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2. STATUS OF SOLID WASTE MANAGEMENT IN GUJARAT

In 169 ULBs (17 Municipal Corporations & 152 Municipalities), the total quantum of solid

waste generation is 11,269 TPD as detailed below: - 

Table 2: Solid Waste Generation in Gujarat 

Total Waste Generation 

(TPD) 

Wet Waste 

(TPD) 

Dry Waste 

(TPD) 

Inert and Silt 

(TPD) 

11,269 5,797 5,084 388

Table 3: The status of Solid Waste Management in Gujarat 

Details Sep-25 Feb- 26 

Quantity of waste generated (TPD) 10,997 11,269 

Quantity of Door-to-Door Collection (TPD) 10,997 11,042
Quantity of waste Collected & Transported (TPD) 10,997 11,042

Quantity of waste processed (TPD) 
9,947 

(90.45%) 

10,347 

(91.81%)

2.1 Abstract of Solid Waste Management in Gujarat 

(1) 
Name 
of ULB 

(2) 
Waste 

Generation 
(TPD)* 

(3) 

Composition of Waste (TPD) 

(4) 
Waste 

collected 
(TPD) 

(5) 
Waste 

Transported 
(TPD) 

(6) 
Final 

destination 
of 

transported 
waste 

Biodegradable 
Dry/ 

Recyclable 
Inert 

Urban 

(169 

ULBs) 

11,269 5,797 5,084 388 11,042 11,042 

Processing 

Plants/ 

Dumpsites at 

respective 

ULBs 

* Based on ULB-wise generation and breakup details given in the Annexure – 1 (SWM).

7) Waste Processing

(A) 7.1) Composting

a) Intake 

quantity
b) Method adopted

c) Output 

quantity as 

Compost 

d) Quality 

e) Residue and

Rejects and 

Management 

f) Utilization of 

compost 

4933 

TPD 

Anaerobic/ Aerobic 

composting 

(Pit composting, 

Vermi composting, 

Windrow Composting 

1370 TPD 

As per Schedule 

II (a) of MSW 

Rules 2016 & 

tested by 

Sent to 

SLF / Dumpsites 

Self-utilised by 

ULBs in their 

parks & 

gardens, sold to 

farmers to be 
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& Organic Waste 

Converter) 

accredited 

laboratories 

utilised in 

agriculture 

* Based on the ULB-wise details of composting of solid waste given in the Annexure – 2 (SWM).

7) Waste Processing

(B) 7.2) Refuse Derived Fuel

i) Capacity of Plant

ii) Sources of

waste for making 

RDF 

iii) RDF Produced 

iv) Residue / 

Reject 

management 

vi) Utilization of 

RDF 

2222 TPD 

MRF facility 

(Segregated non-

recyclable dry 

waste) 

1086 TPD 
Disposed in Landfill 

cell 

Utilization as 

alternative fuel in 

industries like 

cement factories, 

boiler industries, 

etc. 

* Based on the ULB-wise details of Refuse Derived Fuel given in the Annexure – 3 (SWM).

7) Waste Processing

(C) 7.3) Waste to Energy (Thermal / Methanation route)

a) Plant 

capacity

b) Daily inputs 

of feed 

c) Sources of 

waste

d) Output 

(Energy) 

e) Residue / 

Rejects 

management 

f) Fly ash and

Bottom Ash 

management 

1600 TPD 

1025 TPD - 

Non-recyclable 

waste & MSW 

waste 

Refuse 

Transfer 

Station (RTS)/ 

Material 

Recovery 

Facility (MRF) 

13 MW 

Disposed in 
Landfill Cell

* Based on the ULB-wise details of Waste to Energy given in the Annexure – 4 (SWM).

7) Waste Processing

(D) 7.4) Other Processing (Material Recovery Facilities)

a) Quantity of

inputs 
b) Quality of inputs

c) Products and it's 

utilization 

d) Residue / Reject 

management 

2709 TPD Dry waste 

Output Products: Plastic, 

Paper, Cardboard, Clothes, 

Metal and Glass are 

Recycled by Authorized 

Recyclers agencies and 

scrap vendors & non-

recyclable material send to 

Processing rejects sent to 

Sanitary landfill/Dumpsite 

Used in 
construction of 

Dholera 
Expressway and  
disposed in SLF 
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RDF plant, Waste to energy 

plant & Cement industries 

*Based on the ULB-wise details of Material recovery facilities given in the Annexure – 5 (SWM).

7) Waste Processing

(D) 7.4) Other Processing (Bio-methanation Plant)

a) Quantity of

inputs 
b) Quality of inputs

c) Products and it's 

utilization 

d) Residue / Reject 

management 

417.30 TPD 

Bio-

degradable/Organic 

waste 

Biogas and organic fertilizer 
Processing rejects sent to 

Sanitary landfill/Dumpsite 

*Based on the ULB-wise details of Bio-methanation given in the Annexure – 6 (SWM).

8. Gap in Waste generation and Processing Time bound plan to fill up the Gap 

923 TPD 

Month wise fill up the gap time bound plan as 

below: 

a) April 2026 – 308.12 TPD 
b) May 2026 – 456.55 TPD 
c) June 2026 – 277.59 TPD 
d) July 2026 – 211.27 TPD 

*Based on the ULB-wise details of waste processing gap & time bound plan to fill up gap given in the

Annexure – 7 (SWM).

9. Legacy Waste

1) 
Number 

of 
legacy 
waste 
dump 
sites 

2) Quantity 
of legacy 

waste 
reported 

on 
17.10.2024 

3) 
Present 
quantit

y of 
legacy 
waste 

4) Daily 
legacy 
waste 
being 

added as 
unprocess
ed waste 

5) 
Quantification and utilization of out of 

Bioremediation and bio mining 
6) 

Gap in 
legacy 
waste 

remediation 
and time 

bound plan 
Digested 
material 

Plastics Rubber 
Inert 
and 

others 

173 
298.08 

Lakh MT 

(1) 

12.72 

Lakh MT 

(legacy 

waste) 

(2) 2.01

Lakh MT 

(unproc

essed 

daily 

waste 

added) 

923 

TPD 

75.49 Lakh 

MT 

48.95 Lakh 

MT 
1.07 

Lakh MT 

161.15 

Lakh 

MT 

Work 

ongoing in 

ULBs for 

remediation 

of 

unprocessed 

dumped 

waste with 

daily added 

waste. 

Tentative 

completion 

date - Dec 

2026. 
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Total = 

13.20 

Lakh MT 

*Based on the ULB-wise details of Legacy Waste Remediation is given in the Annexure – 8 (SWM).

10. Ring Fence Account 

1) 
Amount to be ring 

fenced 

2) 
Whether single 

dedicated account 
has been opened 

3) 
Date of opening 

account 

4) 
Amount utilized 

5) 
Plan of utilization 

Rs. 90 Cr Yes 18.03.2023 Rs. 90 Cr 
Legacy waste 

remediation work 

* ULB-wise details of Ring Fence Amount given in the Annexure – 9 (SWM).
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2.2 Steps taken by the Government of Gujarat 

The Government of Gujarat has been implementing the Swachh Bharat Mission (Urban) 

programme in a comprehensive and mission-oriented manner with the vision of establishing 

Gujarat as a model State in sustainable and scientifically managed urban sanitation and solid 

waste management, in alignment with the roadmap for “Viksit Gujarat @2047.” 

The State has undertaken significant policy, institutional and infrastructure level 

interventions to ensure 100% door-to-door waste collection, source segregation of municipal 

solid waste, scientific processing and safe disposal of waste, along with the elimination of 

Garbage Vulnerable Points (GVPs) across Urban Local Bodies (ULBs). 

In order to strengthen waste management systems, the State has given O & M for solid 

waste Processing, also under planning to give assistance for door-to-door waste collection, 

developed solid waste processing plants and established Compressed Biogas (CBG) plants, 

thereby promoting resource recovery and sustainable waste management practices. 

The State has also successfully undertaken large-scale legacy waste remediation 

activities, whereby more than 286 lakh MT of legacy waste have been processed, resulting in 

the elimination of long-standing dumpsites and improvement of the urban environment. 

Our 169 ULBs have achieved Open Defecation Free (ODF) status, while several ULBs 

have further progressed to ODF+, ODF++, Water+ and Garbage Free City certifications, 

reflecting the State’s sustained commitment to sanitation excellence. 

The State of Gujarat has also demonstrated commendable performance at the national 

level, securing 3rd rank in Swachh Survekshan 2024–25, which reflects the continuous efforts 

made by the State Government, Urban Local Bodies and citizens towards maintaining urban 

cleanliness and environmental sustainability. 

Various progressive initiatives such as Safaivera Protsahan Yojana, Nirmal Path Yojana, 

transformation of Garbage Vulnerable Points, sanitation incentive programs for Safai 

Karmacharis and large-scale citizen participation campaigns have further strengthened 

sanitation governance and community engagement. 

Ahmedabad Municipal Corporation has achieved the ‘Cleanest City in India’ 

award in million-plus population category, showcasing its unwavering commitment to 

cleanliness and sanitation. 

• Ahmedabad topped the rankings among cities with a population of over 10 lakhs.

• This marks a historic achievement, as Ahmedabad rose from 15th place in 2015 to

the top spot in 2025.
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Surat Municipal Corporation and Gandhinagar Municipal Corporation has made 

their mark in ‘Swachh Super League’ cities, while Vadodara Municipal Corporation 

has made its way to be a ‘Promising Swachh Shaher’. 
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10. Ring Fence Account 
 

1) Amount to 
be Ring Fenced 

2) Whether 
single 

  dedicated 
  account has 

been 
  opened 

3) Date of 
  opening 
account 

4) Amount 
  utilized 

5) Plan of 
  utilization 

 

 

Rs. 2100 Crore Yes 26.03.2023 Rs. 1213.98 Cr          Attached as Annex - 
III 

 

 * ULB-wise details of Ring Fence Amount for Solid Waste Management is given in the 
Annexure – 9 (SWM). 

*Details for Liquid waste management are given in Annex - III.  
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Sewage Management of ULBs in The State 
 

(A) Name of 
ULB 

(B) Sewage Status 
Estimation 

 and Measurement 

(C) Sewage Conveyance/sewers 

Total Sewage Generation 
per day (in MLD) 

 (1) 

Targeted Household 
to be connected to 

sewers 
 (2) 

Households 
connected 

 (3) 

Time targets to complete 
connectivity (Gap in 

connectivity) (4) 

Attached as 
Annexure-I 

4,903 8,314,324 7,693,604 Attached as 
 Annexure -I 

 
 
 

(D) Drains 
Sewage and Sullage 

flowing in open drains 
(Storm water drains / 

concretized drains 
/unlined/katcha drains) 

(No. of drains) (5) 

Flow in 
each drain 

(MLD) 
 (6) 

Quality 
/Characteristi
cs of effluent 

 (7) 

Quantity of 
industrial 
effluent 

discharged in 
drain(MLD) 

 (8) 

Final point 
of discharge 

of drain 
 (9) 

Time bound action plan to 
prevent sewage discharge 

into drain (10) 

Attached as Annexure -I 

 
 
 
 

(E)Sewage treatment and Utilization 

Installed 
Treatment 
capacities 
of existing 

STPs 
(MLD) 
 (As on 
Today) 

 (11) 

Utilization 
capacity of 

existing 
STPs 

(MLD) 
 (12) 

Gap in 
sewage 

generation 
and 

treatment 
(MLD) 

 (13) 

Time bound 
plan to set up 

and 
operationalize 

STPs 
 (14) 

Performance 
of STPs with 
reference to 
Standards 

 (15) 

Final 
point of 

discharge 
of treated 
effluent 

 (16) 

Level of 
Utilization 
of Treated 

sewage 
 (17) 

Sludge generation and 
 its Management 

 (18) 

6,125 4504 399 Attached as Annexure -I 
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It is respectfully submitted that Bodeli, Bechraji and Tarapur have recently been constituted as 

new Municipalities. Further, 11 Municipalities have been restructured and integrated into 9 newly 

formed Municipal Corporations. These newly constituted Municipal Corporations comprise areas 

of outgrowths, erstwhile Gram Panchayats, and the merger of existing Municipalities and nearby 

villages, resulting in an expanded jurisdiction and increased urban service coverage. 

It is further submitted that, in view of the recent administrative restructuring and expansion of 

jurisdictional areas, a detailed survey and assessment of the Underground Drainage (UGD) 

network, sewage generation and required treatment capacity is presently under progress. Based on 

the outcome of this survey, appropriate planning and development of Sewage Treatment Plants 

(STPs) and augmentation of sewerage infrastructure will be undertaken to ensure adequate sewage 

collection and treatment facilities in these Urban Local Bodies. 
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 Compliance related to Liquid Waste Management 
related issues, to observations by NGT hearing dated 01.09.2025 

(A) Sewage Management  

No. Observations Compliance 
1. For treatment of 4,316 MLD of 

sewage, 192 STPs are operational 
with treatment capacity of 6,027 
MLD in 8 corporations and 158 
Nagarpalika. 
 Details of sewage quantity ULB 
wise, household connections, 
treatment and disposal will be 
disclosed in the next report. 

The figure of 4,316 MLD represents the 
utilized sewage treatment (actual sewage 
treated) through existing STPs as on 
September 2025. In compliance with the 
direction for ULB-wise disclosure, the State 
is enclosing and disclosing data through 
annexure - I as the following sections: 

●    Section -A : Names of ULBs 
●    Section -B: Sewage Status 

Estimation/Measurement; 
●    Section -C: Sewage 

Conveyance/Sewers including 
targets and household 
connections; 

●    Section -D: Sewage/Sullage in 
open drains including inventory 
and flow; and 

●    Section -E: Sewage Treatment 
and Utilization including 
capacity, utilization, gap, 
performance and disposal). 

It is further respectfully submitted that the 
updated disclosures indicate improvement 
between September 2025 and March 2026 in 
operational STPs as below. 

Operational STPs have increased from 192 
to 212, increasing the treatment capacity 
ready to be utilization from 6,026.95 MLD 
to 6,125 MLD, and sewage treated has 
increased from 4,315 MLD to 4504 MLD in 
8 corporations and 158 Nagarpalika. 

For ULBs where gaps still persist, measures 
are already under implementation, including 
ongoing UGD network strengthening and 
household connection works and conveyance 
improvements to enhance STP utilization, 
with ULB-wise disclosure with timeline 
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continuing through Sections C to E in Annex 
- I. 

2. We find from Annexure I (page 
3137 to 3152) that out of 166 
ULBs, about 100 ULBs either do 
not have sewage treatment 
facilities or having inadequate 
existing facilities requiring 
enhancement in capacities. We 
also do not find disclosure of 
timelines to set up facilities. 
Timelines for setting up STP be 
provided. 

It is respectfully submitted that the State 
acknowledges the above observation. The 
State is undertaking creation and 
augmentation of sewage treatment facilities 
in ULBs where treatment capacity is 
presently inadequate or not available, and the 
same is being addressed through ongoing and 
planned interventions. 
Further, regarding the direction to disclose 
timelines, it is submitted that the supporting 
document containing details of timelines for 
setting up/augmentation of STPs is attached  
as Section E of Annex - I. 
Moreover, it is respectfully submitted that out 
of the total 08 Municipal Corporations, 07 
Corporations have adequate sewage 
treatment facilities. In respect of the 
remaining 01 Corporation, projects for 
establishment of Sewage Treatment Plants 
(STPs) are under progress, and the timelines 
for completion are disclosed in Annexure–E. 
Further, 84  Municipalities have adequate 
sewage treatment facilities. For the 
remaining  74 Municipalities, where STPs are 
either not available or the existing treatment 
capacity is inadequate, the details of 
timelines for establishment and/or 
augmentation of STPs in such Urban Local 
Bodies (ULBs) are provided in Annexure–I. 

3. We find from the Test reports of 
STPs that, in some cases values of 
FC are not disclosed. From 
Annexure IV it is also clear that 
some of the STPs are not having 
CTO. 
Therefore, compliance to the 
standards prescribed for STPs and 
mode of disposal of treated 
sewage consented by GPCB 
should be disclosed in the next 
report. 

It is respectfully submitted that the State 
acknowledges the concerns regarding 
compliance to the standards prescribed for 
STPs & CTO (CTE and CCA) status of the 
STPs. 
It is respectfully submitted that the details 
regarding compliance with the prescribed 
standards and the mode of disposal of treated 
effluent are hereby disclosed in annexure II. 
Accordingly, the performance of Sewage 
Treatment Plants (STPs) with reference to the 
applicable standards is provided in 
Annexure–E. 

20 / 905
4837



The details of Consent to Operate (CTO) 
status of STPs are attached herewith in the 
attachment as annex IV , and the updated 
CTO status shall continue to be disclosed in 
subsequent reports in the same annexure 
format. 

At present, preliminary/primary surveys have been conducted to assess the approximate sewage 

generation and the existing treatment arrangements in Newly Formed Municipal Corporations and 

Municipalities. Accordingly, the details of sewage generation and treatment capacity based on the 

primary survey are provided below, subject to revision upon completion of the comprehensive 

technical survey and detailed project planning. 

No. Name of ULB / 
Corporation 

Total Sewage 
Generation in newly 

formed ULB / In 
extended or newly 

merged area (MLD) 

Installed 
Capacity in 

newly formed 
ULB / In 

extended or 
newly merged 
area (MLD) 

Utilization 
Capacity in 

newly formed 
ULB / In 

extended or 
newly merged 

area 
(MLD) 

1. Nadiad 6.80 0 0 
2. Surendranagar 3.30 0 0 
3. Mahesana 24.00 0 0 
4. Morbi 17.60 0 0 
5. Gandhidham 12.80 0 0 
6. Porbandar 8.64 0 0 
7. Navsari 19.80 0 0 
8. Vapi 14.40 0 0 
9. Karamsad - Anand 16.17 0 0 

10. Bodeli 4.57 0 0 
11. Becharaji 2.95 3 2.8 
12. Tarapur 3.81 0 0 

  

  

 

 

21 / 905
4838



4 

Status report on Compliance of Solid Waste Management Rules, 2016 including Legacy 

Waste and Liquid Waste Management 

Overview of Gujarat 

The State of Gujarat is one of the most urbanized State in India. According to the 2011 

Census, Gujarat’s urban population is 42.60% as furnished below: 

Table 1: Gujarat Urban Local Bodies with Population 

Total 

Population in 

Gujarat   

Urban Population Total 

Urban 

Population 

Percentage 8 

Corporations* 

158 

 Municipalities* 

6.04 Crores 1.46 Crores 1.11 Crores 2.57 Crores 42.60% 

*There are 9 new Municipal Corporations and 3 new Municipalities are formed in Gujarat which makes total of 17 
Municipal Corporations and 152 Municipalities adding to 169 ULBs.

The Swachh Bharat Mission Urban 2.0 (SBM 2.0) has been launched on 01.10.2021 with 

a vision of achieving ‘Garbage free’ status for all cities. In order to achieve the said vision, the 

Government of Gujarat is focusing on the four components namely sustainable solid waste 

management; sustainable sanitation and treatment of used water; awareness creation along 

with large scale citizen outreach to create “Jan Andolan” and institutionalize ‘Swachh’ 

behavior; and create institutional capacity to effectively implement programmatic 

interventions to achieve mission objectives. For effective implementation of the said vision, 

the Government of Gujarat, in G.R. No. SBM/132022/UOR-04/TH1 dated 28.02.2022, has 

formed committee namely State High Powered Committee (SHPC) under the Chairmanship of 

Chief Secretary to Government of Gujarat; and in G.R. No. SBM/132022/UOR-03/TH1 

dated 28.02.2022 has formed committee namely State Level Technical Committee (SLTC) 

under the Chairmanship of Principal Secretary to Government of Gujarat, Urban 

Development And Urban Housing Department. The said committees shall periodically 

meet for planning and reviewing the implementation of projects and to undertake capacity 

building of stakeholders and activities connected herewith. 

Several significant achievements have taken place in the State in the field of Solid Waste 

Management and Liquid Waste Management so as to protect the environment in healthy 

manner as furnished below: 
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1. ACTION TAKEN ON THE DIRECTION ISSUED BY HON’BLE NGT

ON 01.09.2025.

Based on the directions of this Hon’ble Tribunal on 01.09.2025, the action taken report 

are as follows.  

S. No. Comments Action taken Remarks 

A. Solid Waste Management

i Waste generation has been 

estimated to be 10,997 TPD and 

gap existing in processing is 

1,050 TPD after taking into 

account of waste being processed 

by composting, biomethanation, 

RDF, Waste to energy and other 

processing facilities. ULB wise 

waste generation, its treatment 

and disposal be provided in the 

next report. 

▪ The details of waste generation, collection 
and processing reported in last affidavit was 
for 166 ULBs of Gujarat. There are 3 new 
ULBs formed in Gujarat whose details of 
waste generation, collection and processing 
are furnished in this action taken report.

▪ As per the instructions of Hon’ble NGT, the 
state had conducted ground truthing of 
various ULBs and the corrected data is 
provided in this report.

▪ The total waste generation in 169 ULBs (166 
Old ULBs + 3 Newly Formed ULBs) has 
been estimated as 11,269 TPD.

▪ As per the instruction of Hon’ble NGT, the 
ULB wise details of waste generation, 
treatment and disposal is provided in 
Annexure 1 to 6.

Refer 

Annexure 1 

to 6 

ii Details of wet waste collection, 

processing (Biomethanation, 

Compost, etc.) and its disposal, 

ULB wise be also disclosed in the 

next report. 

▪ The total estimated wet waste generation in 
Gujarat is 5,797 TPD.

▪ The wet waste generated in 169 ULBs is 
collected through D-2-D garbage collection 
vehicles and transported to processing plants 
through transfer stations.

▪ As per the instruction of Hon’ble NGT, the 
ULB wise details of wet waste generation, 
collection, processing (Biomethanation, 
Compost, etc.) and its disposal is provided in 
Annexure 2 & 6.

Refer 

Annexure 2 

& 6 

iii The disclosure be also made on 

performance of four 

Biomethanation plants of 417.3 

TPD capacity (page 2939) in 

terms of yield of biogas, slurry 

management and performance of 

bio-digesters. 

▪ The four biomethanation plants, with total

wet waste processing capacity 417.30 TPD,

are located in Surat (50 TPD), Vadodara

(350 TPD), Gandhinagar (2.30 TPD) and

Junagadh (15 TPD).

▪ As per the instruction of Hon’ble NGT, the

details in terms of yield of biogas, slurry

management and performance of bio-

digesters of these four plants are provided in

Annexure 10.

Refer 

Annexure 

10 
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S. No. Comments Action taken Remarks 

iv Estimated Dry waste is 4,974 

TPD and to process this waste, 

five RDF plants (Vadodara, 

Surat, Bhavnagar, Vapi and 

Dabhoi) with 2,222 TPD capacity 

are in operation. However, 

performance of these plants as 

per CTO granted by GPCB has 

not been disclosed (page 2925). 

▪ The total estimated dry waste generation is 
5,084 TPD.

▪ There are five RDF plants in operation with 
total processing capacity of 2,222 TPD. 
These five plants are located at Vadodara, 
Surat, Bhavnagar, Vapi and Dabhoi.

▪ As per the instructions of Hon’ble NGT, the 
details in terms of performance of these 
plants as per CTO granted by GPCB are 
provided in Annexure 11.

Refer 

Annexure 

11 

v Two Waste-to-Energy plants 

(Ahmedabad and Jamnagar) with 

a waste intake capacity of 1600 

TPD to generate 20.5 MW are in 

operation but their performance/ 

compliance as per the CTO has 

not been disclosed. In case of 

Jamnagar, bottom ash is being 

filled in low lying areas and 

therefore, we direct to disclose 

quantity of bottom ash generated, 

its storage within the Plant and 

authorisation granted to dispose 

of the ash in notified low lying 

areas. 

▪ The ground truthing exercise was carried out

at two Waste-to-Energy plants (Ahmedabad

and Jamnagar) as per the instructions of

Hon’ble NGT.

▪ Ahmedabad: The Waste-to-Energy plant of

Ahmedabad is operational with waste

processing capacity of 1000 TPD. The

energy generated per day from waste

processing is estimated as 13 MW. The

bottom ash/ fly ash generated is used

filling at Dholera Expressway and other

road construction projects.

▪ Jamnagar: At the Waste-to-Energy plant of

Jamnagar having 600 TPD, it was observed

that pre-processing of 100 TPD dry waste is

taking place which is generating RDF

material. This RDF material is being sent to

Cement Factory at Sikka. Therefore, the

electricity is not being generated currently at

this plant due to which the bottom ash/ fly

ash is also not generated.

▪ Jamnagar is generating 370 TPD of total

waste. Dry waste generated is 160 TPD of

which 100 TPD is processed at WTE plant

and the remaining 60 TPD is processed at

MRF plant of 60 TPD capacity.

▪ Jamnagar has separate Waste to Compost

plant of 210 TPD for processing of wet

waste.

▪ As per the instructions of Hon’ble NGT, the

details in terms of performance / compliance

of these plants as per CTO granted by GPCB

are provided in Annexure 12.

Refer 

Annexure 

12 
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S. No. Comments Action taken Remarks 

vi We find 35.96 lakh MT of legacy 

waste is yet to be remediated and 

is expected to be completed by 

31.12 2025 (page 2866). Out of 

260.20 lakh MT is taken up for 

remediation of legacy waste, the 

fractions recovered are Digested 

Material (43.29), Plastics 

(44.58), Rubber (0.45) and Inerts 

(167.35) LMT. After analysing 

data on waste generation, waste 

processed (wet and dry) and gaps 

existing, legacy waste in each of 

166 ULBs and even in ULBs 

reporting no legacy waste needs 

to be reverified and disclosed. 

ULB wise legacy waste, area 

covered and its remediation, 

including the land recovered with 

geo code be provided. 

▪ The total legacy waste quantity pending for 
remediation reported in last affidavit was 
35.96 lakh MT. The current pending 
quantity of legacy waste as on the filing of 
this affidavit is 12.72 lakh MT (of 169 
ULBs).

▪ Gap in Fresh Waste Processing: The gap 
in processing of daily waste generation has 
reduced from 1050 TPD to 922.51 TPD. 
Therefore, the daily unprocessed waste 
going to legacy waste site has reduced by 
127.49 TPD.

▪ The current gap of 923.36 TPD of daily 
unprocessed waste is dumped at legacy 
waste site due to which there has been an 
accumulated increase in legacy waste of 
2.00 lakh MT. The detail of this quantity is 
given in Annexure 13.

▪ The total current legacy waste pending for 
remediation has been estimated as 14.72 
lakh MT (12.72 lakh MT + 2.00 lakh MT).

▪ As per the instructions of Hon’ble NGT, 
State has reverified the quantity of legacy 
waste at all the ULBs. The ULB wise details 
of legacy waste, area covered and its 
remediation, including the land recovered 
with geo-code are provided in Annexure 14.

Refer 

Annexure 

13 & 14 

B. Ring Fence Amount

i Since, Rs 2100.0 crores have 

been estimated to bridge the gap 

in management of solid and 

liquid waste, we direct the 

respondents to disclose the break-

up of allocation of funds to each 

ULB to fill the gap observed and 

precise timeline to complete the 

works.  

▪ The total of Rs. 2,100.00 Crores were

allocated to bridge the gap in management

of solid and liquid waste generated in the

state.

▪ For bridging the gap of Solid Waste

Management projects, the state had

allocated Rs. 90.00 Crores from the total

Ring-Fenced Amount for remediation of

legacy waste reported in ULBs.

▪ The ULB wise breakup of allocation of

funds with timeline is provided in

Annexure 9.

▪ The fund for remediation of additional

quantity of legacy waste is approved in

schemes like Swachh Bharat Mission –

Urban (2.0), Nirmal Gujarat and 15th

Finance Commission.

Refer 

Annexure 9 
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8 

S. No. Comments Action taken Remarks 

C. General Instruction

i We had noted that in para 41(ii) 

& (iii) of the order of the Tribunal 

dated 09.04.2019 where Chief 

Secretary was present personally, 

the direction was that atleast three 

major cities and three towns in 

the State and atleast three 

Panchayats in every District may 

be notified on the website within 

two weeks from today as model 

cities/towns/villages which will 

be made fully compliant within 

next six months. The remaining 

cities, towns and Village 

Panchayats of the State may be 

made fully compliant in respect 

of environmental norms within 

one year. The said direction 

needs to be complied with in 

respect of all 166 ULBs. 

▪ As per the directions of the Hon’ble NGT

dated 09-04-2019, the state had identified

three major cities and towns as model cities

and towns. Following is the list:

▪ Three Cities: Surat MC, Vadodara MC &

Rajkot MC.

▪ Three Towns: Petlad NP, Vyara NP &

Bagasara NP.

▪ These cities and towns are identified based

on their performance in subjects related to

environment. Please refer Annexure 15.

▪ As per the instructions of Hon’ble NGT,

State is actively working to make all 169

ULBs fully compliant with environmental

norms through systematic planning and

regular reviews.

Refer 

Annexure 

15 

The photographs of solid waste processing plants, legacy waste remediation sites and visible cleanliness are 
attached in Annexure 16. 
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(C) Ring Fenced Account Details 

Observation : Since, Rs 2100.0 crores have been estimated to bridge the gap in 
management of solid and liquid waste, we direct the respondents to disclose the 
break-up of allocation of funds to each ULB to fill the gap observed and precise 
timeline to complete the works. 

 

 Ring Fence Account 

1. Amount to be 

Ring Fenced 

2) Whether 

single 

  dedicated 

  account has 

been 

  opened 

3) Date of 

  opening 

account 

4) Amount 

  utilized 

5) Plan of 

  utilization 

2100 Yes 26.03.2023 1213.98  As mentioned Below 

(A) Solid Waste Management  
1. For bridging the gap of Solid Waste Management projects, the state had 

allocated Rs. 90.00 Crores from the total Ring-Fenced Amount for 
remediation of legacy waste reported in ULBs. 

2. The ULB wise breakup of allocation of funds with timeline is provided in 
Annexure 9 of SWM. 

3. The fund for remediation of additional quantities of legacy waste is approved 
in schemes like Swachh Bharat Mission – Urban (2.0), Nirmal Gujarat and 
15th Finance Commission. 
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(B)  Liquid Waste management  

The allocated funds are disbursed to the designated implementing agencies and not directly to the 

Urban Local Bodies (ULBs). In the State of Gujarat, as per the established implementation 

mechanism, the Gujarat Urban Development Company Limited (GUDCL) and the Gujarat Water 

Supply and Sewerage Board (GWSSB) are responsible for executing projects pertaining to 

Underground Drainage (UGD) networks and Sewerage Treatment Plants (STPs) in the 

Municipalities. For Municipal Corporations, the execution of such projects is undertaken by the 

Corporations themselves. The details of the amount ring- fenced, the amount utilized, and the 

corresponding utilization plan by the implementing agencies are provided in Annexure–III for 

liquid waste. 
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Annexure – III -  Ring Fence Account 

Sr No 
Amount 

Disbursement to 
Authority 

Amount 
Allocated 

(In Cr) 

Amount 
Disbursed 

(in Cr) 

Amount 
Utilised (In 

Cr) 
Plan for Utilisation 

1. 
Ahmedabad 
Municipal 

Corporation 
80 80 58.31 

Fund will be utilized till December 
2026 

 

2. 
Bhavnagar 
Municipal 

Corporation 
50 50 36.31 

Fund will be utilised upto Rs.45 cr. 
Till March 2027 

3. 
Gandhinagar 

Municipal 
Corporation 

46 46 24.99 

The remaining expenditure 
RS.21,00,61,223/- shall be booked 
from 3 MLD STP at Raysan project 

and another ongoing drainage 
projects and it will be completed by 

Sept 2026. 

4. 
Jamnagar 
Municipal 

Corporation 
20 20 5.96 

The remaining Fund will be utilise 
under Project of 10MLD STP at 

Naghedi, Jamnagar and at present 
work is Under Construction and will 

be completed by Sept 2026. 

5. 
Junagadh 
Municipal 

Corporation 
64 64 24.17 

The work of the Underground Sewer 
Phase-2 project is currently work in 

Progress, in which these funds will be 
utilized and tentatively completed by 

Sept 2026. 

6. 
Surat Municipal 

Corporation 
144 144 135.75 

The remaining Fund of Rs. 
82495000/- will be utilise under 

Project of Variav Kosad STP 

7 
Gujarat Urban 
Development 
Company Ltd. 

500 500 414.56 
The ULB-wise planning for the 

projects under implementation by 
GUDCL is attached herewith. 

8. 

Gujarat Water 
Supply and 

Sewerage and 
board 

600 600 
423.93 

 

Under SJMMSVY Scheme 
(1) Junagadh, Sanand ugd Part-2 and 
Halol UGD Physical Work have been 

Completed. The Operation & 
Maintenance of these works are 

currently under progress. 
(2) 9 STP Physical and Operation & 

Maintenance Work have been 
Completed. 

(3) 91 STP Physical Work have been 
Completed. The Operation & 

Maintenance of these works are 
currently under progress. 

(4) 10 STP Work is under Progress. 
Under Amrut Scheme 

(1)  Dwarka UGD Part-2,  Jetpur 
UGD Part-2 & Bhuj UGD Physical 
Work have been Completed. The 

Operation & Maintenance of these 
works  are currently under progress. 

(2) Dwarka STP Physical and 
Operation & Maintenance Work has 

been Completed. 
(3) 6 STP Physical Work have been 

Completed. The Operation & 
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Maintenance of these work is 
currently under progress. 

9. 
Swacch Bharat 

Mission 
90 90 90.00 

As per annexure attached in solid 
waste management compliances. 

10. SJMMSVY 500 300 0.00 

Amount Disbursed to GUDCL for the 
projects STP at Gadhada, Kathlal 

Patdi, Thasra, Viramgam, 
Savarkundla, Vanthali, Bayad, 

Modasa, Siddhpur, Jamraval, Upleta, 
Pardi, Tarsadi, Sojitra, Vvnagar 

& 
UGD at Bavla, Dholka, Dhrangadhra, 

Kapadwanj, Kathlal, Patdi, Thasra, 
Balasinor, Boriyavi, Borsad, Chhota 

Udepur, Dabhoi, Godhra, Halol, 
Karjan, Khambhat, Ode, Padra, 
Petlad, Savli, Umreth, Bayad, 

Chanasma, Dhanera, Harij, Idar, 
Modasa, Radhanpur, Tharad, Unjha, 

Vadali, Vijapur, Visnagar, Anjar, 
Bhachau, Khambhaliya, Morbi, 

Mundra Baroi, Rapar, Salaya, Upleta, 
Gariyadhar, Jafarabad, Kodinar, 

Mangrol J, Palitana, Rajula, 
Savarkundla, Sihor, Talala, Una G, 

Vallabhipur, Vanthali, Veraval, 
Amod, Ankleshwar, Dharampur, 

Jambusar, Mandvi S, Pardi, Songadh, 
Tarsadi, Vapi, Vyara, Vadnagar 
Heritage, Viramgam, Dhoraji, 

Bharuch, Gandhidham, Amreli, 
Anand, Bardoli, Bilimora, Kaalol, 

Kadi, Kalol, Kanakpur Kansad, 
Mahuva II, Mehsana, Rajpipla, 

Rajpipla II, Wadhvan 

11. 
Municipal 

Corporation 
6 0 0.00  

12. 
Total Amount (in 

Cr) 
2100 1894 1213.98  
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

Sr.No. 
Name of 

Municipality 
Name of Work  

Total 
amount  of 
Project (Rs. 

in lakh) 

Tentative 
Date of 

Completion 

Expenditure  
(Rs. in lakh) 

1 Chhotaudepur 
Chhotaudepur  

(5 MLD) 
836.16 

Physical and 
O & M work 

completed  
173.01 

2 Dahod Dahod (13.7 MLD) 1739.79 

Physical work 
completed, 
O&M on 

going 

208.71 

3 Zalod Zalod (4.6 MLD) 783.42 

Physical work 
completed, 
O&M on 

going 

262.33 

4 Devgadhbaria 
Devgadhbaria  

(3.8 MLD) 
710.53 

Physical work 
completed, 
O&M on 

going 

186.55 

5 Santarampur 
Santarampur  

(3 MLD) 
1053.06 

Physical work 
completed, 
O&M on 

going 

136.55 

6 Karjan Karjan (5.2 MLD) 1097.96 

Physical work 
completed, 
O&M on 

going 

297.6 

7 Kalol (P) Kalol (P) (4.8 MLD) 1048.4 

Physical work 
completed, 
O&M on 

going 

209.44 

8 Shahera Shahera (2.8 MLD) 600.35 

Physical work 
completed, 
O&M on 

going 

219.88 

9 Lunawada 
Lunawada (5.6 

MLD) 
1352.69 

Physical work 
completed, 
O&M on 

going 

345.78 

10 Balasinor Balasinor (6.5 MLD) 1667.34 

Physical work 
completed, 
O&M on 

going 

316.99 

11 Halol Halol (12.35 MLD) 2567.01 

Physical work 
completed, 
O&M on 

going 

990.35 

12 Dabhoi Dabhoi (9.00 MLD) 2005.95 

Physical work 
completed, 
O&M on 

going 

435.64 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

13 Padra Padra (5.6 MLD) 1247.12 

Physical work 
completed, 
O&M on 

going 

171.02 

14 Borsad  Borsad (9.8 MLD) 1422.22 

Physical work 
completed, 
O&M on 

going 235.57 

15 Umreth  
Umreth STP & EW 

(6.1 MLD) 
1311.22 

Physical work 
completed, 
O&M on 

going 213.2 

16 Anklav  
Anklav STP & EW 

(3.6 MLD) 
1061.39 

Physical work 
completed, 
O&M on 

going 209.87 

17 Ode  Ode (2.5 MLD) 824.26 

Physical work 
completed, 
O&M on 

going 130.9 

18 Boriyavi  Boriyavi (3.3 MLD) 951.23 

Physical work 
completed, 
O&M on 

going 241.29 

19 Khambhat 
Khambhat -1  
(6.8 MLD) 

2812.69 

Physical work 
completed, 
O&M on 

going 
699.24 

20 Khambhat 
Khambhat -2 (4.5 

MLD) 

Physical work 
completed, 
O&M on 

going 

21 Karamsad  Karamsad  (7 MLD) 1474.23 

Physical work 
completed, 
O&M on 

going 187.96 

22 Kanjari Kanjari (3.3 MLD) 953.78 

Physical work 
completed, 
O&M on 

going 

125.41 

23 Kapadwanj 
Kapadwanj (6.2 

MLD) 
1307.00 

Physical work 
completed, 
O&M on 

going 

199.12 

24 Mahemdavad 
Mahemdavad  

(5.6 MLD) 

2726.19 

Physical work 
completed, 
O&M on 

going 

141.39 

25 Kheda Kheda (5.2 MLD) 

Physical work 
completed, 
O&M on 

going 

137.02 

26 Dhandhuka 
Dhandhuka (7.5 

MLD) 
1103.87 

Physical work 
completed, 
O&M on 

going 

179.37 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

27 Bareja Bareja (3.1 MLD) 537.71 

Physical work 
completed, 
O&M on 

going 

107.58 

28 Bavla Bavla (5.8 MLD) 1270.86 

Physical work 
completed, 
O&M on 

going 

205.41 

29 Viramgam 
Viramgam (4.5 

MLD) 
828.67 

Physical work 
completed, 
O&M on 

going 

190.26 

30 Botad Botad (32 MLD) 4271.80 

Physical work 
completed, 
O&M on 

going 

2745 

31 Barwala Barwala (2.9 MLD) 882.02 

Physical work 
completed, 
O&M on 

going 

631.93 

32 Chotila Chotila-1 (2.3 MLD) 

880.62 

Physical work 
completed, 
O&M on 

going 
332.88 

33 Chotila Chotila-2 (1.7 MLD) 

Physical work 
completed, 
O&M on 

going 

34 Thangadh Thangadh (9 MLD) 1737.99 

Physical work 
completed, 
O&M on 

going 

286.05 

35 Dhrangadhra 
Dhrangadhra  
(11.6 MLD) 

1503.54 

Physical work 
completed, 
O&M on 

going 223.56 

36 Visnagar 
Visnagar-1 (12 

MLD) 
2347.91 

Physical and 
O & M work 

completed  
400.03 

37 Visnagar 
Visnagar-2 (5.3 

MLD) 

38 Unjha Unjha (11.6 MLD) 1701.2 

Physical work 
completed, 
O&M on 

going 

297.77 

39 Vijapur Vijapur (4.1 MLD) 

1851.27 

Physical work 
completed, 
O&M on 

going 
261.58 

40 Kheralu Kheralu (2.9 MLD) 
Physical and 
O & M work 

completed  

41 Kadi Kadi (12.8 MLD 1914.65 

Physical work 
completed, 
O&M on 

going 

368.57 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

42 Dhanera Dhanera (4 MLD) 

2970.16 

Physical work 
completed, 
O&M on 

going 

121.7 

43 Thara Thara (3.3 MLD) 

Physical work 
completed, 
O&M on 

going 

69.17 

44 Bhabhar Bhabhar (3.5 MLD) 

Physical work 
completed, 
O&M on 

going 

104.72 

45 Tharad Tharad (4.8 MLD) 834.73 
Physical and 
O & M work 

completed  
140.59 

46 Radhanpur Radhanpur (6 MLD) 1249.93 

Physical work 
completed, 
O&M on 

going 

297.55 

47 Harij Harij (3 MLD) 

1722.8 

Physical work 
completed, 
O&M on 

going 
407.33 

48 Chanasama 
Chanasama  
(2.5 MLD) 

Physical work 
completed, 
O&M on 

going 

49 Idar Idar (7.4 MLD) 1169.52 
Physical and 
O & M work 

completed  
183.99 

50 Prantij Prantij (3.7 MLD) 678.92 
Physical and 
O & M work 

completed  
110.64 

51 Khedbhrhma 
Khedbhrhma  
(5.8 MLD) 

929.95 

Physical work 
completed, 
O&M on 

going 

151.02 

52 Talod Talod (3.6 MLD) 

1899.45 

Physical work 
completed, 
O&M on 

going 
461.46 

53 Vadali Vadali (3.8 MLD) 

Physical work 
completed, 
O&M on 

going 

54 Dehgam Dehgam (7.6 MLD) 1075.08 
Physical and 
O & M work 

completed  
188.01 

55 Mansa Mansa (5 MLD) 1129.49 

Physical work 
completed, 
O&M on 

going 

200.47 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

56 Gondal Gondal (16.5 MLD) 2624.62 

Physical work 
completed, 
O&M on 

going 

602.46 

57 Jasdan Jasdan (8.30 MLD) 1738.09 

Physical work 
completed, 
O&M on 

going 

64.14 

58 Jetpur Jetpur (23.5 MLD) 3311.41 

Physical work 
completed, 
O&M on 

going 

351.01 

59 Dhoraji Dhoraji (12.9 MLD) 2218.93 

Physical work 
completed, 
O&M on 

going 

339.57 

60 Bhayavadar 
Bhayavadar  
(3.10 MLD) 

1015.82 

Physical work 
completed, 
O&M on 

going 

417.16 

61 Morbi Morbi-1 (28.8 MLD) 4094.10 

Physical work 
completed, 
O&M on 

going 

906.29 

62 Morbi Morbi-2 (9.3 MLD) 1808.24 

Physical work 
completed, 
O&M on 

going 

287.48 

63 Halvad 
Halvad STP (6.7 

MLD) 
1447.80 

Physical work 
completed, 
O&M on 

going 

654.96 

64 Wankaner 
Wankaner STP  

(5.8 MLD) 
1334.79 

Physical work 
completed, 
O&M on 

going 

501.87 

65 Maliya 
Maliya STP (2.5 

MLD) 
865.00 

Physical work 
completed, 
O&M on 

going 

644.97 

66 Sikka Sikka (2.9 MLD) 1218.28 

Physical work 
completed, 
O&M on 

going 

899.18 

67 Kalavad Kalavad (4.5 MLD) 1146.18 

Physical work 
completed, 
O&M on 

going 

250.31 

68 Dhrol Dhrol (5.3 MLD) 1309.16 

Physical work 
completed, 
O&M on 

going 

227.52 

69 Jamjodhpur 
Jamjodhpur (3.6 

MLD) 
1104.69 

Physical work 
completed, 
O&M on 

going 

131.897 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

70 Dwarka Dwarka (7.4 MLD) 1579.41 
Physical and 
O & M work 

completed  
127.20 

71 Okha  Okha (10.1 MLD) 1887.02 

Physical work 
completed, 
O&M on 

going 

365.25 

72 Salaya Salaya (6.2 MLD) 1424.42 

Physical work 
completed, 
O&M on 

going 

365.25 

73 Bhuj Bhuj (23.7 MLD) 3587.18 

Physical work 
completed, 
O&M on 

going 

222.79 

74 Bhachau Bhachau (5.5 MLD) 1398.94 

Physical work 
completed, 
O&M on 

going 

149.92 

75 Rapar Rapar (5.2 MLD) 1296.78 

Physical work 
completed, 
O&M on 

going 

214.47 

76 Chalala  Chalala (2.8 MLD) 556.36 

Physical work 
completed, 
O&M on 

going 

140.93 

77 Babra  Babra (4 MLD) 1180.17 

Physical work 
completed, 
O&M on 

going 

760.25 

78 Bagasara Bagasara (5.9 MLD) 1257.53 

Physical work 
completed, 
O&M on 

going 

221.79 

79 Rajula  Rajula (5.7 MLD) 1153.60 

Physical work 
completed, 
O&M on 

going 

311.23 

80 Palitana  Palitana (12 MLD) 2132.98 

Physical work 
completed, 
O&M on 

going 

873.91 

81 Gariyadhar  
Gariyadhar (7.1 

MLD) 
1454.96 

Physical work 
completed, 
O&M on 

going 

274.84 

82 Vallabhipur 
Vallabhipur (2.3 

MLD) 
838.80 

Physical work 
completed, 
O&M on 

going 

350.88 

83 Talaja  Talaja (5.8 MLD) 868.08 

Physical work 
completed, 
O&M on 

going 

291.7 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

84 Mahuva  Mahuva (16.3 MLD) 1985.69 
Physical and 
O & M work 

completed  
398.64 

85 Sihor  Sihor (8.9 MLD) 1695.92 

Physical work 
completed, 
O&M on 

going 

320.93 

86 Kodinar Kodinar (5.6 MLD) 1450.12 

Physical work 
completed, 
O&M on 

going 

417.46 

87 Una Una (11.7 MLD) 1723.67 

Physical work 
completed, 
O&M on 

going 

348.72 

88 Sutrapada Sutrapada (4 MLD) 1205.03 

Physical work 
completed, 
O&M on 

going 

259.88 

89 Talala Talala (3.8 MLD) 1017.14 

Physical work 
completed, 
O&M on 

going 

274.00 

90 Kutiyana Kutiyana (2.9 MLD) 1033.85 

Physical work 
completed, 
O&M on 

going 

219.24 

91 Visavadar Visavadar (3.4 MLD) 970.75 

Physical work 
completed, 
O&M on 

going 

202.45 

92 Manavadar 
Manavadar (4.9 

MLD) 
1174.2 

Physical work 
completed, 
O&M on 

going 

242.6 

93 Bantwa Bantwa (2.6 MLD) 533.22 

Physical work 
completed, 
O&M on 

going 

126.08 

94 Chorwad Chorwad (3.7 MLD) 1086.63 

Physical work 
completed, 
O&M on 

going 

209.3 

95 Keshod Keshod (13.3 MLD) 1869.68 

Physical work 
completed, 
O&M on 

going 

580.2 

96 Mandvi-Surat 
Mandvi-Surat  

(3.5 MLD) 
1043.13 

Physical work 
completed, 
O&M on 

going 

420.45 

97 Bardoli Bardoli (11.3 MLD) 1634.95 

Physical work 
completed, 
O&M on 

going 

70.00 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

98 Jambusar Jambusar (5.9 MLD) 

2386.29 

Physical work 
completed, 
O&M on 

going 

184.87 

99 Amod Amod (3.1 MLD) 

Physical work 
completed, 
O&M on 

going 

127.77 

100 Dharmpur Dharmpur (4.1 MLD) 796.14 

Physical work 
completed, 
O&M on 

going 

152.93 

101 Bilimora Bilimora (8.3 MLD) 1205.7 

Physical work 
completed, 
O&M on 

going 

269.41 

102 Gandevi Gandevi (2.6 MLD) 778.89 

Physical work 
completed, 
O&M on 

going 

186.61 

103 Rajpipla Rajpipla (5.5 MLD) 1260.89 

Physical work 
completed, 
O&M on 

going 

823.2 

104 Vyara Vyara (6.5 MLD) 1016.85 

Physical work 
completed, 
O&M on 

going 

143.36 

105 Songadh Songadh (4.5 MLD) 1115.17 

Physical work 
completed, 
O&M on 

going 

993.03 

106 Khambhaliya 
Khambhaliya  

(5.5 MLD) 
1330.01 

Physical work 
completed, 
O&M on 

going 

265.48 

107 Bhanvad Bhanvad (3 MLD) 1017.58 

Physical work 
completed, 
O&M on 

going 

180.45 

108 Chaklasi Chaklasi (4.9 MLD) 786.67 30.06.2026 638.03 

109 Beyt, Okha Beyt, Okha (1 MLD) 520.26 30/06/2026 146.35 

110 Mandvi 
Mandvi (GT Ground)  

(5.3 MLD) 
2484.63 31.03.2026 1313.29 

111 Mandvi 
Mandvi (Salaya)  

(3.2 MLD) 

112 Porbandar 
Chhaya  (Porbandar) 

(13.1 MLD) 
2231.43 - 0.00 

113 Lathi  Lathi (3.8 MLD) 
1768.38 31/03/2026 1248.25 

114 Damnagar  
Damnagar (2.8 

MLD) 

115 Jafrabad  Jafrabad (5.4 MLD) 1595.93 31/03/2027 15.59 
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Annexure-Expenditure Details of GWSSB 

          Up to Date: 28/02/2026 

116 Ankleshwar 
Ankleshwar (14 

MLD) 
2641.33 31.07.2026 1225.20 

117 Umargam Umargam (6.5 MLD) 1641.29 31.09.2026 167.78 

        Total 38262.24 

1 Junagadh Junagadh UGD 25344.79 

Physical work 
completed, 
O&M on 

going 

109.49 

2 Sanand Sanand UGD Part-2 1133.79 

Physical work 
completed, 
O&M on 

going 451.13 

3 Halol Halol UGD 6213.62 

Physical work 
completed, 
O&M on 

going 1291.07 

4 Dwarka Dwarka UGD Part-2 694.41 

Physical work 
completed, 
O&M on 

going 182.89 

5 Jetpur Jetpur UGD Part-2 304.77 

Physical work 
completed, 
O&M on 

going 1.85 

6 Bhuj Bhuj UGD 3522.73 

Physical work 
completed, 
O&M on 

going 752.69 

7 Botad Botad UGD-2 3807.43 
Physical and 
O & M work 

completed  
118.19 

8 Vijapur Vijapur UGD 935.97 
Physical and 
O & M work 

completed  
926.41 

9 Gondal Gondal UGD-1&2 11497.19 
Physical and 
O & M work 

completed  
55.80 

10 Kheda Mahudha UGD 842.06 
Physical and 
O & M work 

completed  
241.65 

        Total 4131.17 

        Grand Total 42393.41 
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Expenditure from NGT Fund in the Project of GUDCL Part - I 

Sr. No 
Name of 

Municipality 
Name of Work 

Total Amount of 
Project In Lakh 

Tentative Date of 
Completion  

Expenditure from 
NGT Ring 

Fenced Grant in 
lakhs 

1 Gadhada Gadhada STP 1786.69 17/04/2026 654.37 

2 Kathlal Kathlal STP 1143.32 31/03/2026 4.28 

3 Patdi Patdi STP 850.56 20/12/2025 9.38 

4 Thasra Thasra STP 929.95 30/06/2026 30.91 

5 Savarkundla Savarkundla STP 2008.66 31/12/2025 471.1 

6 Bayad Bayad STP 1383.93 31/12/2025 264.96 

7 Modasa Modasa STP 2391.92 04/09/2026 21.08 

8 Siddhpur Siddhpur STP 4184.28 30/04/2026 1751.45 

9 Jamraval Jamraval STP 1099.38 23/03/2027 14.48 

10 Pardi Pardi STP 1312.77 20/12/2026 71.31 

11 Tarsadi Tarsadi STP 1088.09 28/10/2026 9.17 

12 Sojitra Sojitra STP 975.65 30/06/2026 0.89 

13 VVnagar Vvnagar STP 2820.93 01/08/2026 723.45 

14  Bavla  Bavla UGD 7347.41 23/01/2028 116.98 

15  Dholka  Dholka UGD 4837.65 30/12/2027 1202.26 

16 Dhrangadhra 
Dhrangadhra 

UGD 
2095.98 15/08/2026 23.43 

17 Kathlal Kathlal UGD 2462.83 26/05/2026 15.34 

18 Chhota Udepur 
Chhota Udepur 

UGD 
1774.4 09/02/2028 11.94 

19 Godhra-II Godhra UGD 7429.43 17/06/2027 43.07 

20  Petlad  Petlad UGD 2762.48 29/05/2027 17.94 

21  Modasa  Modasa UGD 6007.79 30/06/2026 2047.08 

22  Unjha  Unjha UGD 4632.8 25/05/2027 84.95 

23  Visnagar-II  Visnagar UGD 7990.95 26/08/2026 140.82 

24  Bhachau-II  Bhachau UGD 1079.4 03/04/2027 217.69 

25  Morbi  Morbi UGD 1767.3 31/12/2025 746.78 

26  Mundra baroi 
 Mundra baroi 

UGD  
5110.27 04/02/2026 199.09 

27  Upleta  Upleta UGD 4378.15 31/08/2026 308.56 

28  Mangrol_J  Mangrol_J UGD 6641.6 20/06/2027 12.27 

29  Palitana-II  Palitana UGD 1659.94 02-02-026 611.23 

30  Palitana-III  Palitana UGD 1595.3 31/03/2021 5.16 

31  Savarkundla 
 Savarkundla 

UGD 
3182.99 04/12/2026 21.6 

32  Ankleshwer 
 Ankleshwer 

UGD 
1158.06 25/05/2026 15.73 

33  Dharampur  Dharampur UGD 1090.46 26/12/2025 363.66 

34  Pardi-II  Pardi UGD 947.43 28/05/2026 331.91 

35  Vyara  Vyara UGD 1032.52 08/09/2026 10.66 
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Expenditure from NGT Fund in the Project of GUDCL Part - I 

Sr. No 
Name of 

Municipality 
Name of Work 

Total Amount of 
Project In Lakh 

Tentative Date of 
Completion  

Expenditure from 
NGT Ring 

Fenced Grant in 
lakhs 

36 Vadnagar STP 740 30/11/2020 17.5 

37 Vadnagar-III UGD 698.42 31/01/2025 712.86 

38 Mehsana STP 5134 31/01/2023 349.85 

39 Viramgam-III Viramgam UGD 1747.32 31/03/2025 1613.22 

40 Dhoraji Dhoraji SEW 1612.89 26/12/2025 310.74 

41 Bharuch-1 Bharuch-ugd 1031.53 30/11/2021 35 

42 Gandhidham 
Gandhidham-

UGD 
4595.57 22/03/2024 3082.86 

43 Amreli Amreli-UGD 1233.55 31/10/2020 4.06 

44 Anand Anand-UGD 8667.27 30/08/2019 18.75 

45 Bardoli-II Bardoli-UGD 492.99 21/10/2023 84.15 

46 Bilimora Bilimora-UGD 2135.3 31/05/2016 18.48 

47 Kaalol Kaalol-UGD 2298.88 30/06/2021 12.5 

48 Kadi-IV kadi IV UGD 409.62 31/12/2021 3.81 

49 Kalol Kalol-UGD 2806.17 30/09/2017 6.36 

50 
Kanakpur-

Kansad 
Kanakpur- 

Kansad UGD 
2081.63 31/12/2016 1.66 

51 Mahuva-II Mahuva-II UGD 3228.94 30/06/2017 42.08 

52 Mehsana Mehsana-UGD 4996.13 31/07/2015 12.77 

53 Rajpipla Rajpipla UGD 1777.19 30/11/2022 0.45 

54 Rajpipla-II Rajpipla II UGD 824.77 30/08/2019 66.91 

55 Wadhvan Wadhvan-UGD 4241.36 30/11/2016 40 

56 Dhrangadhra 
Dhrangadhra 

SEW 
2095.98 15/08/2026 89.52 

        Total 17098.51 
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Expenditure from NGT Fund in the Project of GUDCL Part - II 

Sr. 
No 

Name of Municipality Name of Work 
Total Amount of 
Project In Lakh 

Tentative Date of 
Completion  

Expenditure 
from NGT 

Ring Fenced 
Grant in Lakhs 

1 Gadhada Gadhada STP 1786.69 01/11/2025 135.27 
2 Kathlal Kathlal STP 1143.32 31/03/2026 174.91 
3 Patdi Patdi STP 850.56 20/12/2025 263.21 
5 Viramgam Viramgam STP 1275.87  20/04/2026 347.43 
6 Savarkundla Savarkundla STP 2008.66 31/12/2025 702.18 
8 Bayad Bayad STP 1383.93 31/12/2025 422.96 
9 Modasa Modasa STP 2391.92 04/09/2026 483.15 
10 Siddhpur Siddhpur STP 4184.28 30/04/2026 1348.84 
12 Upleta Upleta STP 1304.35 31/08/2026 122.55 
13 Pardi Pardi STP 1312.77 20/12/2026 117.02 
15 Sojitra Sojitra STP 975.65 30/06/2026 83.44 
16 VVnagar Vvnagar STP 2820.93 01/08/2026 481.98 
17  Bavla  Bavla UGD 7347.41 23/01/2028 536.26 
19 Dhrangadhra Dhrangadhra UGD 2095.98 16/09/2025 56.06 
20 Kapadwanj Kapadwanj UGD 1623.65 22/12/2026 349.59 
21 Kathlal Kathlal UGD 2462.83 26/05/2026 1233.66 
23 Thasra Thasra UGD 612.08 29/11/2025 220.36 
26 Borsad Borsad UGD 1616.2 24/05/2026 389.9 
29 Godhra Godhra UGD 7429.43 17/06/2027 695.55 
31  Karjan  Karjan UGD 1135.83 12/09/2025 471.7 
39  Chanasma  Chanasma UGD 1548.25 25/05/2027 184.87 
41  Harij  Harij UGD 1792.67 25/05/2027 129.7 
42  Idar  Idar UGD 3014.69 25/05/2027 452.1 
43  Modasa  Modasa UGD 6007.79 30/06/2026 381.29 
44  Radhanpur  Radhanpur UGD 6349.72 22/08/2026 1846.68 
46  Unjha  Unjha UGD 4632.8 25/05/2027 468.01 
48  Vijapur  Vijapur UGD 700.8 27/02/2026 150.4 
49  Visnagar  Visnagar UGD 7604.46 26/08/2026 2497.53 
50 Anjar Anjar UGD 1140.48 26/02/2026 528.56 
53  Morbi  Morbi UGD 1767.3 31/12/2025 1.01 
54  Mundra baroi  Mundra baroi UGD  5110.27 04/02/2026 1079.86 
57  Upleta  Upleta UGD 4378.15 31/08/2026 1737.96 
58 Gariyadhar Gariyadhar UGD 882.93 26/11/2026 73.13 
59  Jafarabad  Jafarabad UGD 853.55 26/11/2026 86.05 
62  Palitana  Palitana UGD 1659.94 12/09/2025 152.09 
64  Savarkundla  Savarkundla UGD 3182.99 04/12/2026 789.2 
65  Sihor  Sihor UGD 1961.92 20/08/2026 432.45 
67  Una_G  Una_G UGD 2826.37 26/11/2026   
68 Vallabhipur Vallabhipur UGD 715.3 26/11/2026 49.4 
70  Veraval  Veraval UGD 2255.34 29/01/2027 165.37 

71 
 Veraval (Somnath 

Trust) 
 Veraval UGD 3072.63 19/09/2026 855.41 

72 Amod Amod UGD 584.64 25/11/2025 446.37 
73  Ankleshwer  Ankleshwer UGD 974.48 25/05/2026 540.37 
74  Dharampur  Dharampur UGD 1090.46 26/12/2025 434.52 
76  Mandvi_S  Mandvi_S UGD 995.29 09/12/2026 230.96 
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Expenditure from NGT Fund in the Project of GUDCL Part - II 

Sr. 
No 

Name of Municipality Name of Work 
Total Amount of 
Project In Lakh 

Tentative Date of 
Completion  

Expenditure 
from NGT 

Ring Fenced 
Grant in Lakhs 

79  Tarsadi  Tarsadi UGD 2214.2 28/10/2026 393.18 
80  Vapi  Vapi UGD 2189.72 08/09/2026 

246.42 
81  Vyara  Vyara UGD 1032.52 08/09/2026 
82 Vadnagar vadnagar Heritage 4210.45 05/12/2026 308.15 
83 Mehsana STP 5134 31/01/2023 152.8 
84 Viramgam Viramgam UGD 1747.32 31/03/2025 102.36 
85 Dhoraji Dhoraji UGD 1612.89 26/12/2025 200.49 
86 Bharuch-1 Bharuch-ugd 1031.53 30/11/2021 35 
87 Gandhidham Gandhidham-UGD 4595.57 22/03/2024 668.14 
        Total 24455.85 
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C. General Instruction 

5. We had noted that in para 41(ii) & (iii) 
of the order of the Tribunal dated 
09.04.2019 where Chief Secretary was 
present personally, the direction was that 
at least three major cities and three towns 
in the State and at least three Panchayats 
in every District may be notified on the 
website within two weeks from today as 
model cities/towns/villages which will 
be made fully compliant within next six 
months. The remaining cities, towns and 
Village Panchayats of the State may be 
made fully compliant in respect of 
environmental norms within one year. 
The said direction needs to be complied 
with in respect of all 166 ULBs. 

 As per the directions of the Hon’ble 
NGT dated 09-04-2019, the state had 
identified three major cities and towns as 
model cities and towns. Following is the 
list: 

 Three Cities: Surat MC, Vadodara MC 
& Rajkot MC. 

 Three Towns: Petlad NP, Vyara NP & 
Bagasara NP. 

 These cities and towns are identified 
based on their performance in subjects 
related to the environment. Please refer 
Annexure 15 of SWM. 

 As per the instructions of Hon’ble NGT, 
State is actively working to make all 169 
ULBs fully compliant with 
environmental norms through 
systematic planning and regular 
reviews. 

 With respect to liquid waste 
management, a Monthly Progress 
Report is being regularly published on 
the website of the State Pollution 
Control Board. The report 
comprehensively covers the status of 
Sewage Treatment Plants (STPs), 
including those that are operational, 
under construction, and under planning. 
This ensures transparency, facilitates 
continuous monitoring, and supports 
compliance with regulatory 
requirements. 
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 Annexure-1

Sr. Name of ULB Waste
Generation

(TPD)*

(3) Composition of Waste (TPD) (4)
Waste

collected
(TPD)

(5)
Waste

Transported
(TPD)

(6)
Final destination of transported waste

Dry / Recyclable
(TPD)

Inerts
(TPD)

Biodegradable
Waste

Generation
(TPD)

1 Ahmedabad 2569 1152 1372 45 2569 2569

The waste is collected through door to door facility &
transported to dedicated RTS and then to Material Recovery

Facilities and then transported by Secondary vehicles to
centralized waste processing plants.

2 Surat 2517 1444 961 112 2517 2517

The door to door collected waste is transfered to 08 refuse
transfer stations and then forwarded to Material Recovery

Facilities, dedicated waste processing plants and centralized
waste processing plants.

3 Rajkot 750 367 308 75 750 750 Processing facility at Nakarawadi waste dumpsite
4 Vadodara 1200 709 488 3 1200 1200 Processing facility at Makarpura dumpsite
5 Gandhinagar 185 81 87 17 185 185 Processing Facilities at Dumpsite
6 Bhavnagar 250 152 95 3 250 250 Processing Facilities at Dumpsite
7 Jamnagar 370 210 150 10 370 370 Processing plant Jamnagar
8 Junagadh 130 72 56 2 130 130 Integrated Waste Management Facility at Ivnagar
9 Anand 65 33 29 2 65 65 Process plant site Lambhvel
10 Nadiad 84 50 31 2 84 84 Processing plant Nadiad

11 Surendranagar 71 47 22 1 71 71
Transported to Surendranagar Municipal Corporation's

processing facilities at Khamishana Dumping Site & Malod
Road Dumpsite

12 Mahesana 92 37 52 2 92 92 Processing facility at panch khetar dumpsite, shobhasan road
13 Morbi 91 50 32 9 91 91 Processing Facilty at Dumpsite
14 Porbandar 84 49 32 2 84 84 Processing Facilty at Dumpsite

15 Gandhidham 124 68 53 2 124 124 Processing facility and Material Recovery Facility
Plant-Gandhidham

16 Vapi 79 40 37 1 79 79 Chandor Processing Plant Facility
17 Navsari 105 56 46 2 105 105 Processing Plant Site Navsari

18 Bareja 4.33 2.20 2.01 0.12 3.30 3.30 Processing Plant : Mahijda Road, Bareja

19 Bavla 21.68 10.84 10.55 0.29 20.00 20.00 Processing Plant: Ramnagar, Bavla

20 Dhandhuka 5.74 2.92 2.63 0.19 4.70 4.70 Processing Plant : Near Ketiwadi farm, Dhandhuka

21 Dholka 32.02 13.93 17.69 0.40 30.00 30.00 Processing Plant : R.s.N.477 at Shankar Pura Dholka
22 Sanand 23.84 18.19 5.46 0.19 22.00 22.00 Processing Plant : Madhavnagar
23 Viramgam 22.70 6.15 16.15 0.40 21.00 21.00 Processing Plant : Vermi compost site Viramgam Nagarpalika.
24 Barvala 3.14 1.57 1.38 0.19 2.20 2.20 Processing Plant : Kundal Darwaja

25 Botad 36.38 12.96 22.91 0.50 34.00 34.00 Processing Plant : Old Municipality, Botad & Alav Road,
Botad

26 Gadhada 7.09 1.47 4.92 0.71 6.00 6.00 Processing Plant : Haripar road, Gadhada

27 Chakalasi 4.51 1.99 2.22 0.29 3.50 3.50 Processing Plant : Bhachsar road , Chaklasi
28 Dakor 9.19 4.60 4.30 0.29 8.00 8.00 Processing Plant : Kalsar Site, Dakor

29 Kanjari 3.99 1.47 2.22 0.29 3.00 3.00 Processing Plant : Near 66 KV substation Narsanda road
Kanjari

30 Kapadwanj 18.62 9.31 9.01 0.29 17.00 17.00 Processing Plant : 1007/A Garod Road Kapadwanj
31 Kathlal 3.98 1.99 1.80 0.19 3.00 3.00 Dumpsite : Balasinor road , kathlal
32 Kheda 7.61 3.55 3.88 0.19 6.50 6.50 Processing Plant : Iyavapura, kheda

33 Mahemdabad 9.16 3.54 5.33 0.29 8.00 8.00 Processing Plant :  Survey no. 903 godibar no tekro,
Mahemdabad

34 Mahudha 4.16 1.68 2.29 0.19 3.20 3.20 Processing Plant : Finava Bhagol,
35 Thasra 10.20 6.45 3.56 0.19 9.00 9.00 Processing Plant : Vadad ITI road, Ferkuva, Thasra,388250

36 Chotila 8.17 4.09 3.90 0.19 7.00 7.00 Dumpsite : Near smashan chotila

37 Limbdi 11.25 5.63 5.44 0.19 10.00 10.00 Processing Plant : Near Vrundanvan Hotel, Limbdi
38 Dhrangadhra 28.01 15.57 12.15 0.29 26.00 26.00 Processing Plant : MRF center haripar road,dhrangadhra
39 Patdi 11.23 6.65 4.39 0.19 10.00 10.00 Processing Plant : Devaki bhathi talavdi, Patdi
40 Thangadh 6.07 1.99 3.89 0.19 5.00 5.00 Processing Plant : Vermi Compost site, Thangadh
41 Deesa 55.87 13.92 37.40 4.55 53.00 53.00 Send to Processing Plant near Deesa dumpsite
42 Himmatnagar 28.93 3.03 23.01 2.89 27.00 27.00 Processing Plant near Himatnagar Dumpsite
43 Khedbrahma 10.05 3.46 5.58 1.00 8.80 8.80 Khedbrahma dumpsite Processing Plant
44 Mansa_G 16.49 6.68 8.68 1.13 15.00 15.00 Processing Plant site Mansa
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                                                       Annexure-1

Sr. Name of ULB Waste
Generation

(TPD)*

(3) Composition of Waste (TPD) (4)
Waste

collected
(TPD)

(5)
Waste

Transported
(TPD)

(6)
Final destination of transported waste

Dry / Recyclable
(TPD)

Inerts
(TPD)

Biodegradable
Waste

Generation
(TPD)

45 Talod 3.46 0.97 2.15 0.35 2.50 2.50  Processing Plant Poyda Dumpsite,Talod Nagarpalika
46 Bayad 3.52 1.26 1.90 0.35 2.55 2.55 Bayad Dumpsite  Processing Plant
47 Bhabhar 11.30 4.08 6.30 0.92 10.00 10.00 Bhabhar Dumpsite - Processing Plant
48 Chanasma 7.10 2.51 3.88 0.71 6.00 6.00  Chanasma Dumpsite process plant site
49 Dahegam 16.17 7.72 7.43 1.02 14.70 14.70 Dahegam Dumpsite Process Plant Site
50 Dhanera 9.26 3.56 4.77 0.93 8.04 8.04 Dhanera Nagarpalika 0Dumpsite  Processing Plant
51 Harij 7.11 2.51 3.89 0.71 6.00 6.00 Harij Dumpsite Processing Plant
52 Idar 10.53 3.65 5.82 1.05 9.30 9.30 IDAR Nagarpalika Dump site Processing plant
53 Kalol 47.78 13.98 31.63 2.17 45.00 45.00 Processing Plant at Pratapura, Kalol Nagarpalika
54 Kheralu 8.15 3.34 3.99 0.81 7.00 7.00 Processing Plant at kheralu Nagarpalika Dumpsite
55 Modasa 15.40 3.33 11.04 1.02 14.00 14.00 Modasa Dumpsite
56 Palanpur 68.68 20.77 44.17 3.74 65.00 65.00  Processing Plant at Palanpur Nagarpalika Dumpsite
57 PATAN_GU 47.74 13.97 31.60 2.17 45.00 45.00 Processing Plant at Patan Nagarpalika  Dumpsite
58 Prantij 7.30 2.71 3.85 0.73 6.20 6.20 Processing Plant at Prantij Nagarpalika Dumpsite
59 Radhanpur 13.31 5.62 6.68 1.02 12.00 12.00 Processing Plant at Radhanpur Dumpsite
60 Siddhpur 13.39 5.65 6.71 1.03 12.00 12.00 Processing facility near Dumpsite of Siddhpur Nagarpalika
61 Thara 8.14 3.55 3.78 0.81 7.00 7.00 Thara ULB Dumpsite Processing Plant
62 Tharad 13.32 3.54 8.76 1.02 12.00 12.00 Processing Plant at Tharad Nagarplaika Dumpsite
63 Vadali 6.60 3.04 2.90 0.66 5.50 5.50 Processing Plant at Vadali Dumpsite
64 Vijapur 8.12 3.54 3.97 0.60 7.00 7.00  Processing Plant at Vijapur Dumpsite
65 Visnagar 34.07 16.00 16.95 1.12 32.00 32.00 Processing Plant at Visngar Dumpsite
66 Kadi 14.39 2.51 10.86 1.02 13.00 13.00 Processing Plant at Kadi Nagarpalika Dumpsite
67 Unjha 12.03 6.06 5.05 0.92 10.71 10.71 Processing Plant at Unjha Nagarpalika Dumpsite
68 Vadnagar 11.30 4.61 5.98 0.71 10.00 10.00 Processing Plant at Vadnagar Nagarpalika
69 Bharuch 115.31 68.06 46.16 1.08 110.00 110.00 H G Patel Processing Plant, Ankleshwar GIDC
70 Amod 9.23 4.07 5.02 0.14 8.05 8.05 Amod municipality dumpsite
71 Jambusar 16.48 9.81 6.39 0.29 15.00 15.00 Jambusar municipality dumpsite
72 Ankleswar 40.09 16.90 22.66 0.53 37.60 37.60 Processing Plant, Sukavali, Ankleshwar
73 Rajpipla 13.49 7.73 5.56 0.19 12.10 12.10 Rohitvas Dumping Site, Rajpipla
74 Bilimora 15.40 9.78 5.43 0.19 14.00 14.00 Sent to Dumpsite, Amalsad Road
75 Gandevi 6.37 3.24 2.73 0.40 5.30 5.30 Processing Plant at Kachra depo, Gandevi
76 Kadodara 12.40 5.65 6.61 0.14 11.02 11.02 MSW Processing Plant, Nadida Gam, Bardoli Nagarpalika
77 Tarsadi 14.57 7.29 7.02 0.26 13.20 13.20 66 KV DUMPING SITE , TARSADI

78 Mandvi 7.83 4.80 2.84 0.19 6.70 6.70 Dumpsite, mandvi, salaiya-moritha road

79 Bardoli 52.58 31.29 21.03 0.26 49.63 49.63 Processing Facility near dumpsite, mandvi, salaiya-moritha
road

80 Vyara 17.28 9.43 6.10 1.74 15.77 15.77 Resource Recovery Station,
Kanza Fatak, Dumpsite Vyara

81 Songadh 12.30 4.28 7.84 0.19 11.00 11.00 Processing Facility near Dumpsite Devjipura Sadad Kuva
Road

82 Umargam 11.76 5.62 5.53 0.60 10.50 10.50 Processing Facility near dumpsite at Uamargam Nagarpalika
83 Valsad 43.06 25.98 16.23 0.84 40.63 40.63 Dumpsite at Valsad
84 Pardi 10.30 5.41 4.60 0.29 9.10 9.10 Bhenslapad Processing Plant
85 Dharampur 16.79 6.25 10.43 0.11 15.32 15.32 Bavli Faliya Processing Plant at Dharampur
86 Anklav 3.98 2.51 1.28 0.19 3.00 3.00 Processing Facility at Anklav Nagarpalika Dump Site
87 Balasinor 16.54 8.27 7.66 0.61 15.00 15.00 Balasinor Fresh Waste Processing Plant, at Bhathala Road
88 Boriavi 3.98 2.51 1.17 0.29 3.00 3.00 Anand Corporation Cluster lambhvel processing plant
89 Borsad 22.86 5.64 15.99 1.23 21.10 21.10 MRF Plant and Dumpsite near Vasad Tarapur Highway

90 Chhota
Udaipur 9.18 5.11 3.67 0.40 8.00 8.00 Processing plant at chhotaudepur Nagarpalika, piplej

91 Dabhoi 16.50 7.73 8.27 0.50 15.00 15.00 Dabhoi processing plant facilities, at dhal nagar

92 Dahod 68.81 27.61 38.50 2.70 65.00 65.00 Fresh Waste Processing Plant,punsari Gam,Near indore
Highway Road

93 Devgadbaria 10.30 5.93 3.77 0.60 9.10 9.10 Devgadh baria Processing Plant Facility, Motipura

94 Godhra 49.23 19.15 28.06 2.02 46.50 46.50 Godhra Nagarpalika Processing Plant facilities
Hamirpur SR No 78(plant in under construction)

95 Halol 36.40 19.25 15.50 1.65 34.00 34.00 Jambudi processing site
96 Jhalod 10.22 4.59 5.02 0.61 9.00 9.00 Processing Plant site Jhalod

97 Kaalol (Panch
Mahals) 7.76 4.50 3.16 0.10 6.61 6.61 KAALOL PROCESSING PLANT At Golibaar area kaalol

98 Karjan 9.74 4.61 4.52 0.61 8.50 8.50 Karjan Processing plant
99 Khambhat 10.93 4.48 6.26 0.19 9.70 9.70 khambhat precessing plant Facility
100 Lunawada 15.43 6.99 7.63 0.81 14.00 14.00 Lunawada precessing plant Facility
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Sr. Name of ULB Waste
Generation

(TPD)*

(3) Composition of Waste (TPD) (4)
Waste

collected
(TPD)

(5)
Waste

Transported
(TPD)

(6)
Final destination of transported waste

Dry / Recyclable
(TPD)

Inerts
(TPD)

Biodegradable
Waste

Generation
(TPD)

101 Ode 5.54 2.50 2.94 0.10 4.50 4.50 Ode processing plant
102 Padra 24.49 15.07 8.71 0.71 22.60 22.60 Padra precessing plant Facility

103 PETLAD 12.35 5.34 5.57 1.44 11.00 11.00 PETLAD  Procesing Plant AT LAKKADPURA NEAR
BORSAD ROAD PETLAD

104 Santrampur 5.24 3.46 1.39 0.40 4.20 4.20  PROCESSING PLANT SANTRAMPUR

105 Savli 4.51 3.04 1.18 0.29 3.50 3.50 Savli Processing Facility
 At Batpura

106 Shehera 9.55 5.73 3.56 0.26 8.37 8.37 Shahera Nagarpalika proceesing plant facilities, at Patiya

107 Sojitra 3.78 1.63 2.05 0.10 2.80 2.80 Sojitra Nagarpalika Processing Plant Facilities at Dudhipura,
Sojitra

108 Umreth 10.23 2.51 6.59 1.13 9.00 9.00 Umreth Nagarpalika processing Plant facilities,
Kain vistar

109 Vaghodiya 9.40 4.59 4.51 0.29 8.20 8.20 Dumpsite at madodhar,vaghodiya Nagarpalika

110 Amreli 73.58 40.95 31.51 1.12 70.00 70.00
 Processing Plant at Amreli Nagarpalika

  B/H Gujcomasol
Dumpsite

111 Babra 3.14 1.88 0.91 0.35 2.20 2.20
Babra Nagarpalika, Processing Plant  Kariya Road, Babra

Dumpsite.

112 Bagasara 9.17 5.42 3.25 0.50 8.00 8.00
Processing Plant, Bagasar ULB ADPUR ROAD ATALJI

DUMP SITE.

113 Chalala 3.97 2.30 1.43 0.24 3.00 3.00 Chalal Nagarpalika,Vermi compost plant at Dumpsite

114 Damnagar 4.12 2.36 1.47 0.29 3.14 3.14 Processing Plant: THANSA ROAD, DUMPSITE, Damnagar

115 Jafrabad 3.98 2.30 1.38 0.29 3.00 3.00 Processing Plant: VADHERA ROAD DUMPSITE.

116 Lathi 4.66 2.93 1.59 0.14 3.65 3.65 Processing Plant: DUDHALA ROAD, DUMPSITE, LATHI

117 Rajula 9.19 4.39 3.68 1.13 8.00 8.00
Processing Plant:  SAVARKUNDALA ROAD, Dumpsite,

Rajula

118 Savarkundla 15.96 8.76 6.59 0.61 14.50 14.50 Processing Plant: Bogharyani Dumpsite  Savarkundala

119 Gariadhar 7.09 4.79 2.00 0.29 6.00 6.00  Processing Facility, Juna Bela Road, Gariyadhar

120 Mahuva 30.05 16.07 13.48 0.50 28.00 28.00 Mahuva Processing Plant
mahuva Dumpsite

121 Palitana 15.49 8.79 6.40 0.29 14.00 14.00 Processing Plant: Talaja Road Dumpsite

122 Sihor 15.40 9.16 5.43 0.81 14.00 14.00 Dumpsite , Sihor Nagarpalika
123 Talaja 9.30 5.50 3.30 0.51 8.10 8.10 Processing Plant dumpsite sakdasar talaja

124 Vallabhipur 5.03 2.93 1.80 0.29 4.00 4.00 Processing Plant kalyanpur road dumpsite ,vallabhipur-
364310

125 Kodinar 12.55 7.73 4.52 0.29 11.20 11.20 Processing Plant0Dumpsite
Majevadi, Una Highway Road, Kodi0r

126 Sutrapada 8.33 4.91 2.95 0.47 7.19 7.19
Dumpsite

Opp.Anurag Colony Sutrapada

127 Talala 6.15 2.81 3.04 0.29 5.10 5.10   Processing Plant Dhareshwar Dumpsite.
128 Una 24.87 11.21 13.05 0.61 23.00 23.00 Processing Plant: Una Dumpsite, Chanchakvad Road, Una

129 Veraval 68.84 42.26 24.40 2.18 65.00 65.00 Processing Plant 0 Dumpsite Veraval  Survey No 467,468 and
Bin Numbari Talala Bypas road Dumpsite

130 Bantwa 3.46 1.99 1.25 0.22 2.50 2.50 PROCESSING PLANT, Kutiyana ROAD, DUMPSITE,
BANTWA

131 Chorvad 3.76 2.07 1.38 0.31 2.80 2.80 Processing Plant: DUMPSITE CHORVAD

132 Keshod 23.76 14.17 8.36 1.23 22.00 22.00 Processing Plant: Indiranagar Processing Plant,  KESHOD

133 Manavadar 4.49 1.88 1.69 0.92 3.50 3.50
 Processing Plant:  B/H MAHADEVIYA TEMPLE,

DUMPSITE, MANAVADAR

134 Mangrol 18.59 13.47 4.88 0.24 17.00 17.00
 Processing Plant:   at Dumpsite

BARA VISTAR Mangrol

135 Vanthali 5.55 2.93 2.32 0.29 4.50 4.50
Processing Plant: MA0VADAR ROAD, DUMPSITE,

VANTHALI
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136 Visavadar 7.64 4.50 2.72 0.42 6.50 6.50 Processing Plant: Dumpsite Satadhar Road

137 Dhari 7.12 3.56 2.95 0.61 6.00 6.00 Dumpsite , Dhari

138 Gondal 31.49 12.26 18.62 0.60 29.50 29.50 Processing Facility at Vora kotda road dumpsite, processing
plant gondal Nagapalika

139 Jetpur 40.90 16.24 24.06 0.61 38.50 38.50 Processing Facility Derdi Road Dumpsite, Jetpur Navagadh
Nagarpalika

140 Dhoraji 24.87 13.79 10.78 0.29 23.00 23.00 Processing Facility at Dumpsite, old upleta road dhoraji.
141 Upleta 25.95 15.49 10.17 0.29 24.00 24.00 Patanvav Road Dumpsite process plant site
142 Jasdan 13.32 7.70 5.33 0.29 12.00 12.00 Processing Plant at Dumpsite  Gokhala0 Road, Jasdan

143 Bhayavadar 8.14 4.80 3.05 0.29 7.00 7.00 Processing Facility at kolki road dumpsite, processing plant
bhayavadar Nagapalika

144 vankaner 12.27 5.72 5.53 1.02 11.00 11.00 Processing Facility at  Hasanpar Dumpsite Wankaner
145 Halvad 8.14 4.80 3.15 0.19 7.00 7.00 Processing Site At Halvad Dumpsite, Vegadvaav Road Halvad

146 Maliya-Miyana 7.12 4.19 2.75 0.19 6.00 6.00 Processing Facility at.Maliya main Road Dumpsite, Maliya
Miyana

147 Tankara 5.54 2.51 2.84 0.19 4.50 4.50 Asabapir 100 chorasvar  at dumping site Tankara
148 Dhrol 9.89 4.95 4.39 0.55 8.70 8.70 Processing Facility At.garediya road, Dhrol Dumpsite

149 Jamjodhpur 6.36 3.18 2.54 0.64 5.30 5.30 Processing Facility at Revenue Survey No. : 23320A01,
Jamjodhpur To Mahiki Road, Dumpsite Jamjodhpur

150 Kalavad 10.74 5.63 4.92 0.19 9.50 9.50 Machhalivad road, Kalavad ULB  Dump site
151 Sikka 11.30 5.13 4.52 1.65 10.00 10.00 Sikka Dump Site Sikka
152 Okha 28.04 14.02 12.57 1.44 26.00 26.00 Okha Dumpsite & MRF plant

153 Dwarka 21.64 8.74 12.30 0.61 20.00 20.00 Processing Facility at old charkla road dwarka , dwarka dump
site

154 Khambhaliya 12.89 7.78 4.91 0.19 11.58 11.58 Processing Facility at Sumra Targhdi Dumpsite Khmbhaliya
ULB

155 Salaya 9.19 3.55 5.45 0.19 8.00 8.00 Processing Facility at Dumpsite at Mandha Ni Dhar, Salaya
and MRF plant

156 Bhanvad 6.07 3.45 2.32 0.29 5.00 5.00 sai devariya road, Bhanvad Dumpsite
157 Jamraval 4.61 2.51 1.91 0.19 3.60 3.60 JAMRAVAL MADHADHAR DUMPSITE
158 Ranavav 7.10 2.51 4.40 0.19 6.00 6.00 Dumpsite, Ranavav
159 Kutiyana 4.49 2.30 2.00 0.19 3.50 3.50 Near, Kotadanaka Kutiyana Dumpsite

160 Bhuj 53.02 29.64 22.25 1.13 50.00 50.00 Processing facility at Sr. No. 870/Paiki, Bhuj
Dumpsite  Bhuj

161 Anjar 30.12 7.74 21.77 0.61 28.00 28.00 PROCESSING FACILITY AT SR.NO 984 PAIKI ANJAR
VERSAMEDI HIGHWAY ANJAR DUMPING SIDE

162 Mandvi 21.70 8.76 12.64 0.29 20.00 20.00 Processing Facility Mandvi Nagarpalika dumpsite at. Behind
of Shitla Mata Temple, Layja Road, Mandvi -Kachchh

163 Bhachau 20.17 5.65 13.92 0.61 18.50 18.50 Processing Facility at Dumpsite Bhachau

164 Rapar 10.20 5.85 3.89 0.46 9.00 9.00 PROCESSING FACILITY AT  NEAR TRAMBO CUTTING
ROAD RAPAR DUMP SITE

165 Mundra borai 12.81 5.62 6.58 0.60 11.50 11.50 dumpsite mundra, bhukhi nadi
166 Nakhatrana 3.46 0.74 2.43 0.29 2.50 2.50  dumpsite Nakhatrana virani road
167 Bodeli 12.35 6.70 5.04 0.61 11.00 11.00 Dumpsite at Bodeli
168 Tarapur 14.40 7.72 6.07 0.61 13.00 13.00 Dumpsite at Tarapur
169 Bechraji 13.33 8.75 3.98 0.61 12.00 12.00 Dumpsite at Bechraji

Total 11269 5797 5084 388 11042 11042 -
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Biodegradabl
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Biodegradab
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1 Ahmedabad 2569 1152 1152

2 Surat 2517 1444 1444

3 Rajkot 750 367 367

4 Vadodara 1200 709 709

5 Gandhinagar 185 81 81

6 Bhavnagar 250 152 152

7 Jamnagar 370 210 210

8 Junagadh 130 72 72

9 Anand 65 33 33

10 Nadiad 84 50 50

11 Surendranagar 71 47 47

12 Mahesana 92 37 37

13 Morbi 91 50 50

14 Porbandar 84 49 49

15 Gandhidham 124 68 68

16 Vapi 79 40 40

17 Navsari 105 56 56

18 Bareja 4.33 2.20 2.00

19 Bavla 21.68 10.84 10.00

20 Dhandhuka 5.74 2.92 2.60

21 Dholka 32.02 13.93 13.05

22 Sanand 23.84 18.19 16.79

23 Viramgam 22.70 6.15 5.69

24 Barvala 3.14 1.57 1.10

25 Botad 36.38 12.96 12.12

26 Gadhada 7.09 1.47 1.24

27 Chakalasi 4.51 1.99 1.55

28 Dakor 9.19 4.60 4.00

29 Kanjari 3.99 1.47 1.11

30 Kapadwanj 18.62 9.31 8.50

31 Kathlal 3.98 1.99 1.50

32 Kheda 7.61 3.55 3.03

33 Mahemdabad 9.16 3.54 3.15

34 Mahudha 4.16 1.68 1.35

35 Thasra 10.20 6.45 5.86

36 Chotila 8.17 4.09 3.50

37 Limbdi 11.25 5.63 5.00

38 Dhrangadhra 28.01 15.57 14.60

39 Patdi 11.23 6.65 5.92

40 Thangadh 6.07 1.99 1.64

1152 Windrows Composting 288.11
Satisfactory (As per

the FCO01985 Testing
Method)

Disposed in Landfill cell Sold to Fertilizers Agency and
Farmers By Agency

1394 Windrows Composting 376.50 FCO Compliant Disposed in Landfill cell Sold to farmers, agencies by
Concessioner

367
Aerobic decomposition

(Organic Waste Convertor) &
Windrow composting

102.88 As per Lab test report Send to Sanitary Landfill
Utilized in RMC's garden, Parks
and Miyawaki forest and sold to

farmer

359 Aerobic decomposition
(Organic Waste Convertor) 104.23 SWM rules 2016 &

FCO standard Send to Sanitary Landfill Self Utilize at corporation park

79

Vermi Composting &
Windrow Composting,
Aerobic decomposition

(Organic Waste Convertor)

26.38

As per Solid Waste
ma0hement

Rules02016 and
Fertilizer Control
Order01985 test
reports confirms

Send to Dumpsite
Selling to public and self

Utilization by GMC in City's
Gardens.

152 Aerobic decomposition
(Organic Waste Convertor) 38.11 SWM rules 2016 &

FCO standard Send to Dumpsite Self-Utilize by ULB

210 Vermi compost 61.02 As per MSW
Rules-2016 As per MSW Rules Giving to farmer and for using in

ULB's garden

57 Windrow Composting 17.23 As per MSW
Rules-2016 Send to Sanitary Landfill Self utilized by ULB

33 Windrow Composting 11.00 As per MSW
Rules-2016 Sent to Dumpsite Used for Gardening in municipal

corporation

50 Aerobic decomposition
(Organic Waste Convertor) 16.67 As per MSW

Rules-2016 Sent to Dumpsite Used for Gardening in municipal
corporation

47 Pit composting 14.00 As per MSW
Rules-2016 Dumpsite Used for Gardening in municipal

corporation

37 Pit composting 12.00 As Per SWM Rules
2016 Dumpsite Used for Gardening in municipal

corporation

50 Pit composting 15.00 As Per SWM Rules
2016 Rafaleshwar Dumpsite Utilized in garden in Corporation

49 Pit composting 17.00 As Per SWM Rules
2016 sent to dumpsite oddar

Utilized in garden & adopted
barter system for gaushala

grass.

68 Windrow composting 22.67

 TEST REPORT
Moisture Content :

7.05 %
Toal Organic Carbon :

9.90 %

Dumpsite Used in gardens of municipal
corporation as per requirement

40 Windrow Composting 13.20

 TEST REPORT
Moisture Content :

22.08 %
Toal Organic Carbon :

15.20 %

Sent to dumpsite Sold to  farmers and Utilize in
Gardens  and parks area

56 Aerobic composting 14.60 As Per SWM Rules
2016 Dumpsite  Sold and Self Utilization

2.00 Anaerobic composting
(OWC) 0.76 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

10.00 Anerobic composting (OWC) 3.50 As Per SWM Rules
2016 Sent to Dumping Site Self utilization in ULBs Garden

2.60 Anerobic composting (OWC) 0.66 As Per SWM Rules
2016 Sent to SLF Self utilization in ULBs Garden

12.75 Anerobic composting (OWC) 3.20 As Per SWM Rules
2016 Sent to Dumping Site Self utilization in ULBs Garden

4.90
Aerobic Composting (OWC)
&Aerobic Composting (Pit

Composting)
1.30 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

5.50

Aerobic Composting (OWC)
&Aerobic Composting (Pit
Composting & Windrow

Composting)

1.38 As Per SWM Rules
2016 Sent to SLF Self utilization in ULBs Garden

1.10  Aerobic Composting (Pit
Composting) 0.39 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

12.00 Anerobic composting (OWC) 4.50 As Per SWM Rules
2016 Sent to Dumping Site Self utilization in ULBs Garden

0.98 Pit Composting/Windrow
;Aerobic Composting 0.35 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

1.43  Aerobic Composting (Pit
Composting) 0.53 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

2.90  Aerobic Composting (Pit
Composting) 1.02 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

1.00  Aerobic Composting (Pit
Composting) 0.35 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

8.50  Aerobic Composting (Pit
Composting) 2.10 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

0.00 Nil Nil Nil Nil Nil

3.00  Aerobic Composting (Pit
Composting) 1.05 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

3.15 Anerobic composting (OWC) 1.00 As Per SWM Rules
2016 Sent to Dumping Site Self utilization in ULBs Garden

1.35  Aerobic Composting (Pit
Composting) 0.42 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

5.86  Aerobic Composting (Pit
Composting) 2.03 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

0.00 Nil Nil Nil Nil Nil

3.00  Aerobic Composting (Pit
Composting) 1.10 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

14.60  Aerobic Composting (Pit
Composting) 5.60 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

5.90  Aerobic Composting (Pit
Composting) 2.10 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden

0.80  Aerobic Composting (Pit
Composting) 0.28 As Per SWM Rules

2016 Sent to Dumping Site Self utilization in ULBs Garden
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41 Deesa 55.87 13.92 13.21

42 Himmatnagar 28.93 3.03 2.82

43 Khedbrahma 10.05 3.46 3.03

44 Mansa_G 16.49 6.68 6.08

45 Talod 3.46 0.97 0.70

46 Bayad 3.52 1.26 0.92

47 Bhabhar 11.30 4.08 3.61

48 Chanasma 7.10 2.51 2.12

49 Dahegam 16.17 7.72 7.02

50 Dhanera 9.26 3.56 3.09

51 Harij 7.11 2.51 2.12

52 Idar 10.53 3.65 3.23

53 Kalol 47.78 13.98 13.50

54 Kheralu 8.15 3.34 2.87

55 Modasa 15.40 3.33 3.03

56 Palanpur 68.68 20.77 19.66

57 PATAN_GU 47.74 13.97 13.17

58 Prantij 7.30 2.71 2.31

59 Radhanpur 13.31 5.62 5.06

60 Siddhpur 13.39 5.65 5.06

61 Thara 8.14 3.55 3.05

62 Tharad 13.32 3.54 3.19

63 Vadali 6.60 3.04 2.53

64 Vijapur 8.12 3.54 3.05

65 Visnagar 34.07 16.00 15.03

66 Kadi 14.39 2.51 2.27

67 Unjha 12.03 6.06 5.40

68 Vadnagar 11.30 4.61 4.08

69 Bharuch 115.31 68.06 64.93

70 Amod 9.23 4.07 3.55
71 Jambusar 16.48 9.81 8.92

72 Ankleswar 40.09 16.90 15.85

73 Rajpipla 13.49 7.73 6.94
74 Bilimora 15.40 9.78 8.89

75 Gandevi 6.37 3.24 2.70

76 Kadodara 12.40 5.65 5.02

77 Tarsadi 14.57 7.29 6.60
78 Mandvi 7.83 4.80 4.11

79 Bardoli 52.58 31.29 29.53

80 Vyara 17.28 9.43 8.61

81 Songadh 12.30 4.28 3.82

82 Umargam 11.76 5.62 5.30

83 Valsad 43.06 25.98 24.52

84 Pardi 10.30 5.41 5.00

85 Dharampur 16.79 6.25 5.70

86 Anklav 3.98 2.51 2.00

87 Balasinor 16.54 8.27 7.50

88 Boriavi 3.98 2.51 2.00

89 Borsad 22.86 5.64 5.21

12.75 Pit-Based /
 Vermi Compost 4.30 As per SWM Ruls

2016 Deesa Nagarpalika Dumpsite Self-Utilize by ULB Garden

2.45 Organic Waste Converter
Machine / Vermi Compost 0.80 As per SWM Ruls

2016
Send to Himatnagar dumpsite

Processing Plant
Sold and Self Utilize by ULB In

Garden

2.87 OWC Machine / Vermi
Compost 0.90 As per SWM Ruls

2016 Send to dumpsite Sold and Self-Utilize by ULB In
Garden

5.80 Pit-Based /
 Vermi Compost 1.30 As per SWM Ruls

2016 Send to dumpsite Self-Utilize by ULB

0.50 OWC Machine / Vermi
Compost 0.11 As per SWM Ruls

2016 Send to dumpsite Self Utilised By ULB

0.80 Pit-Based /
 Vermi Compost 0.25 As per SWM Ruls

2016 Send to Bayad Dumpsite Self Utilised By ULB & Given for
Free

3.42 Pit-Based Compost 1.10 As per SWM Ruls
2016 Send to Bhabhar dumpsite Self-Utilize by Bhabhar Garden

2.00 Pit-Based Compost 0.60 As per SWM Ruls
2016 Send to   chanasma dumpsite Self-Utilize by ULB

6.80 Pit-Based / Vermi Compost 2.10 As per SWM Ruls
2016 Send to dumpsite Self-Utilize by ULB

3.00 Pit-Based / Vermi Compost 0.90 As per SWM Ruls
2016 Send to Dhanera dumpsite Self-Utilize by ULB garden

2.00 Pit Based Compost 0.60 As per SWM Ruls
2016 Send to Harij  dumpsite Self-Utilize by ULB Garden

3.06 Organic Waste Converter
Machine 1.20 As per SWM Ruls

2016 Send to dumpsite Self-Utilize by ULB Garden

13.50 Pit-Based 4.20 As per SWM Ruls
2016

Kalol Nagarpalika  Pratap
pura Dupm site Self-Utilize by ULB

2.50 Pit-Based / Vermi Compost 0.80 As per SWM Ruls
2016

Kheralu Nagarpalika Nr rabari
vas Dump site Self-Utilize by ULB

0.00 Nil Nil Nil Nil Nil

19.50 Organic Waste Converter
Machine 6.30 As per SWM Ruls

2016
Send to Palanpur Nagarpalika

Dumpsite Manage by agency

12.75 Pit-Based / Vermi Compost 4.20 As per SWM Ruls
2016

Send to Patan Nagarpalika
Dumpsite Self Utilised By ULB

2.16 Pit-Based / Vermi Compost 0.60 As per SWM Ruls
2016

Send to dumpsite prantij
Nagarpalika Self Utilised By ULB

5.00 Pit-Based / Vermi Compost 1.30 As per SWM Ruls
2016 Send to dumpsite Self Utilised By ULB

4.88 Pit-Based / Vermi Compost 1.60 As per SWM Ruls
2016

Dumpsite of Siddhpur
Nagarpalika Self Utilised By ULB

3.00 Pit-Based / Vermi Compost 1.20 As per SWM Ruls
2016 Send to Thara ULB Dumpsite Self Utilised By thara ULB

2.94 Pit-Based / Vermi Compost 1.10 As per SWM Ruls
2016

Send to Tharad Nagarplaika
Dumpsite  Processing Plant Self Utilised By ULB

2.39 Pit-Based / Vermi
Compost/OWC Machine 0.60 As per SWM Ruls

2016 Send to dumpsite Self Utilised By ULB

2.89 Pit composting 1.01 As per SWM Ruls
2016 Send to dumpsite Tree planting and gardening

12.00 Pit-Based / Vermi
Compost/OWC Machine 3.50 As per SWM Ruls

2016 Send to dumpsite Tree planting and gardening

1.96 Pit-Based / Vermi
Compost/OWC Machine 0.60 As per SWM Ruls

2016
Send to kadi Nagarpalika

dumpsite Self Utilised By ULB  Garden

5.28 aerobic drum compost plant 1.90 As per SWM Ruls
2016 Send to dumpsite Self Utilised By ULB

3.91 Pit-Based Composting 1.20 As per SWM Ruls
2016 Send to dumpsite tree planting and gardening

63.00 Windrow Composting 13.65 AS PER SWM
RULES-2016 Dumpsite,Bharuch Self Utilised By ULB

0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil

15.80 Windrow composting 5.27 As per MSW rules
2016 Sent to Dumping Site Self utilization by ULB

0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil

2.70 Pit Composting 0.90 As per MSW Rules Sent to Dumping Site Compost Used in Nagarpalika
Gardens

4.80 OWC, Vermi Composting 1.62 As per MSW Rules Sent to Dumping Site
Self Utilization (Gardening,

provide to the agricultural farm,
Given to citizen of bardoli)

0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil

29.00 Vermi Composting 10.30 As per MSW Rules
2016 Dumpsite

Self-Utilization (Gardening,
Provide to Agricultural farm,
Given to Citizen of Bardoli)

8.40
Pit Composting And

Windrow
Composting

2.80
As per Solid waste

Management
Rule-2016

Dumpsite vyara Agriculture and Gardening

3.65 Pit Composting 1.10 Usable(as per MSW
Rules 2016) Dumpsite Songadh Self Utilised (Gardening

&Plantation)

5.30 Pit Composting 1.60 As per MSW Rules
2016 Umrgam Dumpsite Self Utilization by ULB

0.00 Nil Nil Nil Nil Nil

5.00 Pit Composting 1.20 As per MSW Rules
2016 Dumpsite Pardi Compost Used in Nagarpalika

Gardens

5.45 Pit Composting, OWC 1.90 As per MSW Rules
2016 Dispose to at Dumping Site Compost used for Nagarpalika

Garden

2.00 Pit Composting 0.60 As per MSW Rules
2016 Sent to Dumping Site Self Utilization used in gardens

and agricultural farm

7.50 Pit based composting 2.00 As per MSW 2016
rules Dispose to dumpsite self utilization (Graden,

plantation)

2.00 Pit Composting 0.50 As per MSW 2016
rules Sent to dumpsite self utilization (Graden,

plantation)
0.00 Nil Nil Nil Nil Nil
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Sr. Name of ULB Waste
Generatio
n (TPD)*

Biodegradabl
e Waste

Generation
(TPD)

Biodegradab
le Waste
Collected

(TPD)

Composition of Waste
(A) 7.1) Composting

a)
Intake

quantity
(TPD)

   b) Method Adopted

c) Output
quantity as

Compost
(TPD)

d) Quality
e) Residue and Rejects

and Management
f) Utilization of compost

Waste Processing

90 Chhota Udaipur 9.18 5.11 4.50

91 Dabhoi 16.50 7.73 7.03

92 Dahod 68.81 27.61 26.08

93 Devgadbaria 10.30 5.93 5.30

94 Godhra 49.23 19.15 18.09

95 Halol 36.40 19.25 18.00

96 Jhalod 10.22 4.59 4.04

97 Kaalol (Panch
Mahals) 7.76 4.50 3.83

98 Karjan 9.74 4.61 4.02

99 Khambhat 10.93 4.48 3.97

100 Lunawada 15.43 6.99 6.34

101 Ode 5.54 2.50 2.03

102 Padra 24.49 15.07 13.96

103 PETLAD 12.35 5.34 4.76

104 Santrampur 5.24 3.46 2.90

105 Savli 4.51 3.04 2.50

106 Shehera 9.55 5.73 5.08

107 Sojitra 3.78 1.63 1.21

108 Umreth 10.23 2.51 2.21

109 Vaghodiya 9.40 4.59 4.01

110 Amreli 73.58 40.95 38.95

111 Babra 3.14 1.88 1.32

112 Bagasara 9.17 5.42 4.73

113 Chalala 3.97 2.30 1.74

114 Damnagar 4.12 2.36 2.36

115 Jafrabad 3.98 2.30 1.80

116 Lathi 4.66 2.93 2.29

117 Rajula 9.19 4.39 3.82

118 Savarkundla 15.96 8.76 7.96

119 Gariadhar 7.09 4.79 4.06

120 Mahuva 30.05 16.07 14.97

121 Palitana 15.49 8.79 7.94

122 Sihor 15.40 9.16 8.32

123 Talaja 9.30 5.50 4.79

124 Vallabhipur 5.03 2.93 2.33

125 Kodinar 12.55 7.73 7.00

126 Sutrapada 8.33 4.91 4.24

127 Talala 6.15 2.81 2.33

128 Una 24.87 11.21 10.37

129 Veraval 68.84 42.26 39.91

130 Bantwa 3.46 1.99 1.44

131 Chorvad 3.76 2.07 1.54

132 Keshod 23.76 14.17 13.80

4.50 VERMI PIT COMPOSTING 1.10 As per MSW 2016
rules Manage by Agnecy self utilization (Graden,

plantation)

5.80 Window composting 1.40 As per MSW 2016
rules Manage by Agnecy self utilization (Graden,

plantation) Sardar baug-Dabhoi

26.00 OWC & Pit Composting 6.30 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

5.30 Varmi Pit Composting 1.80 As per MSW 2016
rules Dispose to dumpsite self utilization (Graden,

plantation)

18.00 Pit based composting 6.00 As per MSW 2016
rules Dispose to dumpsite self utilization (Graden,

plantation)

18.00 VERMI COMPOSTING 5.00 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

4.00 Pit based composting 1.50 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

3.80 VERMI COMPOSTING 1.00 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

4.00 VERMI COMPOSTING 1.20 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

3.85 VERMI COMPOSTING 1.30 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

3.90 VERMI COMPOSTING 1.30 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

1.92 Pit based composting 0.66 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

13.96 VERMI COMPOSTING 3.00 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

4.70 Composting by Windrow
method 1.57 As per MSW 2016

rules Dispose to Dump Site  Self Utilization used in gardens
and Selling to Fertilizer company

2.90
Pit based

composting/organic Waste
Converter Machine.

1.00 As per MSW 2016
Rules Dispose to Dump Site  Self Utilization used in gardens

and Nursary

2.50 VERMI COMPOSTING 0.83 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

5.08 Vermi compost 1.20 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

1.13 Pit Based Composting 0.38 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)

2.00 Pit Based Composting 0.67 As per MSW 2016
rules Dispose to Dump Site self utilization (Graden,

plantation)
0.00 Nil Nil Nil Nil Nil

Pit Composting 1.32 AS PER SWM RULS 0
2016

Amreli Nagarpalika
savarkundla road behind

gujcomasol
amreli DUMPSITE

self utilization (Graden,
plantation)

0.43 Pit Composting 0.14 AS PER SWM RULS 0
2016

Sent To Kariyana Road,
Verming Compost Plant

Dumpsite,Babra
Park  and garden as compost

1.50 Pit based composting 0.51 AS PER SWM RULS
2016

ADPUR ROAD ATALJI  DUMP
SITE BAGSARA ULB Park  and garden as compost

1.00 Pit based composting 0.31 AS PER SWM RULS 0
2016

Sent to Amreli Road,Vermi
compost plant Dumpsite park  and garden as compost

2.50 PIT BASE COMPOSTING &
Waste to Compost 0.82 As Per SWM Rules

2016
SENT TO DUMPSITE,THANSA

ROAD,Damnagar
SELF UTILIZATION GARDAN

AND PARK

1.80 PIT BASE COMPOSTING 0.30 As Per SWM Rules
2016

SENT TO DUMPSITE,VADHERA
ROAD,JAFARABAD Park  and garden as compost

1.20 Pit Composting 0.36 As Per SWM Rules
2016

DUMPSITE, DUDHALA ROAD,
LATHI SELF UTILIZATION (GARDEN)

2.66 Pit Composting 1.06 As Per SWM Rules
2016

Dumpsite, SAVARKUNDALA
ROAD, RAJULA SELF UTILIZATION (GARDEN)

2.00 Pit Base Composting 0.67 As Per SWM Rules
2016

Sent to Bogharyani Dumpsite
0 Savarkundala Self Utilized

0.96 PIT BASE COMPOSTING 0.32 As Per SWM Rules
2016

Sent To Dumpsite, Juna Bela
Road , Gariyadhar

12.00 Pit Base Composting 4.00 As Per SWM Rules
2016 SENT TO DUMPSITE self utilization by ulb/given for

free

0.80 0.27 As Per SWM Rules
2016 Sent to Talaja Road Dumpsite self utilised at Nagarpalika's

park and garden
0.00 Nil Nil Nil Nil Nil

1.30 Pit Composting 0.43 As Per SWM Rules
2016

Sent to Dumpsite sankadasar
01 Talaja SELF UTILIZATION (GARDEN)

0.40 Pit Composting 0.10 As Per SWM Rules
2016

kalyanpur road dumpsite
,vallabhipur-364310 SELF UTILIZATION (GARDEN)

7.00 Pit Composting 2.33 AS PER SWM
RULES-2016

Dumpsite
Majevadi, U0 Highway Road,

Kodi0r
Nagarpalika's Park And Garden

0.00 Nil Nil Nil Nil Nil

0.63 Pit Composting 0.20 AS PER SWM
RULES02016 Dhareshwar Dumpsite Self Utilization at Nagarpalika

Garden

3.00 Pit Composting 1.00 AS PER SWM
RULES02016

U0 Dumpsite, Chanchakvad
Road, Una

Self Utilization at Parks and
Gardens

12.00 Pit Composting 4.00 AS PER SWM
RULES02016

Survey No 467,468 and Bin
Numbari Talala Bypas road

Dumpsite

Self Utilization at Nagarpalika
Garden

0.38 PIT BASE COMPOSTING 0.13 AS PER SWM RULES DUMPSITE Kutiyana ROAD,
BANTWA

Javahar Garden And Pajod Road
Tree Plantation Location.

0.80 PIT BASE COMPOSTING 0.27 AS PER SWM RULES DUMPSITE
BANDAR VISTAR0CHORVAD

Self Utilization at Parks and
Gardens

13.80 WINDROW COMPOSTING 5.28 AS PER SWM RULES

New Smashan Garden Badodar
Road Keshod, Pandit dindayal
updhyay Garden Aambavadi

Keshod

4.00

Processing Plant: Indiranagar
Processing Plant,  KESHOD

SELF UTILIZATION GARDAN
AND PARK

Pit Base Composting
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                                                                   Annexure-2

Sr. Name of ULB Waste
Generatio
n (TPD)*

Biodegradabl
e Waste

Generation
(TPD)

Biodegradab
le Waste
Collected

(TPD)

Composition of Waste
(A) 7.1) Composting

a)
Intake

quantity
(TPD)

   b) Method Adopted

c) Output
quantity as

Compost
(TPD)

d) Quality
e) Residue and Rejects

and Management
f) Utilization of compost

Waste Processing

133 Manavadar 4.49 1.88 1.47

134 Mangrol 18.59 13.47 12.32

135 Vanthali 5.55 2.93 2.38

136 Visavadar 7.64 4.50 3.83
137 Dhari 7.12 3.56 3.00

138 Gondal 31.49 12.26 11.49

139 Jetpur 40.90 16.24 15.28

140 Dhoraji 24.87 13.79 12.76

141 Upleta 25.95 15.49 14.37
142 Jasdan 13.32 7.70 6.94

143 Bhayavadar 8.14 4.80 4.13

144 vankaner 12.27 5.72 5.13

145 Halvad 8.14 4.80 4.13

146 Maliya-Miyana 7.12 4.19 3.53

147 Tankara 5.54 2.51 2.04
148 Dhrol 9.89 4.95 4.35

149 Jamjodhpur 6.36 3.18 2.65

150 Kalavad 10.74 5.63 4.98
151 Sikka 11.30 5.13 4.54
152 Okha 28.04 14.02 13.00
153 Dwarka 21.64 8.74 8.08

154 Khambhaliya 12.89 7.78 6.99

155 Salaya 9.19 3.55 3.09
156 Bhanvad 6.07 3.45 2.84
157 Jamraval 4.61 2.51 1.96
158 Ranavav 7.10 2.51 2.12
159 Kutiyana 4.49 2.30 1.79

160 Bhuj 53.02 29.64 27.95

161 Anjar 30.12 7.74 7.20

162 Mandvi 21.70 8.76 8.08

163 Bhachau 20.17 5.65 5.18

164 Rapar 10.20 5.85 5.16

165 Mundra borai 12.81 5.62 5.05
166 Nakhatrana 3.46 0.74 0.53
167 Bodeli 12.35 6.70 5.97
168 Tarapur 14.40 7.72 6.97
169 Bechraji 13.33 8.75 7.87

0.50 PIT BASED COMPOST 0.17 AS PER SWM RULES
DUMPSITE  BEHIND

MAHADEVIYA TEMPLE
MA0VADAR

Park And Garden

3.13 PIT BASED COMPOST 1.04 AS PER SWM RULES DUMPSITE
BARA VISTARNA Mangrol Municipal Garden

0.60 PIT BASED COMPOSTING 0.20 AS PER SWM RULES DUMPSITE MANAVADAR
ROAD, VANTHALI Park And Garden

0.63 PIT BASED COMPOSTING 0.23 AS PER SWM RULES Dumpsite Satadhar Road Park And Garden
0.00 Nil Nil Nil Nil Nil

7.00 Pit Composting 1.63 AS PER SWM
RULES02016

Disposal to Dumpsite, Vora
kotda Road Dumpsite

Self Utilization and given to
farmers

15.20 Pit Composting & Organic
Waste Converter Machine 3.61 AS PER SWM

RULES02016

Disposal to Dumpsite, Derdi
Road Dumpsite, Jetpur

Navagadh Nagarpalika, Jetpur
- 360370

Self Utilization and given to
farmers

8.00 Pit Based Composting 2.35 AS PER SWM RULES Disposal to Dumpsite,old
upleta road,dhoraji

Self Utilization at Nagarpalika
Garden

14.37 Pit Composting 4.80 AS PER SWM RULES Dispose to Dumpsite Given to farmers
3.00 Pit Composting 0.90 AS PER SWM RULES Dispose to Dumpsite Given to farmers

2.00 Pit Composting 0.56 AS PER SWM RULES Disposal to Dumpsite, kolki
Road Dumpsite

Self Utilization at Parks and
Gardens

5.10 Pit composting 1.60 as per swm
rule02016 dispose to dumpsite

Utilised in park and garden
(Nehru Garden) Under

Construction

2.00 Pit Composting 0.67 AS PER SWM RULES Dispose to Dumpsite Self Utilization at Parks and
Gardens

1.50 Pit Composting 0.50 AS PER SWM RULES Dispose to Dumpsite Self Utilization at Parks and
Gardens

0.00 Nil Nil Nil Nil Nil
1.50 Pit Composting 0.50 AS PER SWM RULES Dispose to Dumpsite Self Utilization at ULBs

1.00 Pit Compost 0.30 AS PER SWM RULES
Dispose to Dumpsite

(temporary)then after sent to
SLF(Clustered)

Self Utilize ULBs Garden & Parks

0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
7.00 Waste to Compost 2.50 AS PER SWM RULES Dispose to Dumpsite Self Utilization

5.30 PIT COMPOSTING 1.80 AS PER SWM RULES
Dispose to Dumpsite

Sumra Targhadi Dumpsite
Khmbhaliya ULB

SELF UTILIZATION BY ULB IN
GARDENING

0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil

27.89 Pit Based Composting 6.30 As per SWM Rules Dumpsite Np Bhuj Self Utilization at parks and
gardens

6.78 Pit Based Composting 2.60 As Per SWM Rules Sent To Dumpsite Self Utilization @Parks &
Gardens

7.93
Pit Based Compositing & Wet

vegetable waste is sent to
feed cows in the pens.

2.80 As Per SWM Rules Dispose to Dumpsite Self Utilization @Parks & Garden

5.00 Vermi Composting 1.23 As Per SWM Rules Send to Dumpsite,Bhachau Self Utilization @Parks &
Gardens

1.40 Organic Waste Converter
Machine 0.30 AS PER SWM RULES DUMPSITE RAPAR Self Utilise by ULB in Park And

Garden
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil
0.00 Nil Nil Nil Nil Nil

Total 11269 5797 5689 4933 1370- - - -
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Annexure-3
 RDF Plant

(B) 7.2) Refuse Derived Fuel

i) Capacity of
Plant (MT)

ii) Sources of waste
for making RDF

iii) RDF Produced (TPD) iv) Residue / Reject management vi) Utilization of RDF

2222.00 1085.93

Sr. No. Name of ULB

1 1000.00

Secondary transfer
station(RTS) &

Material recovery
facility (MRFs)

689.53 Disposed in Landfill cell
Utilization as alternative fuel in
industries like cement factories,

boiler industries, etc.

2 1000.00 Material recovery
facilities 350.00 Sent to SLF Sent to cement kilns as alternate

fuel
3 100.00 MRF 32.00 Sent to SLF SENT TO CEMENT FACTORY

4 120.00
MRF facility

(Segregated dry
waste)

13.00 Dispose to Dumpsite Sold to Cement Industry

5 2.00 Segregated from
MRF 1.40 Dispose to Dumpsite

Boiler/Cement industries  J k
crment ,Limbada Dist Chittorgadh

Rajasthan

Surat

Vadodara

Bhavnagar

Vapi

Dabhoi

Total - - -
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Annexure-4
(C ) 7.3) Waste to Energy ( Thermal / Methanation route)

a) Plant
capacity (MT)

b) Daily
inputs of feed

(TPD)

c) Sources of
waste

d) Output
(Energy) MW

e) Residue /
Rejects

management

f) Fly ash and Bottom Ash
management

1600 1025

Sr. Name of ULB

1 Ahmedabad

2 Jamnagar

1000.00 925.00 Dry Waste
(RDF) 13.00 Sent to SLF

Inert substance like Fly ash
and Bottom Ash is used in

construction of Dholera
Expressway and remaining

is disposed to SLF

600.00 100.00 Dry Waste
(RDF) 0.00 Sent to SLF Nil

Total 0 0 0 0
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Annexure-5

Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

1 Ahmedabad

2 Surat

3 Rajkot

4 Vadodara

5 Gandhinagar

6 Bhavnagar

7 Jamnagar

8 Junagadh

9 Anand

10 Nadiad

11 Surendranagar

12 Mahesana

13 Morbi

14 Porbandar

15 Gandhidham

16 Vapi

17 Navsari

492.00  Dry Waste

Output Products: Plastic, Paper, Cardboard,
Clothes, Metal and Glass are Recycled by

Authorized Recyclers – NEPRA Resources
Pvt Ltd and Ecovision Environmental

Resource LLP

Non recyclable
waste is sent to

Cement
industry/ Waste
to Energy for co

processing

266.72  Dry Waste

The Material Recovery Facility (MRF)
processes plastic, paper, metal, glass and

rubber to create useful products. The
Plastic Recycling Facility processes various
types of plastic into granules and products,

helping to reduce plastic pollution.

Processing
rejects sent to

SLF

383.00  Dry Waste

Paper, Plastic, Metal and other recyclable
material sold to recycler agency and

non-recyclable material send to cement
company/WTE Plant

Send to Sanitary
Landfill

151.00  Dry Waste

Soil, inert are Sent to SLF
Plastic, Rubber, Paper are sold to recycler

Agency. send to SLF

103.60  Dry Waste
Dry & Recyclable wastes like plastic, paper,

card boards, metal ect. Products to be
utilized by Agency.

Sent to Dumpsite

45.00  Dry Waste
Soil, inert are Sent to SLF

Plastic, Rubber, Paper are sold to recycler
Agency.

send to SLF

60.00  Dry Waste

Scrape Materials
giving to rag pickers

Recovered material sent to authorised
recycler

Sent to Dumpsite

58.00  Dry Waste Recyclables are recovered and sold by
agency

Send to Sanitary
Landfill

31.00  Dry Waste

Consumer products like plastic
bottles,paver blocks,planters,trays are
being produce  are sent to authorised

recycler

Sent to dumpsite

33.00  Dry Waste Recovered material sent to authorised
recycler Dumpsite

23.00  Dry Waste Recovered material sent to authorised
recycler Dumpsite

54.00  Dry Waste Recovered material sent to authorised
recycler Sent to Dumpsite

40.50  Dry Waste Recovered material sent to authorised
recycler

Send to
Dumpsite

33.80  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send to
Dumpsite

55.00  Dry Waste Paper, Rubber, Plastic etc. and send to
Recycler and sold by Agency

Send To
Dumpsite

25.07  Dry Waste Paper, Rubber, Plastic etc. and send to
Recycler and sold by Agency

Send to RDF
Plant

48.00  Dry Waste Plastic, Rubber, Paper, Scrape Materials
 etc.

Send to cement
industries
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Annexure-5

Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

18 Bareja

19 Bavla

20 Dhandhuka

21 Dholka

22 Sanand

23 Viramgam

24 Barvala

25 Botad

26 Gadhada

27 Chakalasi

28 Dakor

29 Kanjari

30 Kapadwanj

31 Kathlal

32 Kheda

33 Mahemdabad

34 Mahudha

35 Thasra

36 Chotila
37 Limbdi

38 Dhrangadhra

39 Patdi

40 Thangadh

41 Deesa

42 Himmatnagar

43 Khedbrahma

1.30  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

6.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

2.10  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

17.25  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

3.90  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

15.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

1.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

22.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

4.60  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

1.90  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

3.25  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

1.90  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

8.50  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

0.00 Nil Nil Nil

3.50  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

4.85  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

1.85  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

3.14  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

0.00 Nil Nil Nil
0.00 Nil Nil Nil

11.40  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

4.10  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

3.50  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

37.10  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Deesa
Nagarpalika

Dumpsite

22.70  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

5.20  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite
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Annexure-5

Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

44 Mansa_G

45 Talod

46 Bayad

47 Bhabhar

48 Chanasma

49 Dahegam

50 Dhanera

51 Harij

52 Idar

53 Kalol

54 Kheralu

55 Modasa

56 Palanpur

57 PATAN_GU

58 Prantij

59 Radhanpur

60 Siddhpur

61 Thara

62 Tharad

63 Vadali

64 Vijapur

65 Visnagar

66 Kadi

67 Unjha

8.30  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

1.80  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

0.00 Nil Nil Nil

6.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Bhabhar
Dumpsite

0.00 Nil Nil Nil

7.10  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

0.00 Nil Nil Nil

1.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

5.50  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

31.50  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Kalol
Nagarpalika
Pratap pura
Dupm site

1.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Kheralu
Nagarpalika

Dumpsite
0.00 Nil Nil Nil

42.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Palanpur
Nagarpalika

Dumpsite

31.70  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Patan
Nagarpalika

Dumpsite

3.50  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

1.00  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

6.40  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Dumpsite of
Siddhpur

Nagarpalika
0.00 Nil Nil Nil

8.40  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Tharad
Nagarpalika

Dumpsite

2.60  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

3.60  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

16.60  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

10.50  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Kadi Dumpsite

4.70  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite
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Annexure-5

Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

68 Vadnagar

69 Bharuch
70 Amod
71 Jambusar

72 Ankleswar

73 Rajpipla
74 Bilimora

75 Gandevi

76 Kadodara

77 Tarsadi
78 Mandvi

79 Bardoli

80 Vyara

81 Songadh

82 Umargam

83 Valsad

84 Pardi

85 Dharampur

86 Anklav

87 Balasinor

88 Boriavi

89 Borsad

90 Chhota
Udaipur

91 Dabhoi

92 Dahod

5.60  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler Dumpsite

0.00 Nil Nil Nil
0.00 Nil Nil Nil
0.00 Nil Nil Nil

21.80  Dry Waste Recyclable materials are sold
(Paper,Plastic,Cloth,Metal)

Send To
Dumpsite

0.00 Nil Nil Nil
0.00 Nil Nil Nil

2.30  Dry Waste Recyclable materials are sold locally Send To
Dumpsite

6.00  Dry Waste Recyclable materials are sold locally Send To
Dumpsite

0.00 Nil Nil Nil
0.00 Nil Nil Nil

19.38  Dry Waste Recyclable materials are given to register
Plastic Recycler

Send To
Dumpsite

5.80  Dry Waste Paper, Plastic, glass, rubber etc, send to
recycler

Send To
Dumpsite

7.20  Dry Waste Recyclable materials are taken away by
agency. (Eco vision pvt. ltd)

Send To
Dumpsite

5.20  Dry Waste Plastic bottle, rubber, packaging material
sent for recycling

Send To
Dumpsite

0.00 Nil Nil Nil

4.10  Dry Waste Segregated Materials are sold by Agency Send To
Dumpsite

9.64  Dry Waste
Recyclable materials are given to register

Plastic Recycler (Ecovision Environmental
Resources LLP, Surat)

Send To
Dumpsite

1.00  Dry Waste Plastic Bottle, Rubber, Packaging Material
send for recycling Sent to dumpsite

7.00  Dry Waste cloth,paper,card board,packaging
material,Glass Sent to dumpsite

0.80  Dry Waste Plastic Bottle, Rubber, Packaging Material
send for recycling Sent to dumpsite

15.00  Dry Waste Plastic, Rubber, Paper, Scrape Materials,
etc. Dumpsite

3.20  Dry Waste RECYCLABLE PLASTIC WASTE TAKEN
AWAY BY “Upcycle chakra ” FOR RECYCLE Sent to dumpsite

6.90  Dry Waste

Plastic to Gradual and Other for RDF &
Metal for Recycling  "Plastic,
Cloth,Glass,Paper,Card Board,Packageing
Material,Metal 0 Sold to scrap vendor
RECYCLABLE PLASTIC WASTE TAKEN
AWAY BY “Upcycle chakra ” FOR RECYCLE"

Sent to dumpsite

37.50  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material,0 Sold to scrap vendor Sent to dumpsite
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Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

93 Devgadbaria

94 Godhra

95 Halol

96 Jhalod

97 Kaalol (Panch
Mahals)

98 Karjan

99 Khambhat

100 Lunawada

101 Ode

102 Padra

103 PETLAD

104 Santrampur

105 Savli

106 Shehera

107 Sojitra

108 Umreth

109 Vaghodiya

110 Amreli

111 Babra

112 Bagasara

3.30  Dry Waste

Pet bottles/glass/
cardboard/plastic

sold to Agency Sent to dumpsite

0.00 Nil Nil Nil

14.50  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material, Sold to scrap vendor Sent to dumpsite

4.50  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material, Sold to scrap vendor Sent to dumpsite

2.63  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material,Metal Sold to scrap vendor Sent to dumpsite

4.00  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material, Sold to scrap vendor Sent to dumpsite

5.70  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material, Sold to scrap vendor Sent to dumpsite

5.70  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material,Sold to scrap vendor Sent to dumpsite

2.50  Dry Waste RECYCLABLE PLASTIC WASTE TAKEN
AWAY BY “Upcycle chakra ” FOR RECYCLE Sent to dumpsite

8.00  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material, Sold to scrap vendor Sent to dumpsite

5.00  Dry Waste

Plastic, Cloth,Glass,Paper,Card
Board,Packageing Material,Metal  Sold to

scrap vendor
RECYCLABLE PLASTIC WASTE TAKEN

AWAY BY “Upcycle chakra ” FOR RECYCLE

Sent to dumpsite

1.00  Dry Waste
RECYCLABLE PLASTIC WASTE TAKEN

AWAY BY “Aztec Recycycleing pvt.ltd ” FOR
RECYCLE

Sent to dumpsite

0.80  Dry Waste Cloth,Glass,Paper,Card Board,Packageing
Material,0 Sold to scrap vendor Sent to dumpsite

3.09  Dry Waste RECYCLABLE PLASTIC WASTE TAKEN
AWAY BY “Upcycle chakra ” FOR RECYCLE Sent to dumpsite

1.62  Dry Waste RECYCLABLE PLASTIC WASTE TAKEN
AWAY BY “Upcycle chakra ” FOR RECYCLE Sent to dumpsite

6.00  Dry Waste RECYCLABLE PLASTIC WASTE TAKEN
AWAY BY “Upcycle chakra ” FOR RECYCLE Sent to dumpsite

0.00 Nil Nil Nil

2.50  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Amreli
Nagarpalika

savarkundla road
behind

gujcomasol
amreli

DUMPSITE

0.60  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Kariyana Road,
Babra DUMPSITE

1.00  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

ADPUR ROAD
ATALJI  DUMP

SITE
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Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

113 Chalala

114 Damnagar

115 Jafrabad

116 Lathi

117 Rajula

118 Savarkundla

119 Gariadhar

120 Mahuva

121 Palitana

122 Sihor

123 Talaja

124 Vallabhipur

125 Kodinar

126 Sutrapada

127 Talala

128 Una

129 Veraval

0.36  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Sent to
Dumpsite,Chalala

0.64  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE
THASNSA ROAD

Damnagar

1.00  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE,
VADHERA ROAD,

JAFARABAD

1.30  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE,
DUDHALA ROAD,

LATHI

1.00  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Send To
Dumpsite

2.50  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Send To
Dumpsite

0.60  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Dumpsite, Juna
Bela Road ,
Gariyadhar

12.60  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

As Per SWM
2016
Rule

0.29  Dry Waste Plastic sent to recycler tulsi traders ,  and
Other Rejects material sent  at Dumpsite

Talaja Road
Dumpsite

0.00 Nil Nil Nil

1.10  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Sent to Dumpsite
sankadasar 01

Talaja

0.50  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

kalyanpur road
dumpsite
vallbhipur

3.00  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Dumpsite
Majevadi, Una
Highway Road,

Kodi0r

0.00 Nil Nil Nil

0.84  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Dhareshwar
Dumpsite

6.00  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

U0 Dumpsite,
Chanchakvad

Road, Una

7.00  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Survey No
467,468 and Bin
Numbari Talala

Bypas road
Dumpsite
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Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

130 Bantwa

131 Chorvad

132 Keshod

133 Manavadar

134 Mangrol

135 Vanthali

136 Visavadar

137 Dhari

138 Gondal

139 Jetpur

140 Dhoraji

141 Upleta

142 Jasdan

143 Bhayavadar

144 vankaner

145 Halvad

0.35  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE0
Kutiyana ROAD,

BANTWA

0.30  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE
BANDAR

VISTAR0CHORVA
D

8.20  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

0.50  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE 0
BEHIND

MAHADEVIYA
TEMPLE

MA0VADAR

1.31  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE
BARA

VISTAR0Mangrol

0.57  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

DUMPSITE
MA0VADAR

ROAD, VANTHALI

0.65  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Dumpsite
Satadhar Road

0.00 Nil Nil Nil

13.00  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Disposal to
Dumpsite, Vora

kotda Road
Dumpsite

23.30  Dry Waste
(Glass, Paper, Card board &

Metal)Recyclable Waste Taken away by
Zero Waste Solution

Disposal to
Dumpsite, Derdi
Road Dumpsite,
Jetpur navagadh

Nagarpalika

7.00  Dry Waste (Glass, Paper, Card board & Metal,pet
bottle etc) Taken away by ragpickers

Disposal to
Dumpsite,old

upleta
road,dhoraji

8.97  Dry Waste (Glass, Paper, Card board & Metal,pet
bottle etc) Taken away by ragpickers

Disposal to
Dumpsite,

patanvav road

2.80  Dry Waste
Plastic, Paper, Metal and other Recyclable

Materials send to Recycler and Other
Rejects at Dumpsite

Disposal to
Dumpsite

1.80  Dry Waste (plastic, pet bottles, paper, metal,etc)Taken
By Local Kabadi wala given free

Disposal to
Dumpsite, kolki
Road Dumpsite

2.50  Dry Waste (plastic, pet bottles, paper, metal,etc) taken
by ragpickers

Send To
Dumpsite

1.50  Dry Waste (Plastic,Paper,Metal,bottle,etc)Taken By
Local Kabadi wala & RagPickers also

Dispose to
Dumpsite

Processing Plant:
Indiranagar

Processing Plant,
KESHOD
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Sr. Name of ULB
(D) 7.4) Other Processing (TPD) MRF

a) Quantity of
inputs (TPD)

b) Quality of inputs c) Products and it's utilization
d) Residue / Reject

management

146 Maliya-Miyan
a

147 Tankara
148 Dhrol

149 Jamjodhpur

150 Kalavad
151 Sikka

152 Okha

153 Dwarka

154 Khambhaliya

155 Salaya

156 Bhanvad
157 Jamraval
158 Ranavav
159 Kutiyana

160 Bhuj

161 Anjar

162 Mandvi

163 Bhachau

164 Rapar

165 Mundra borai
166 Nakhatrana
167 Bodeli
168 Tarapur
169 Bechraji

1.30  Dry Waste
(Plastic,Paper,Metal,bottle,etc) Taken By

Local Kabadi wala given free & RagPickers
also

Dispose to
Dumpsite

0.00 Nil Nil Nil
0.00 Nil Nil Nil

0.50  Dry Waste
(Plastic,Paper,Metal,bottle,etc) Taken By

RagPickers & Some time Local Kabadi wala
also (given free)

Dispose to
Dumpsite

0.00 Nil Nil Nil
0.00 Nil Nil Nil

5.00  Dry Waste
(Plastic,Paper,Metal,bottle,etc)GIVEN FOR

FREE TO GPCB APPROVED RECYCLER
AGENCIES

Dispose to
Dumpsite

13.00  Dry Waste
(Plastic,Paper,Metal,bottle,etc)GIVEN FOR

FREE TO GPCB APPROVED RECYCLER
AGENCIES

Dispose to
Dumpsite

4.00  Dry Waste

 (Plastic, Paper, Pet Bottle, Cloth,
Cardboard Etc.)Some of the recyclable

waste is self utilized by ULB for waste to
wonder park and most of the waste is

selling out to recycler.

Dispose to
Dumpsite

4.90  Dry Waste

 (Plastic, Paper, Pet Bottle, Cloth,
Cardboard Etc.)Some of the recyclable

waste is self utilized by ULB for waste to
wonder park and most of the waste is

selling out to recycler.

Dispose to
Dumpsite

0.00 Nil Nil Nil
0.00 Nil Nil Nil
0.00 Nil Nil Nil
0.00 Nil Nil Nil

20.89  Dry Waste
(Plastic ,Paper, Pet bottle, Cloth,

Cardboard, etc)Taken By Local Kabadi
wala given free

Dispose to
Dumpsite

20.90  Dry Waste
(Plastic ,Paper, Pet bottle, Cloth,

Cardboard, etc)Taken By Local Kabadi
wala given free

Dispose to
Dumpsite

11.73  Dry Waste
(Plastic ,Paper, Pet bottle, Cloth,

Cardboard, etc)Taken By Local Kabadi
wala given free

Dispose to
Dumpsite

0.00 Nil Nil Nil

3.00  Dry Waste

(Plastic ,Paper, Pet bottle, Cloth,
Cardboard, etc)RECYCLABLE PLASTIC
WASTE HAS BEEN  GIVEN TO SCRAP

VENDOR

DUMPSITE
RAPAR

0.00 Nil Nil Nil
0.00 Nil Nil Nil
0.00 Nil Nil Nil
0.00 Nil Nil Nil
0.00 Nil Nil Nil

Total 2709 - - -
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Bio Methanathion

Sr. No. Name of
ULB

(D) 7.4) Other Processing (TPD) Bio Methanathion

b) Quality of inputs d) Residue / Reject management

417.30

a) Quantity of c) Products and it's

1 50.00

2 350.00

3 2.30

4 15.00

Surat Fresh Bio degradable
waste

Bio-Gas is bottled and
Sold

Digested slurry is being given to the
local farmers

Vadodara Fresh Bio degradable
waste

Bio-Gas is bottled and
Sold

Gandhinagar Fresh Bio degradable
waste Bio-Gas to Energy

Junagadh Fresh Bio degradable
waste Bio-Gas to Energy Digested slurry is being given to the

local farmers

FOM (Fermented Organic Manure) for
use as soil conditioner.

Treatment through ETP
 and Recycle in plan

Total - - -
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

1 Ahmedabad
2 Surat
3 Rajkot
4 Vadodara
5 Gandhinagar
6 Bhavnagar
7 Jamnagar

8 Junagadh

9 Anand
10 Nadiad

11 Surendranagar

12 Mahesana
13 Morbi
14 Porbandar
15 Gandhidham
16 Vapi
17 Navsari

18 Bareja

19 Bavla

20 Dhandhuka

21 Dholka

22 Sanand

0.00
0.00
0.00
0.00
0.00
0.00
0.00

0.00

0.00
0.00

0.43

0.00
0.00
0.00
0.00
0.00
0.00

1.03

5.68

1.04

2.02

15.04

Plants are Operational
Plants are Operational
Plants are Operational
Plants are Operational
Plants are Operational
Plants are Operational
Plants are Operational

To be To be Completed By: 31/12/2026
Plants are Operational
Plants are Operational

To be To be Completed By: 31/03/2026
Plants are Operational
Plants are Operational
Plants are Operational
Plants are Operational
Plants are Operational
Plants are Operational

 The gap in waste generation
and processing is due to the gap in D-2-D collection (76%) of

waste. Remaining Collection GAP will be To be Completed till
.

To be To be Completed By: 31/04/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (81.83%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (93.70%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be To be Completed By:31/03/2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

June - 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May - 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

23 Viramgam

24 Barvala

25 Botad

26 Gadhada

27 Chakalasi

28 Dakor

29 Kanjari

30 Kapadwanj

31 Kathlal

2.20

1.04

2.38

1.51

1.18

3.04

1.09

1.62

3.98

1) Plants are operational.

2) Gap is due to D-2-D Collection: 

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection: 

July 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection: 

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026

The gap in waste generation
and processing is due to the gap in D-2-D collection (92.51%) of
waste. Remaining Collection GAP will be To be Completed till

.

The gap in waste generation
and processing is due to the gap in D-2-D collection (70.14%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (93.46%) of
waste. Remaining Collection GAP will be To be Completed till

.

The gap in waste generation
and processing is due to the gap in D-2-D collection (84.57%) of
waste. Remaining Collection GAP will be To be Completed till

.

The gap in waste generation
and processing is due to the gap in D-2-D collection (77.65%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be To be Completed By:30-04-2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (75.22%) of
waste. Remaining Collection GAP will be To be Completed till

.

The gap in waste generation
and processing is due to the gap in D-2-D collection (91.32%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be To be Completed By: 20/03/2026
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

32 Kheda

33 Mahemdabad

34 Mahudha

35 Thasra

36 Chotila

37 Limbdi

38 Dhrangadhra

39 Patdi

40 Thangadh

1.11

1.16

0.96

1.20

8.17

8.25

2.01

1.23

1.77

1) Plants are operational.

2) Gap is due to D-2-D Collection

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection: 

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026

: The gap in waste generation
and processing is due to the gap in D-2-D collection (85.38%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (87.29%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (76.95%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (88.27%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be To be Completed By:31-03-2026

To be To be Completed By:31-03-2026

The gap in waste generation
and processing is due to the gap in D-2-D collection (92.80%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (89.01%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be To be Completed By:31/03/2026
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

41 Deesa

42 Himmatnagar

43 Khedbrahma

44 Mansa_G

45 Talod

46 Bayad

47 Bhabhar

48 Chanasma

49 Dahegam

6.02

3.78

1.98

2.39

1.16

2.72

1.88

5.10

2.27

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026.
1) Plants are operational.

2) Gap is due to D-2-D Collection:

July 2026.

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (94.85%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (93.32%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (87.60%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90.97%) of
waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (72.21%) of
waste. Remaining Collection GAP will be To be Completed till

To be Completed By: 31/07/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (88.46%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be Completed By: 31/07/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90.90%) of
waste. Remaining Collection GAP will be To be Completed till

.
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

50 Dhanera

51 Harij

52 Idar

53 Kalol

54 Kheralu

55 Modasa

56 Palanpur

57 PATAN_GU

58 Prantij

59 Radhanpur

60 Siddhpur

6.26

4.11

1.97

2.78

4.65

15.40

7.18

3.29

1.64

7.31

2.11

To be Completed By: 13/06/2026

To be Completed By: 31/07/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (88.34%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (94%) of

waste. Remaining Collection GAP will be To be Completed till
.

To be Completed By:30/06/2026

To be Completed By: 31-12-2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (94.64%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (94.25%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (84.86%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be Completed By:31/05/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (89.64%) of
waste. Remaining Collection GAP will be To be Completed till

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

61 Thara

62 Tharad

63 Vadali

64 Vijapur

65 Visnagar

66 Kadi

67 Unjha

68 Vadnagar

5.14

1.98

1.61

1.63

5.47

1.93

2.05

1.79

To be Completed By:30/06/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90.07%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (83.30%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (86.21%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90%) of

waste. Remaining Collection GAP will be To be Completed till
.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90%) of

waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (89%) of

waste. Remaining Collection GAP will be To be Completed till
.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (88.48%) of
waste. Remaining Collection GAP will be To be Completed till

.

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

69 Bharuch

70 Amod
71 Jambusar

72 Ankleswar

73 Rajpipla
74 Bilimora

75 Gandevi

76 Kadodara

77 Tarsadi
78 Mandvi

79 Bardoli

80 Vyara

7.94

9.23
16.48

2.49

13.49
15.40

1.37

1.60

14.57
7.83

4.20

3.08

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026.

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (95.39%) of
waste. Remaining Collection GAP will be To be Completed till

To be Completed By:30/04/2026
To be Completed By: 30/04/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (93.77%) of
waste. Remaining Collection GAP will be To be Completed till

To be Completed By: 30/04/2026
To be Completed By: 30-07-2027

 The gap in waste generation
and processing is due to the gap in D-2-D collection (83.20%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (88%) of

waste. Remaining Collection GAP will be To be Completed till
.

To be Completed By: 31-03-2026
To be Completed By: 31-03-2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (94%) of

waste. Remaining Collection GAP will be To be Completed till
.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (91.20%) of
waste. Remaining Collection GAP will be To be Completed till

.
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

81 Songadh

82 Umargam

83 Valsad

84 Pardi

85 Dharampur

86 Anklav

87 Balasinor

88 Boriavi

89 Borsad

1.45

1.26

43.06

1.20

1.70

0.98

2.04

1.18

7.86

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.
1) Plants are operational.

2) Gap is due to D-2-D Collection:

1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (89.40%) of
waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (89.30%) of
waste. Remaining Collection GAP will be To be Completed till

.

To be Completed By: 31/12/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (88.50%) of
waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (91%) of 

waste. Remaining Collection GAP will be To be Completed till
May   2026.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (75.46%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90%) of

waste. Remaining Collection GAP will be To be Completed till
.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (75%) of

waste. Remaining Collection GAP will be To be Completed till
.

 Completion By: 31/03/2026
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

90 Chhota Udaipur

91 Dabhoi

92 Dahod

93 Devgadbaria

94 Godhra

95 Halol

96 Jhalod

97 Kaalol (Panch
Mahals)

98 Karjan

99 Khambhat

1.48

1.80

5.31

1.70

31.23

3.90

1.72

1.33

1.74

1.38

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026.
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (87.14%) of
waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90.93%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (94.46%) of
waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (88.32%) of
waste. Remaining Collection GAP will be To be Completed till

To be Completed By: 30/04/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (93%) of

waste. Remaining Collection GAP will be To be Completed till
.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (93%) of

waste. Remaining Collection GAP will be To be Completed till
.

To be Completed By: 31/03/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (87%) of

waste. Remaining Collection GAP will be To be Completed till

To be Completed By: 31/05/2026
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

100 Lunawada

101 Ode

102 Padra

103 PETLAD

104 Santrampur

105 Savli

106 Shehera

107 Sojitra
108 Umreth

109 Vaghodiya

5.83

1.12

2.53

2.65

1.34

1.21

1.38

1.03
2.23

9.40

1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026.
1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026
1) Plants are operational.

2) Gap is due to D-2-D Collection:

May 2026.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (90%) of

waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (81.30%) of
waste. Remaining Collection GAP will be To be Completed till

.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (92%) of

waste. Remaining Collection GAP will be To be Completed till
.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (89%) of

waste. Remaining Collection GAP will be To be Completed till
.

 The gap in waste generation
and processing is due to the gap in D-2-D collection (80.16%) of
waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (77.58%) of
waste. Remaining Collection GAP will be To be Completed till

 The gap in waste generation
and processing is due to the gap in D-2-D collection (87.60%) of
waste. Remaining Collection GAP will be To be Completed till

To be Completed By: 31/05/2026
To be Completed By: 30/04/2026

New Projects for processing of Daily Waste Generation are
Proposed for Approval under SBM 2.0
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Sr. Name of ULB
8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

110 Amreli
111 Babra
112 Bagasara
113 Chalala

114 Damnagar

115 Jafrabad
116 Lathi
117 Rajula
118 Savarkundla
119 Gariadhar
120 Mahuva
121 Palitana
122 Sihor
123 Talaja
124 Vallabhipur
125 Kodinar
126 Sutrapada
127 Talala
128 Una
129 Veraval
130 Bantwa
131 Chorvad

132 Keshod

133 Manavadar
134 Mangrol
135 Vanthali
136 Visavadar

137 Dhari

138 Gondal

67.08
2.11
6.67
2.62

0.98

1.18
2.16
5.53
11.46
5.53
5.45
14.40
15.40
6.90
4.13
2.55
8.33
4.68
15.87
49.84
2.74
2.66

1.76

3.49
14.16
4.38
6.36

7.12

11.49

To be Completed By: 31/10/2026
To be Completed By: 30/04/2026
To be Completed By: 30/04/2026
To be Completed By: 30/06/2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (76%) of

waste. Remaining Collection GAP will be To be Completed till

To be Completed By: 31/10/2026
To be Completed By: 30/04/2026
To be Completed By: 30/06/2026
To be Completed By : 09/06/2026
To be Completed By : 18/07/2026
To be Completed By: 14/09/2026
To be Completed By: 31/12/2026
To be Completed By: 31/12/2026
To be Completed By: 30/06/2026
To be Completed By: 06/10/2026
To be Completed By:30/5/2026

To be Completed By: 31/12/2026
To be Completed By: 31/10/2026
To be Completed By: 30/04/2026
To be Completed By:31/07/2026
To be Completed By:30/04/2026
To be Completed By: 31-12-2026

 The gap in waste generation
and processing is due to the gap in D-2-D collection (92%) of

waste. Remaining Collection GAP will be To be Completed till
.

To be Completed By:30/04/2026
To be Completed By: 31-12-2026
To be Completed By:30/04/2026
To be Completed By: 30/06/2026

New Projects for processing of Daily Waste Generation are
Proposed for Approval under SBM 2.0

To be Completed By: 30/06/2026

1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026.

1) Plants are operational.

2) Gap is due to D-2-D Collection:

June 2026
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8. Gap in Waste
generation and

Processing (TPD)
Time bound action plan to fill up the Gap (DD/MM/YY)

139 Jetpur

140 Dhoraji
141 Upleta
142 Jasdan

143 Bhayavadar

144 vankaner
145 Halvad
146 Maliya-Miyana
147 Tankara
148 Dhrol
149 Jamjodhpur
150 Kalavad
151 Sikka
152 Okha
153 Dwarka
154 Khambhaliya
155 Salaya
156 Bhanvad
157 Jamraval
158 Ranavav
159 Kutiyana
160 Bhuj
161 Anjar
162 Mandvi
163 Bhachau
164 Rapar
165 Mundra borai
166 Nakhatrana

167 Bodeli

168 Tarapur

169 Bechraji

2.40

9.87
2.61
7.52

4.34

4.67
4.64
4.32
5.54
8.39
4.86
10.74
11.30
23.04
1.64
3.59
4.29
6.07
4.61
7.10
4.49
4.24
2.44
2.04
15.17
5.80
12.81
3.46

12.35

14.40

13.33

1) Plants are operational.

2) Gap is due to D-2-D Collection:

April 2026.

Total

 The gap in waste generation
and processing is due to the gap in D-2-D collection (94%) of

waste. Remaining Collection GAP will be To be Completed till

To be Completed By: 30/06/2026
To be Completed By : 30/04/2026
To be Completed By: 30/04/2026
To be Completed By: 18/06/2026

To be Completed By: 30/06/2026
To be Completed By: 30/06/2026
To be Completed By : 31/12/2026
To be Completed By : 31/12/2026
To be Completed By: 31/12/2026
To be Completed By: 31/08/2026
To be Completed By: 31/12/2026
To be Completed By: 31/12/2026
To be Completed By: 30/06/2026
To be Completed By: 30/06/2026
To be Completed By : 31/12/2026
To be Completed By: 30/06/2026
To be Completed By : 30/06/2026
To be Completed By : 30/06/2026
To be Completed By: 30/06/2026
To be Completed By: 30/06/2026
To be Completed By : 31/12/2026
  To be Completed By : 31/12/2026
 To be Completed By : 30/06/2026
To be Completed By : 31/12/2026
 To be Completed By: 31/12/2026
To be Completed By: 31/12/2026
To be Completed By: 31-12-2026

New Projects for processing of Daily Waste Generation are
Proposed for Approval under SBM 2.0

New Projects for processing of Daily Waste Generation are
Proposed for Approval under SBM 2.0

New Projects for processing of Daily Waste Generation are
Proposed for Approval under SBM 2.0

923
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Sr No Name of ULB

Number of
legacy

waste dump
sites

Total Legacy
waste Reported

Present
Quantity of

Legay Waste
(MT)

Daily legacy waste
being added as

unprocessed
waste (MT)

"Quantification and utilization of out of Bioremediation and
bio mining

Gap in legacy
waste

remediation
(MT)

Time bound Plan

Digested
material (MT)

Plastics (MT) Rubber (MT)
Inerts and

others (MT)

1 Ahmedabad 1 12500000 0 0.00 2625000 2720823 28125 7126052 0 Not Applicable
2 Surat 1 2519450 0 0.00 655057 176362 11715 1676316 0 Not Applicable
3 Rajkot 1 2079000 254,230 0.00 405405 196818 10894 1211653 254230 June-2026
4 Vadodara 1 800000 0 0.00 475578 149168 4288 170966 0 Not Applicable
5 Gandhinagar 1 185000 0 0.00 12365 25787 1210 145638 0 Not Applicable

6 Bhavnagar 1 500000 0 0.00 135471 149796 2325 212408 0 Not Applicable
7 Jamnagar 1 178000 35,150 0.00 24288 2830 1161 114571 35150 June-2026
8 Junagadh 1 586508 95,480 0.00 335862 90675 2868 61623 95480 June-2026
9 Anand 1 460811 0 0.00 152359 69121 3686 235645 0 Not Applicable

10 Nadiad 1 289275 0 0.00 222509 26660 1345 38761 0 Not Applicable
11 Surendranagar 2 394198 37,806 0.43 93057 60718 1849 200768 37806 May-2026
12 Mahesana 1 375500 0 0.00 28493 48872 2456 295679 0 Not Applicable
13 Morbi 1 559757 0 0.00 261860 110505 3683 183709 0 Not Applicable
14 Porbandar 1 489500 0 0.00 276163 14666 2071 196601 0 Not Applicable
15 Gandhidham 1 463305 0 0.00 26433 24406 3030 409436 0 Not Applicable
16 Vapi 1 159600 0 0.00 8333 37875 1436 111956 0 Not Applicable
17 Navsari 1 140000 0 0.00 14000 4060 1540 120400 0 Not Applicable
18 Bareja 1 13700 0 1.03 6885 3786 85 2944 0 Not Applicable
19 Bavla 1 32790 0 5.68 17492 5856 384 9057 0 Not Applicable
20 Dhandhuka 1 13000 0 1.04 7572 1778 250 3400 0 Not Applicable
21 Dholka 1 29500 0 2.02 13200 10300 500 5500 0 Not Applicable
22 Sanand 1 84686 0 15.04 43190 24559 0 16937 0 Not Applicable
23 Viramgam 1 86467 0 2.20 44098 25075 0 17294 0 Not Applicable
24 Barvala 1 2450 0 1.04 703 1358 20 369 0 Not Applicable
25 Botad 1 116081 0 2.38 71593 26368 0 18120 0 Not Applicable
26 Gadhada 1 17000 0 1.51 8670 4930 0 3400 0 Not Applicable
27 Chakalasi 1 250 0 1.18 128 73 0 49 0 Not Applicable
28 Dakor 1 3720 0 3.04 2005 971 40 704 0 Not Applicable
29 Kanjari 1 6430 0 1.09 3467 1717 0 1246 0 Not Applicable
30 Kapadwanj 1 53785 1,810 1.62 27372 12976 81 11546 1810 April-2026
31 Kathlal 1 250 0 3.98 128 73 0 49 0 Not Applicable
32 Kheda 1 4670 0 1.11 2418 995 21 1236 0 Not Applicable
33 Mahemdabad 1 5040 0 1.16 2484 1260 72 1224 0 Not Applicable
34 Mahudha 1 4228 0 0.96 2134 1059 0 1035 0 Not Applicable
35 Thasra 1 5475 0 1.20 2863 1570 0 1042 0 Not Applicable
36 Chotila 1 8924 0 8.17 4547 2615 22 1740 0 Not Applicable
37 Limbdi 1 16200 0 8.25 8370 4660 0 3170 0 Not Applicable
38 Dhrangadhra 1 87272 17,850 2.01 38115 18011 0 13296 17850 May-2026
39 Patdi 2 21939 0 1.23 11189 6362 0 4388 0 Not Applicable
40 Thangadh 1 20027 0 1.77 11409 3958 450 4210 0 Not Applicable
41 Deesa 1 266354 0 6.02 9000 77206 0 180148 0 Not Applicable
42 Himmatnagar 1 95397 0 3.78 0 17900 0 77497 0 Not Applicable
43 Khedbrahma 1 1500 0 1.98 0 350 0 1150 0 Not Applicable
44 Mansa_G 1 68855 0 2.39 1500 16644 5 50706 0 Not Applicable
45 Talod 1 30251 0 1.16 3100 6200 0 20951 0 Not Applicable
46 Bayad 1 19500 2,930 2.72 2000 2500 0 12070 2930 April-2026
47 Bhabhar 1 30359 0 1.88 7500 9880 0 12979 0 Not Applicable
48 Chanasma 1 25496 1,580 5.10 100 3601 0 20215 1580 April-2026
49 Dahegam 1 56837 0 2.27 19403 3299 0 34135 0 Not Applicable
50 Dhanera 1 9600 2,100 6.26 1500 2500 0 3500 2100 May-2026
51 Harij 1 20000 5,700 4.11 1700 2397 0 10203 5700 May-2026
52 Idar 1 41000 0 1.97 3500 10500 0 27000 0 Not Applicable
53 Kalol 1 271000 47,277 2.78 20450 52700 0 150573 47277 June-2026
54 Kheralu 1 13000 8,000 4.65 800 850 0 3350 8000 May-2026
55 Modasa 1 157254 0 15.40 12650 13425 0 131179 0 Not Applicable
56 Palanpur 1 362000 45,232 7.18 24671 22779 0 269318 45232 June-2026
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Number of
legacy

waste dump
sites

Total Legacy
waste Reported

Present
Quantity of

Legay Waste
(MT)
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"Quantification and utilization of out of Bioremediation and
bio mining

Gap in legacy
waste

remediation
(MT)

Time bound Plan

Digested
material (MT)

Plastics (MT) Rubber (MT)
Inerts and

others (MT)

57 PATAN_GU 1 295620 78,660 3.29 69913 17152 0 129895 78660 June-2026
58 Prantij 1 13349 0 1.64 1200 2900 0 9249 0 Not Applicable
59 Radhanpur 1 24500 4,500 7.31 0 2500 0 17500 4500 April-2026
60 Siddhpur 1 31000 0 2.11 14046 7760 119 9075 0 Not Applicable
61 Thara 1 10118 0 5.14 0 758 0 9360 0 Not Applicable
62 Tharad 1 86148 0 1.98 18348 26022 0 41778 0 Not Applicable
63 Vadali 1 12109 0 1.61 0 3572 0 8537 0 Not Applicable
64 Vijapur 1 30451 7,000 1.63 0 3741 0 19710 7000 May-2026
65 Visnagar 1 23630 0 5.47 0 826 0 22804 0 Not Applicable
66 Kadi 1 104278 0 1.93 43750 22420 5000 33108 0 Not Applicable
67 Unjha 1 35450 0 2.05 2740 5780 6 26925 0 Not Applicable
68 Vadnagar 1 8300 0 1.79 0 1436 0 6864 0 Not Applicable
69 Bharuch 1 251511 0 7.94 51869 0 0 199642 0 Not Applicable
70 Amod 1 7000 0 9.23 3120 576 192 3112 0 Not Applicable
71 Jambusar 1 16341 5,188 16.48 7551 2862 0 740 5188 April-2026
72 Ankleswar 1 133500 0 2.49 14892 24086 4818 89704 0 Not Applicable
73 Rajpipla 1 12870 3,379 13.49 2800 2459 0 4232 3379 April-2026
74 Bilimora 1 5050 4,951 15.40 50 44 0 5 4951 April-2026
75 Gandevi 1 9746 0 1.37 3381 2247 0 4118 0 Not Applicable
76 Kadodara 1 500 0 1.60 0 0 0 500 0 Not Applicable
77 Tarsadi 1 8000 0 14.57 5733 594 0 1673 0 Not Applicable
78 Mandvi 1 35511 0 7.83 7928 1982 0 25601 0 Not Applicable
79 Bardoli 1 62712 0 4.20 15696 42762 0 4254 0 Not Applicable
80 Vyara 1 42730 0 3.08 23530 6368 0 12831 0 Not Applicable
81 Songadh 1 15000 0 1.45 8848 2377 0 3775 0 Not Applicable
82 Umargam 1 13047 0 1.26 0 0 0 13047 0 Not Applicable
83 Valsad 1 145343 63,648 43.06 47350 5077 1151 28117 63648 July-2026
84 Pardi 1 12192 0 1.20 3025 695 0 8472 0 Not Applicable
85 Dharampur 1 18070 0 1.70 9513 5043 0 3514 0 Not Applicable
86 Anklav 1 1350 140 0.98 0 0 0 1210 140 April-2026
87 Balasinor 1 15462 2,050 2.04 0 1992 0 11420 2050 April-2026
88 Boriavi 1 22432 0 1.18 25 3650 0 18757 0 Not Applicable
89 Borsad 1 111360 0 7.86 0 16704 0 94656 0 Not Applicable
90 Chhota Udaipur 1 44705 0 1.48 15682 5812 0 23211 0 Not Applicable
91 Dabhoi 1 29898 0 1.80 16950 4614 1400 6934 0 Not Applicable
92 Dahod 1 174000 0 5.31 126021 6144 0 41835 0 Not Applicable
93 Devgadbaria 1 21400 0 1.70 0 1555 0 19845 0 Not Applicable
94 Godhra 1 48000 0 31.23 26400 7200 2400 12000 0 Not Applicable
95 Halol 1 131250 22,000 3.90 43139 34839 0 31272 22000 June-2026
96 Jhalod 1 42511 17,000 1.72 0 4380 0 21131 17000 April-2026
97 1 66777 0 1.33 9045 9660 0 48071 0 Not Applicable
98 Karjan 1 2239 0 1.74 1139 282 38 780 0 Not Applicable
99 Khambhat 1 99200 0 1.38 82644 9090 2100 5366 0 Not Applicable

100 Lunawada 1 73899 0 5.83 8969 2305 427 62198 0 Not Applicable
101 Ode 1 100 0 1.12 20 0 0 80 0 Not Applicable
102 Padra 1 26222 0 2.53 2588 4630 0 19004 0 Not Applicable
103 PETLAD 1 56378 0 2.65 27574 6888 1927 19989 0 Not Applicable
104 Santrampur 1 44047 0 1.34 26830 9826 0 7391 0 Not Applicable
105 Savli 1 12893 0 1.21 7655 2700 300 2238 0 Not Applicable
106 Shehera 1 65361 0 1.38 0 6745 0 58616 0 Not Applicable
107 Sojitra 1 108 0 1.03 0 0 0 108 0 Not Applicable
108 Umreth 1 20260 0 2.23 12290 3800 0 4170 0 Not Applicable
109 Vaghodiya 1 3785 3,785 9.40 0 0 0 0 3785 April-2026
110 Amreli 1 141990 0 67.08 98748 23463 370 19409 0 Not Applicable
111 Babra 1 5497 0 2.11 3717 1530 0 250 0 Not Applicable
112 Bagasara 1 8815 0 6.67 3746 3085 0 1984 0 Not Applicable

alol (Panch Maha
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Sr No Name of ULB

Number of
legacy

waste dump
sites

Total Legacy
waste Reported

Present
Quantity of

Legay Waste
(MT)

Daily legacy waste
being added as

unprocessed
waste (MT)

"Quantification and utilization of out of Bioremediation and
bio mining

Gap in legacy
waste

remediation
(MT)

Time bound Plan

Digested
material (MT)

Plastics (MT) Rubber (MT)
Inerts and

others (MT)

113 Chalala 1 2130 0 2.62 800 1122 0 208 0 Not Applicable
114 Damnagar 1 3764 0 0.98 1860 1233 0 671 0 Not Applicable
115 Jafrabad 1 275 0 1.18 140 40 15 80 0 Not Applicable
116 Lathi 1 5820 0 2.16 1652 2528 0 1640 0 Not Applicable
117 Rajula 1 17200 0 5.53 1210 330 200 15460 0 Not Applicable
118 Savarkundla 1 10826 0 11.46 3652 4745 0 2429 0 Not Applicable
119 Gariadhar 1 10404 0 5.53 2536 5463 0 2405 0 Not Applicable
120 Mahuva 1 89370 0 5.45 55241 5223 330 28576 0 Not Applicable
121 Palitana 1 4534 0 14.40 2561 1140 0 833 0 Not Applicable
122 Sihor 1 80000 45,340 15.40 0 0 0 34660 45340 July-2026
123 Talaja 1 37320 0 6.90 28711 3169 0 5440 0 Not Applicable
124 Vallabhipur 1 2229 0 4.13 1364 743 0 122 0 Not Applicable
125 Kodinar 1 11900 0 2.55 7563 3019 179 1139 0 Not Applicable
126 Sutrapada 1 10917 0 8.33 5792 1489 0 3636 0 Not Applicable
127 Talala 1 3217 0 4.68 1569 1368 0 280 0 Not Applicable
128 Una 1 8892 0 15.87 2500 584 80 5728 0 Not Applicable
129 Veraval 1 329806 0 49.84 101546 66793 523 160944 0 Not Applicable
130 Bantwa 1 2133 0 2.74 1123 862 0 148 0 Not Applicable
131 Chorvad 1 1648 0 2.66 856 480 0 312 0 Not Applicable
132 Keshod 1 20024 0 1.76 10362 2641 0 7021 0 Not Applicable
133 Manavadar 1 16207 0 3.49 10615 2755 0 2837 0 Not Applicable
134 Mangrol 1 7160 0 14.16 4500 394 0 2266 0 Not Applicable
135 Vanthali 1 2736 0 4.38 1616 906 0 214 0 Not Applicable
136 Visavadar 1 3218 0 6.36 1256 1470 65 427 0 Not Applicable
137 Dhari 1 0 24,500 7.12 0 0 0 0 24,500 December-2026
138 Gondal 1 101201 0 11.49 36501 18990 0 45710 0 Not Applicable
139 Jetpur 1 157307 31,531 2.40 44516 12864 0 68396 31531 June-2026
140 Dhoraji 1 20723 0 9.87 4200 3656 0 12867 0 Not Applicable
141 Upleta 1 10505 0 2.61 7690 1934 0 881 0 Not Applicable
142 Jasdan 1 9860 0 7.52 5710 2800 0 1350 0 Not Applicable
143 Bhayavadar 1 28607 0 4.34 5405 2316 0 20886 0 Not Applicable
144 vankaner 1 26500 0 4.67 0 2750 0 23750 0 Not Applicable
145 Halvad 1 45387 5,000 4.64 21387 6000 0 13000 5000 June-2026
146 Maliya-Miyana 1 17350 2,350 4.32 0 2020 0 12980 2350 June-2026
147 Tankara 1 17350 17,350 5.54 0 0 0 0 17350 December-2026
148 Dhrol 1 15400 0 8.39 10732 3117 0 1551 0 Not Applicable
149 Jamjodhpur 1 49486 3,827 4.86 0 7410 0 38249 3827 April-2026
150 Kalavad 1 18012 9,500 10.74 5918 2459 0 135 9500 April-2026
151 Sikka 1 19665 8,737 11.30 3945 2640 0 4343 8737 April-2026
152 Okha 1 25423 23,240 23.04 95 70 0 2018 23240 May-2026
153 Dwarka 1 5000 0 1.64 1200 0 0 3800 0 Not Applicable
154 Khambhaliya 1 106000 87,915 3.59 6220 5021 0 6844 87915 Dec-2026
155 Salaya 1 6420 3,210 4.29 2541 314 0 355 3210 April-2026
156 Bhanvad 1 13120 13,000 6.07 115 0 0 5 13000 April-2026
157 Jamraval 1 550 150 4.61 362 38 0 0 150 April-2026
158 Ranavav 1 1019 0 7.10 0 15 0 1004 0 Not Applicable
159 Kutiyana 1 700 100 4.49 0 30 0 570 100 April-2026
160 Bhuj 1 249997 30,838 4.24 5500 7607 0 206053 30838 April-2026
161 Anjar 1 172980 26,378 2.44 38672 10465 0 97465 26378 Dec-2026
162 Mandvi 1 152912 14,257 2.04 30139 13365 0 95151 14257 April-2026
163 Bhachau 1 2006 931 15.17 0 122 0 953 931 April-2026
164 Rapar 1 16800 0 5.80 9766 4539 0 2495 0 Not Applicable
165 Mundra borai 1 59695 50,000 12.81 1445 1050 0 7200 50000 June-2026
166 Nakhatrana 1 1856 0 3.46 0 0 0 1856 0 Not Applicable
167 1 26636 0 0.00 0 0 0 26636 0 Not Applicable
168 1 232000 0 0.00 0 0 0 232000 0 Not Applicable

Karamsad

Bopal-Guma
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Sr No Name of ULB

Number of
legacy

waste dump
sites

Total Legacy
waste Reported

Present
Quantity of

Legay Waste
(MT)

Daily legacy waste
being added as

unprocessed
waste (MT)

"Quantification and utilization of out of Bioremediation and
bio mining

Gap in legacy
waste

remediation
(MT)

Time bound Plan

Digested
material (MT)

Plastics (MT) Rubber (MT)
Inerts and

others (MT)

169 Bodeli 1 0 51,106 12.35 0 0 0 0 51,106 December-2026
170 Tarapur 1 0 16,876 14.40 0 0 0 0 16,876 December-2026
171 Bechraji 1 0 38,500 13.33 0 0 0 0 38,500 December-2026

173 298.08
Lakh MT

12.72 MT 923 MT 75.49
Lakh MT

48.95
Lakh MT

1.07
Lakh MT

161.15
Lakh MT

12.72
Lakh MT

79 / 905

4896



Ring fenced Amount Allocated for Legacy Waste Remediation

Sr No Zone ULB Name
 Legacy Waste

(MT)
Amount

Utilised(Rs.)
1 Ahmedabad Dholka 9500 3154000
3 Ahmedabad Bavla 27633 7170552
4 Ahmedabad Dhandhuka 15962 3102500
5 Ahmedabad Sannad 37700 12735000
6 Ahmedabad Bareja 1700 680000
7 Ahmedabad Kapadvanj 12000 4545560
9 Ahmedabad Dakor 9719 3770972
11 Ahmedabad Kanjari 1200 480000
14 Ahmedabad Dhrangadhra 64211 16743168
16 Ahmedabad Thangadh 20642 6000000
18 Ahmedabad Patadi 17011 4885296
19 Ahmedabad Botad 30000 11386375
22 Surat Vyara 17212 5163600
23 Surat Rajpipla 9434 3773600
24 Surat Bilimora 7089 2827660.32
25 Surat Gandevi 6231 2485172.04
26 Surat Bharuch 59668 23867200
27 Surat Ankleswar 27078 9612690
28 Surat Jambusar 5290 1692800
29 Surat Amod 5177 1839129.25
30 Surat Paradi 4637 1854800
31 Surat Umargam 10000 4000000
32 Surat Dharampur 7130 2642948.4
33 Surat Bardoli 14771 4392895.4
34 Surat Tarsadi 9886 3954400
35 Surat Mandvi 15798 4865784
36 Surat Valsad 105343 40030340
37 Bhavnagar Amreli 75000 24825000
39 Bhavnagar Bagsara 3344 1330912
40 Bhavnagar Rajula 19000 7220000
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Ring fenced Amount Allocated for Legacy Waste Remediation

Sr No Zone ULB Name
 Legacy Waste

(MT)
Amount

Utilised(Rs.)
41 Bhavnagar Babara 3989 1523146
43 Bhavnagar Damnagar 1379 481271
44 Bhavnagar Lathi 6980 2207774
46 Bhavnagar Sutrapada 3780 1512000
47 Bhavnagar Talala 3000 1200000
48 Bhavnagar Keshod 8320 3267600
49 Bhavnagar Mangrol 6570 2628000
50 Bhavnagar Manavadar 10500 2266800
51 Bhavnagar Bantwa 2925 1170000
53 Bhavnagar Vanthli 1735 378400
55 Bhavnagar Mahuva 16500 3428575.2
56 Bhavnagar Palitana 18880 4695500
58 Bhavnagar Gariyadhar 27801 6033031.83
59 Bhavnagar Talaja 6000 2268000
60 Bhavnagar Vallabhipur 1650 655050
62 Vadodara Kaalol 16353 5592726
64 Vadodara Lunavada 14235.5 5694000
65 Vadodara Santrampur 7169.79 2838924
66 Vadodara Dahod 50000 20000000
70 Vadodara Padra 4192 1668416
71 Vadodara Savli 2160 864000
72 Vadodara Khambhat 35000 10122000
73 Vadodara Petlad 12000 4476000
74 Vadodara Umreth 4000 1600000
78 Vadodara Boriyavi 2922 1157112
79 Vadodara Vaghodiya 7025 2810000
81 Vadodara Shahera 11202 4480800
82 Vadodara Borsad 31832 12653220
83 Vadodara Godhara 30250 10681175.24
84 Vadodara Devgadh Baria 9940 3906420
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Ring fenced Amount Allocated for Legacy Waste Remediation

Sr No Zone ULB Name
 Legacy Waste

(MT)
Amount

Utilised(Rs.)
90 Gandhinagar Palanpur 103828 29383324
96 Gandhinagar Kadi 65000 18980000
97 Gandhinagar Unja 55000 22000000
105 Gandhinagar Modasa 28768 8227362
110 Rajkot Bhuj 111622 29916928.44
111 Rajkot Anjar 148143 53678134.62
112 Rajkot Mandvi (Kutch) 87037 32445652.86
113 Rajkot Bhachau 7012.5 2664750
114 Rajkot Rapar 3465 1386000
115 Rajkot Mundra-Baroi 55000 14740000
116 Rajkot Nakhatrana 920 368000
119 Rajkot Kalavad 11000 3855471.36
121 Rajkot Okha 25000 10000000
122 Rajkot Khambhaliya 91000 23660000
124 Rajkot Bhanvad 13000 5200000
126 Rajkot Vankaner 12000 4680000
127 Rajkot Halvad 5000 1999000
129 Rajkot Jetpur 133020 32922450
130 Rajkot Gondal 41862 12809772
131 Rajkot Dhoraji 10000 3880000
132 Rajkot Upleta 11000 3256000
133 Rajkot Jasdan 4000 1469640
134 Rajkot Bhayavadar 4000 1600000
135 Rajkot Ranavav 9945 3968055
136 Rajkot Kutiyana 10370 4148000
137 Rajkot Dwarka 55737 15327675
140 Corporation Junagadh 229000 51614400
142 Corporation Morbi 210000 53133696
143 Corporation Surendranagar 182999 45621650.7
144 Corporation Mahesana 152000 56240000
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Ring fenced Amount Allocated for Legacy Waste Remediation

Sr No Zone ULB Name
 Legacy Waste

(MT)
Amount

Utilised(Rs.)
145 Corporation Porbandar 101000 35931000
147 Corporation Nadiad 58319 23327600

Total In Rs. 
Rs. in Cr 95.17

951726857.7
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Original Application No. 606/2018 

Performance of four Bio methanation 

plants 
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1. Surat Municipal Corporation

Sr ULB 

Processing 
Capacity of Bio 

Methanation 
Plant (TPD) 

Input 
Wet 

Waste 
(TPD) 

Yield of 
Bio Gas 
(m³/Ton) 

Slurry 
Produced 

(KLD) 

Slurry 
Management 

Performance of Bio 
Digester 

1 Surat 50 49.33 70 40 
Digested slurry is 
being given to the 

local farmers 

Bio-digester operating at 
good efficiency with stable 

gas generation and effective 
slurry utilization 
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NABL Accredited Tests
Parameter UnitResult

The sample(s) to which the findings recorded herein (the "Finding") relate was(were) drawn and / or provided by the Client or by a third party acting at the Client's direction. The Findings 
constitute no warranty of the sample's representativeness of any goods and strictly relate to the sample(s). The Company accepts no liability with regard to the origin or source from which the 
sample(s) is/are said to be extracted.

Page 1 of 2

This document is issued by the Company subject to its General Conditions of Service printed overleaf, available on request or accessible at http://www.sgsgroup.in/Service-Terms and, for 
electronic format documents, subject to Terms and Conditions for Electronic Documents a www.sgs.com/terms_e-document.htm. Attention is drawn to the limitation of liability, indemnification 
and jurisdiction issues defined therein. Any holder of this document is advised that information contained hereon reflects the Company’s findings at the time of its intervention only and within 
the limits of Client’s instructions, if any. The Company’s sole responsibility is to its Client and this document does not exonerate parties to a transaction from exercising all their rights and 
obligations under the transaction documents. This document cannot be reproduced except in full, without prior written approval of the Company. Any unauthorized alteration, forgery or 
falsification of the content or appearance of this document is unlawful and offenders may be prosecuted to the fullest extent of the law. The laboratory shall be responsible for all the 
information provided in the report, except when information and instruction for specific scope of testing is provided by the customer.


Unless otherwise stated the results shown in this test report refer only to the sample(s) tested and such sample(s) are retained for 7 days (in case of perishable items) and 30 days for all other 
samples from the date of issue of report. The samples from the regulatory bodies are to be retained as specified. This document cannot be reproduced, except in full, without prior written 
approval of the company.


Statement of conformity is based on comparison of measurement result(s) with the applicable limit(s) according to the specification in the respective standard or as shared by the customer. 
Measurement Uncertainty is not taken into account unless otherwise requested in writing.

Method

CBG SAMPLE

--

Lab Provided InformationCustomer Provided Information
Product Description: Compressed Biogas 200067247SGS Order Number:
Customer Reference: -- Discipline: CHEMICAL
Customer ID: Group: Petroleum and Products
Sample Source: As Supplied Sub Group: CBG
Source Location: VADOD ,SURAT Sample Submitted by the CustomerSampled By:
Source ID: -- 11-Mar-2026Received:
Vessel: 11-Mar-2026Analysed:

As submittedSample Type: 11-Mar-2026Completed:
Sampled: 10-Mar-2026

Composition of Natural Gas Samples 
Using Two Packed Columns by GC

IS 15130 (Part 3): 2021

Hydrogen <0.01
Oxygen 0.289
Nitrogen 1.307
Carbon Dioxide 1.882
Methane 96.522
Ethane <0.001
Propane <0.001

BIOFICS PRIVATE LIMITEDCustomer Name:
Customer Address: Block no.69  RS NO 46 REVISED RS NO 
69VADOD NEAR WDS VADOD
SURAT 395023  
INDIA

Test Report THN26-02501.001-A

ULR No: TC684226000006833F

Authorised Signatory

Vijay Sankpal
Assistant Manager

Vijay Sankpal
Assistant Manager

Natural Resources - Laboratory Testing Oil, Gas & Chemicals SGS HOUSE, A-77, WAGLE INDUSTRIAL ESTATE, ROAD 
NO 16, NEAR PASSPORT OFFICE, THANE WEST, 400604, e: ogclab.thane@sgs.com    INDIA t +91 22 61517842   www.sgs.com

 SGS India Private Limited

  Member of the SGS Group (SGS SA)  

Issue Date: 11-Mar-2026

% mol
% mol
% mol
% mol
% mol
% mol
% mol

20260311175548THN_U0023098551

TIME :07.35 AM
PRESSURE :180 BAR
SOURCE : CASCADE
APROX :2 LTR*2

Client Comments1:
Client Comments2:
Client Comments3:
Quantity:
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NABL Accredited Tests
Parameter UnitResult

The sample(s) to which the findings recorded herein (the "Finding") relate was(were) drawn and / or provided by the Client or by a third party acting at the Client's direction. The Findings 
constitute no warranty of the sample's representativeness of any goods and strictly relate to the sample(s). The Company accepts no liability with regard to the origin or source from which the 
sample(s) is/are said to be extracted.

Page 2 of 2

This document is issued by the Company subject to its General Conditions of Service printed overleaf, available on request or accessible at http://www.sgsgroup.in/Service-Terms and, for 
electronic format documents, subject to Terms and Conditions for Electronic Documents a www.sgs.com/terms_e-document.htm. Attention is drawn to the limitation of liability, indemnification 
and jurisdiction issues defined therein. Any holder of this document is advised that information contained hereon reflects the Company’s findings at the time of its intervention only and within 
the limits of Client’s instructions, if any. The Company’s sole responsibility is to its Client and this document does not exonerate parties to a transaction from exercising all their rights and 
obligations under the transaction documents. This document cannot be reproduced except in full, without prior written approval of the Company. Any unauthorized alteration, forgery or 
falsification of the content or appearance of this document is unlawful and offenders may be prosecuted to the fullest extent of the law. The laboratory shall be responsible for all the 
information provided in the report, except when information and instruction for specific scope of testing is provided by the customer.


Unless otherwise stated the results shown in this test report refer only to the sample(s) tested and such sample(s) are retained for 7 days (in case of perishable items) and 30 days for all other 
samples from the date of issue of report. The samples from the regulatory bodies are to be retained as specified. This document cannot be reproduced, except in full, without prior written 
approval of the company.


Statement of conformity is based on comparison of measurement result(s) with the applicable limit(s) according to the specification in the respective standard or as shared by the customer. 
Measurement Uncertainty is not taken into account unless otherwise requested in writing.

Method

CBG SAMPLE

--

Lab Provided InformationCustomer Provided Information
Product Description: Compressed Biogas 200067247SGS Order Number:
Customer Reference: -- Discipline: CHEMICAL
Customer ID: Group: Petroleum and Products
Sample Source: As Supplied Sub Group: CBG
Source Location: VADOD ,SURAT Sample Submitted by the CustomerSampled By:
Source ID: -- 11-Mar-2026Received:
Vessel: 11-Mar-2026Analysed:

As submittedSample Type: 11-Mar-2026Completed:
Sampled: 10-Mar-2026

Isobutane <0.001
Butane <0.001
Isopentane <0.001
Pentane <0.001

Sulfur Compounds in Natural Gas and 
Gaseous Fuels by GC/FPD

ASTM D6228

Hydrogen sulfide <1
Water content at 273,15 K and 101,325 kPa IS 15641 (Part 2): 2006 mg/m³

BIOFICS PRIVATE LIMITEDCustomer Name:
Customer Address: Block no.69  RS NO 46 REVISED RS NO 
69VADOD NEAR WDS VADOD
SURAT 395023  
INDIA

Test Report THN26-02501.001-A

ULR No: TC684226000006833F

Authorised Signatory

Vijay Sankpal
Assistant Manager

Vijay Sankpal
Assistant Manager

Natural Resources - Laboratory Testing Oil, Gas & Chemicals SGS HOUSE, A-77, WAGLE INDUSTRIAL ESTATE, ROAD 
NO 16, NEAR PASSPORT OFFICE, THANE WEST, 400604, e: ogclab.thane@sgs.com    INDIA t +91 22 61517842   www.sgs.com

 SGS India Private Limited

  Member of the SGS Group (SGS SA)  

Issue Date: 11-Mar-2026

% mol
% mol
% mol
% mol

mg/m³
<5

20260311175548THN_U0023098551

TIME :07.35 AM
PRESSURE :180 BAR
SOURCE : CASCADE
APROX :2 LTR*2

Client Comments1:
Client Comments2:
Client Comments3:
Quantity:

End of Test Report
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Non-accredited Tests
Parameter UnitResult

The sample(s) to which the findings recorded herein (the "Finding") relate was(were) drawn and / or provided by the Client or by a third party acting at the Client's direction. The Findings 
constitute no warranty of the sample's representativeness of any goods and strictly relate to the sample(s). The Company accepts no liability with regard to the origin or source from which the 
sample(s) is/are said to be extracted.

Page 1 of 1

This document is issued by the Company subject to its General Conditions of Service printed overleaf, available on request or accessible at http://www.sgsgroup.in/Service-Terms and, for 
electronic format documents, subject to Terms and Conditions for Electronic Documents a www.sgs.com/terms_e-document.htm. Attention is drawn to the limitation of liability, indemnification 
and jurisdiction issues defined therein. Any holder of this document is advised that information contained hereon reflects the Company’s findings at the time of its intervention only and within 
the limits of Client’s instructions, if any. The Company’s sole responsibility is to its Client and this document does not exonerate parties to a transaction from exercising all their rights and 
obligations under the transaction documents. This document cannot be reproduced except in full, without prior written approval of the Company. Any unauthorized alteration, forgery or 
falsification of the content or appearance of this document is unlawful and offenders may be prosecuted to the fullest extent of the law. The laboratory shall be responsible for all the 
information provided in the report, except when information and instruction for specific scope of testing is provided by the customer.


Unless otherwise stated the results shown in this test report refer only to the sample(s) tested and such sample(s) are retained for 7 days (in case of perishable items) and 30 days for all other 
samples from the date of issue of report. The samples from the regulatory bodies are to be retained as specified. This document cannot be reproduced, except in full, without prior written 
approval of the company.


Statement of conformity is based on comparison of measurement result(s) with the applicable limit(s) according to the specification in the respective standard or as shared by the customer. 
Measurement Uncertainty is not taken into account unless otherwise requested in writing.

Method

CBG SAMPLE

--

Lab Provided InformationCustomer Provided Information
Product Description: Compressed Biogas 200067247SGS Order Number:

--Customer Reference: Sample Submitted by the CustomerSampled By:
Customer ID: 11-Mar-2026Received:

As SuppliedSample Source: 11-Mar-2026Analysed:
VADOD ,SURATSource Location: 11-Mar-2026Completed:

Source ID: --
Vessel:

As submittedSample Type:
Sampled: 10-Mar-2026

Composition of Natural Gas Samples 
Using Two Packed Columns by GC

IS 15130 (Part 3): 2021

Heptane <0.001

BIOFICS PRIVATE LIMITEDCustomer Name:
Customer Address: Block no.69  RS NO 46 REVISED RS NO 
69VADOD NEAR WDS VADOD
SURAT 395023  
INDIA

Test Report THN26-02501.001-B


Authorised Signatory

Vijay Sankpal
Assistant Manager

Vijay Sankpal
Assistant Manager

Natural Resources - Laboratory Testing Oil, Gas & Chemicals SGS HOUSE, A-77, WAGLE INDUSTRIAL ESTATE, ROAD 
NO 16, NEAR PASSPORT OFFICE, THANE WEST, 400604, e: ogclab.thane@sgs.com    INDIA t +91 22 61517842   www.sgs.com

 SGS India Private Limited

  Member of the SGS Group (SGS SA)  

Issue Date: 11-Mar-2026

% mol

20260311175548THN_U0023098551

TIME :07.35 AM
PRESSURE :180 BAR
SOURCE : CASCADE
APROX :2 LTR*2

Client Comments1:
Client Comments2:
Client Comments3:
Quantity:

End of Test Report

88 / 905

4905



Gujarat Pollution Control Board
Reglonal Offico-SURAT 130-9001 & ISO-14001 Certifled

333, Belgium Squaro, Typical First Floor, Silver Plaza Complex, Opp. Linear Bus Stand,

Ring Road, Surat- 395003. Phons: (0251) 2442695 Website: www.gpcb.gov.in

XGN website : http://gpchugn.gwjaral.gov.in E-mall: ro-gpcb-sura@gujarat.gov.in

GPCB ID: 43030

In exercise of the power conferred under section-25 of the Water (Prevention and Control of

Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under, rule of the Hazardous and Other Waste (Management and Trans boundary
Movement) Rules-2016 framed under the Environment (Protection) Act-1986.

And whereas Board has received consolidated consent application inward no:-181153 dated

22/10/2020 for the Consolidated Consent and Authorization (CC&A) of this Board under the
provisions/rules of  the aforesaid acts. Consents & Authorization are hereby granted as under:

CONSENTS AND AUTHORISATION:

(Under the provisions /rules of the aforesaid environmental acts)

To,

Agricilture Produce Market Committee (fomerely: Ms. Didaşk Bio Energy P. Ltd.) (43030),
Plot No. Block No. 33 to 43, P.O. Dumbhal,

Sardar Market, Puna-Kumnbharia Road,

Dumbhal-396010;
Dist: Surat

1. Consent Order No.: AWH-43719 Date of issue: 10/11/2020.

2. The consent shall be valid up to 21/10/2030 for use of outlet for the discharge of trade effluent &

emission due to operation of industrial plant for manufacture of the following items/products:

4.

Sr. No. Product Quantity

1 Bio CNG 4000 Kg/Day

2 Co2 gasl Я 8200 Kg/Day

13 Solid Organic Fertilizer 3500 Kg/Day-

4 Liquid Fertilizer 39700 Kg/Day

5 Bio Sludge(by Product) 15900 Kg/Day

SUBJECT TO FOLLOWING SPECIFIC CONDITION:

A. The Validity of this order will be up to 21/10/2030

B. Unit shall obtain NOC from CGWA as per order of Hon. National Green Tribunal for the

Withdrawal of ground water.

C. Unit shall take up all possible steps/measure to control odour within premises.

3. CONDITIONS UNDER THE WATER ACT 1974:

3.1 Water Source: Borewell

3.2 The quantity of  the water consumption for industrial purpose shall be 10.800KL/Day.

3.3 The quantity of the water consumption for domestic purpose shall be 1.800 KL/Day.

3.4 The quantity of the industrial effluent to be generated and discharged from the manufacturing
process and other ancillary industrial operations shall be NILL.

3.5 The quantity of domestic waste water shäll be 1 KL/Day.bot
3.6 Domestic waste water shall be disposed through septic tank/soak pit system.

ま

CONDITIONS UNDER THE AIR ACT1981:

4.1 The fuel used in generator shall be Bio-Gas

4.2 The applicant shall install and operate air pollution control system in order to achieve norms

prescribed below.

जेजेरा
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Provisional Consent Order (CCA)

Consent No. AWH-43719 Valid upto: 21/10/2030

Application: CtO:CCA-Fresh, No. 181153 DL. 22/10/2020, Granted On: 10/11/2020

Gujarat Pollution Control Board - Surat

338, Belgium Square

Typlcal 1st Floor, Opp. Linear Bus Stand
Ring Road, SURAT

Tele: (0261) 2442696

PCB Id:43030

Besides streamlining and simplifying of regulatory regime,Gujarat Pollution Control Board has taken initiative in from of introduction of
Consolidated Consent and Authorization (CC&A) which provides for a one shot application and clearance of the consents under Water
Act,  Air Act and Authorization under Hazardous Wastes Rules for a period of 5 years.

Board issues consolidated consent and Authorization to an industrial umit for operation of plant/carrying out industrial activity specifying
following conditions.

Consolidated Consent and Authorisation

In exercise of the power conferred under section-25 of the Water (Prevention and Control of Pollution) Act-1974, under section-21 of the
Air (Prevention and Control of Pollution)  Act-1981

and Authorization under rule 3(c)& 5(5)of the Hazardous Waste (Management, Handling and Transboundary Movement)
Rules'2008 framed under the E(P)Act-1986.

And whereas Board has received consolidated Application No.  (CtO:CCA-Fresh) 181153 and Dated 22/10/2020 for the consolidated
consent and authorization (CC&A) of this Board under the provisions / rules of  the aforesaid Acts Consent & Authorization is hereby
granted as under.

CONSENT AND AUTHORISATION:

To,

(under the provisions / rules of the aforesaid environmental acts)

M/s. Agriculture Produce Market Committee (formerely: Ms. Didask Blo Energy P. Ltd).
Block No. 33 to 43, P.O. Dumbhal, Sardar Market, Puna -Kumbharia Road
Puna -Kumbharia Road,, Clty: Dumbhal,
Dist: Surat, Tal: Surat City, SIDC: Not In Gide
Phone: 0261-2336453

1. Consent Order No: AWH-43719 Valid Upto: 21/10/2030

2. All Conditions under the AIR ACT-1981 WATER ACT-1974 HAZARDOUS ACT-2008 shall be Applicable to you us mentioned in the detailed
Consent Order

Consented CETP: Not Linked to any СЕТР

Consented TSDF: Not Regd with any TSDF

3. GENERAL CONDITIONS :-

a) This order is provislonal order and detailed order is considered as final.

b) All the conditions  & provisions under the Water Act 1974, the Air Act 1981 and the Environmeni (Protection) Act- 1986 and the rules made there under shall be
complied with.
c) All the conditions & provisions under the Hazardous Waste (Management, Handling and Trans boundary Movement) Rules 2008 as anended shall be complied
d) The applicant shall provide portholes, ladder, platform ete at chimney(s) for monitoring the air emissions and the same shall be open for inspection to/and for use

of Board's staff. The chimney(s) vents attached to various sources of emission shall be designed by numbers such
as S-1, S-2, etc, and these shall be painted/ displayed to facilitate identification.
e) The Industry shall take adequate measures for control of noise levels from its own sources within the premises so as to maintain ambient air quality standards in

respect of noise to less than 75dB(A) during day time and 704B(A) during night time. Daytime is reckoned in berween 6 a.m. and 10 p.rm. and nighttime is reckoned
between 10 pm. and 6 UNL

) In case of change of ownership/management the name and address of the new owners/partners/directors/proprietor or equipment or working conditions as
mentioned in the consents form/order should immediately be intimated to the Board.

g) Industry shall have to display data outside the main factory gale with regard to quantity and nature of  hazardous chemicals being landled in the plant, including
waste water and air emissions and solid hazardous wastes generated within the factory premises.
h) The CCA shall be produced for inspection at the request of an officer uuthorized by the Gujarat Pollution Control Boand.
i) Any unauthorized change in personnel, equipment or working conditions as mentioned in the CCA onder by CCA holder shall constitute a breach of this CCA.

j) Adequate plantation shall be carried out all along the periplery of the industrial premises in such a way that the density of plantation is atleast 1000 trees per acre of
land and a green belt of 5 meters width is developed.

K) The applicant shall have to submit the rerurns in prescribed form regarding water consumption and shall have to make payment of water cess to the Board under
the Water Cess Act- 1977.

Note: ACT-Specific, Industry-specific, Aree-specific Conditions alongwith Product,
Waste water effluent details shall be precisely mentioned in the DETAILED Consent
Order.

Note:This is only provisional communication. The final Consent/Authortzation in

hard copy with duly signed by competent authority shall the final and valld
Consent/Authorization.

For and on behalf of

Gujarat Pollution Control Board

oouhae
(Member Secretary)

Printed On : 10/11/2020 Computer generated Order thru XGN, does NOT require Physical Siganture C
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GUJARAT POLLUTION CONTROL BOARD
PARYAV,L\RAN BHAVAN

Sector 10-.A. Gandhinagar 382 010
Phcne (079) 23226295
Fa,< 
Website 

(079) 23232156
"Consont to Establish" 

(CTE•64SS6) 
www.gpcb.gov.in

BY R.P.A.O. 

NO: GPCB/CTE-SRT-2802/I0. 43030/ ·•2. ·2 ... ·(:- C: ., ·--. 
:> _;::, 

To. 
Mis. APMC (Sardar Market) 
Block No:• 33 to 43, 
P.O. Oumbhal Sardar Markel, 
Puna•Kumbharla Road, 
Oumbhal:• 396010, 
Tai:• Surat City, Oisl:• Surat. 

Date: 03 •06· 2016 

Sub. Consent to Establish (NOC) under Section 25 of Water Act 1974 and Section 
21 of Air Act 1981 

Rel I) Your a;,01tca11nn 110 80212 rece·veo Daled 28/04/2014 

Wilhoul preiooice re t�e ;owers of this 6oarc J,:ler the v.:a1er (Preventio<' and Control of Pollution) Acl• 
1 :- ;,: lhe J..1r Acl-1981 anc the Environment (ProteCl'O:-, .:..c:- 1986 anc without reducing your responsibilities under 
:he sa,d Acts in any w;,y_ this ,s 10 rnlorn1 you Iha! this 2,c;aro g·ranls Consent to Establish for setting up of an 
r:-r1u5Irtal pla,wachvihes al Rlock No:- 33 to 43. P.O. Oumbhal Sardar Market. Puna-Kumbharia Road, 
Oumhhal:• �96010. •�I:• Sural Ci;y, 01$1:• Surut.For tho :!lnnu!acturing or the follnwin'g ilem�:• 

. �r, No. : Product I Quantity 
o 1 : Bio CNG ; 4.000 Ka/Day 

�I.TO THE FOLLOWING CONDITIONS;. 

1. The �alidity of this order will be up to five years I.e. 27/08/2019 
2. Unit shall take up all possible steps/measure to control odour within premises. 

CONDITIONS UNDER WATER ACT 1974: 

The quanII!y or the rndusrn.:il effluent to be generated and discharge from lhe manufacturing procass and 
other a11cillary industrial operatio11s shall be JilL as It shall be used In procen. 

2. The quantity of domestic waste water shall be 1 KUOay, 

3 The quanhly ol water to be used to( the mfg. Process and other i!ncillary industrial operation shall be 
10.8 KUDay. 

!;:ONDITIONS.UMDER AIR ACT 1981: 

11 The Ju«::i used in generator shall be bio-gas. 

! 2 The applrcant shall rnslall & opera re air pollution control system in order lo achieve norms 
prescribed below 

·Clea11 Gujarat Green Gujarat
1--i·:· ... 1 .. 2004 Certlf1ec.1 Organisation 

.. 
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13. The f lue gas emission through Steam Boiler/rFH stack shall conform to the following 
standards: 

Stack Stack attachod to ' Stack Air Pollution Parameter : Parmlnlbla 
No. I height Control system i Limit 

-

- i n  Meter ! 
I os ! 1 

14. 

15. 

16. 

Bio Gas based .......... 

generator 
20 KVA I Particulate Matter I 150 mg/NMl 

I 
!· (stand By) ! SO, I 100ppm 

NO, 
I 

50 ppm 
I I __ 1 __ ---·· 

There shall be no process emission from the manufacturing process as well as any other ancillary 
process. 

Stack monitoring facilities like pon hole, platfor mnadder etc., shall be provided wit h slacks/vents 
chimney in order lo lacilitate sampling ol gases being emitted into the atmosphere.· 

Ambient air quality within the premises ol the industry shall conform to the following standards:-

'PARAMETERS 
' PM 10 • ----·--
·-PM 2:s 

• PERMISSIBLE LIMIT 
100 Micro ram/M3 

60 Micro ram/M3 
80 Microgramllv13 
80 Mlcrogram/M3 

17 All measures f or the control of environmental pollution shall be p rovided before commencing 
production. 

CONDITIONS UNDER HAZARDOUS WASTE 

Applic�nr shall have to comply with provisions of Hazardous Waste (Management & Handling & trans 
boundal)I Movement) Rules-2008 as amended lrom time lo time. 

7. 1 The applicant shall obtain membership of common TSDF sile for disposal of Haz. Waste as calegorizec;I 
in Hazardous Waste (Management & Handling & trans boundal)I Movement ) Rules-2008 as amended 
from time to time. 

7.2 The applicant shall obtain membership of common Haz. Waste incinerator for disposal of mcinerable 
waste. 

7.3 The applicant shall provide tem porary storage lacililies tor each type of Haz. Waste as per Hazardous 
Waste (Management & Handling & trans boundary Movement ) Rules-2008 as amended from time to 
lime 

GENERAL CONDITION: 

I\ AdP.quate ptanliltion shc11l be carrieQ out all along the periphery or the industrial premises In such a Wirf 
that the dei,siiy nr plantation is alleast 1000 trees per acre of land and a green bell of 3 meters width is 
<:1P.v�roped. 

2 

I 

I 

I 
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10 

13 

14 

t 

I 

The applicant shall have to submit the returns in prescribed form regarding water consumption and shall 
have to make payment of waler cess lo the Board under the Water Cess Act- 1977. 

In c:iso ol chIm9e of ownership/management the name and addrass of the new owners /paitners/ 
directors/ proprietor should immediately be intimated to the Board. 

The applicant shall ho.....ever, not without the prior consent of the Board bring into use any new or altered 
oulle: lor the discharge of effluent or gaseous emission or sewage waste from the proposed Industrial 
plant. The applicant is required lo make applications to this Board for this purpose in t!i• prescribed 
forms under the provisions of the Water Act-1g74_ the Air Act-1981 and the Environment (Protection) 
Acl-1986. 

The concentration of Noise in ambient air within the premises of industrial unit shall not exceed following 
levels: 

Between 6 A.M. and 10 P.M.: 75 dB(A) 
Belween 10 P.M. and 6 A.M.: 70 dB(A) 

Applicanl is required to comply with the manufacturing. Storage and Import of Hazardous Chemicals 
Rules-1989 framed under the Environment (Protection) Act-1986. 

If it is established by any competent authority that the damage i!; caused due to their industrial activities 
t:i any pArson or his property .in that case they are obHged to pay the compensation as determined by 
the competent authority. 

For and on behalf of 
GUJARAT POLLUTION CONTROL BOARD 

--�,� :D- tA-· ., •• \'\ \, 
(D.M.Thaker) 

ENVIRONMENTAL ENGINEER 

3 

93 / 905

4910



GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector 10-A, Gandhinagar 382 010

Phone: (079) 23226295
Fax : (079) 23232156

Website: www.gpcb.gov.in

No. GPCB/CTE-SRT-2802/ID 43030/
To,

Date:-

M/s. Didask Bio Energy Pvt. Ltd.
Block No:-33 to 43,

PO. Dumbhal Sardar Market,
Puna-Kumbharia Road,

Dumbhal:-396010,
Tal:- Surat City, Dist:- Surat.

Ref:-
Sub: Amendment of CCA in connection to change of name of industry.

1. This office CTE Order NO. CTE-64556 issued on 19/09/2014 to M/s. Didask Bio Energy
Pvt. Ltd.

2. Your letter Dated: 29/04/2016.

In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under rule 3(c) & 5(5) of the Hazardous Waste (Management, Handling and Trans
boundary Movement) Rules-2008 & framed under the Environment (Protection) Act-1986, The Board

has granted CTE vide order No. CTE-64556 issued vide this office letter No. GPCB/CTE-SRT-
2802/ID 43030/226033 dated on 19/09/2014, valid up to 27/08/2012 The Board has right to review and
amend the conditions of the said CCA Order.

The referred CTE Order NO. CTE-64556 issued on 19/09/2014 order originally issued to M/s.
Didask Bio Energy Pvt. Ltd. Block No:- 33 to 43, P.O. Dumbhal Sardar Market, Puna-Kumbharia
Road, Dumbhal:- 396010, Tal:- Surat City, Dist:- Surat transferces to M/s. Agricultural Produce
Market Committee with condition that M/s. Agricultural Produce Market Committee shall bind to
comply with all the conditions subject to which it was granted as if consent was granted to this industry
originally.

The rest of the conditions of the above referred CCA order shali remain unchanged. You are
directed to comply these conditions judiciously.

O
u
t
w
a
r
d
 
N
o
:
3
6
4
1

For and on behalf of

Gujarat Pollution Coutrol Roard

(Smt U.K. Upadhyay)
Environmental Engineer

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-14001- 2004 Certified Organisation

URAL PRODUCE MARKE
SURAT8
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GPCB

GUJARAT POLLUTION CONTROL BOARD

NO: GPCB/CTE-SRT-2802/ID 43030/

To.

M/s. APMC (Sardar Market)
Block No:- 33 to 43,

P.O. Dumbhal Sardar Market,
Puna-Kumbharia Road,

Dumbhal:- 396010,

Tal:- Surat City, Dist:- Surat

"Consent to Establish"

(CTE-64556)

226033

PARYAVARAN BHAVAN
Sector 10-A. Gandhinagar 382 010

Phone
Fax

(079) 23226295
(079) 23232156

Website: www.gpcb.gov.in

BY R.P.A.D.

Date: 03-06-2016

Sub: Consent to Establish (NOC) under Section 25 of Water Act 1974 and Section
21 of Air Act 1981

Ref 1) Your application no 80212 received Dated 28/04/2014

Without prejudice to the powers of this Boarc under the Water (Prevention and Control of Pollution) Act-
74 the Air Act-1981 and the Environment (Protectiori Act-1986 ane without reducing your responsibilities under

the said Acts in any way, this is to inform you that this Soaro grants Consent to Establish for setting up of an
ndustrial plant/activities at Block No:-  33 to 43, P.O. Dumbhal Sardar Market, Puna-Kumbharia Road.
Dumbhal:- 396010, Tal:- Surat City, Dist: Surat.For the manufacturing of the following items:

2.

r. No Product Quantity

Bio CNG 4.000 Kg/Day
CO2 Gas 8,200 kg/Day
Solid Organic Fertilizer 3,500 Kg/Day
Liquid fertilizer 39,700 Lit/Day

Bio Sludge(By Procuct) 15.900 Kg/Day

SUBJECT TO THE FOLLOWING CONDITIONS:

The validity of this order will be up to five years i.e. 27/08/2019
Unit shall take up all possible steps/measure to control odour within premises.

CONDITIONS UNDER WATER ACT 1974:

The quantity of the industrial effluent to be generated and discharge from the manufacturing process and

other ancillary industrial operations shall be Nil. as it shall be used in process.

11

12

2 The quantity of domestic waste water shall be 1 KL/Day.

3
The quantity of water to be used for the mfg. Process and other ancillary industrial operation shall be
10.8 KL/Day.

CONDITIONS UNDER AIR ACT 1981:

The fuel used in generator shall be bio-gas

The applicant shall install & operate air pollution control system in order to achieve norms
prescribed below

Clean Gujarat Green Gujarat
9001 2000& 83 14001-2004 Certified Organisation

MRAL PRODUCE MARKET
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7

13. The flue gas emission through Steam Boiler/TFH stack shall conform to the followingstandards:

Stack
No.

Stack attached to Stack

height

Air Pollution Parameter Permissible
Control system Limitin Meter

Bio Gas based 08
1 generator

20 KVA

(stand By)
Particulate Matter

SO2
150 mg/NM³
100 ppm

50 ppmNO

14. There shall be no process emission from the manufacturing process as well as any  other ancillaryprocess.

15

16

Stack monitoring facilities like port hole, platform/ladder etc., shall be provided with stacks/ventschimney in order to facilitate sampling of gases being emitted into the atmosphere.

Ambient air quality within the premises of the industry shall conform to the following standards:-

17

7.1

PARAMETERS
PM 10
PM 2.5

SO

NOX

PERMISSIBLE LIMIT

100 Microgram/M3
60 Microgram/M3

80 Microgram/M3

80 Microgram/M3

All measures for the control of environmental pollution shall be provided before commencingproduction.

CONDITIONS UNDER HAZARDOUS WASTE:

Applicant shall have to comply with provisions of Hazardous Waste (Management & Handling & transboundary Movement) Rules-2008 as amended from time to time

The applicant shall obtain membership of common TSDF site for disposal of Haz. Waste as categorizedin Hazardous Waste (Management & Handling & trans boundary Movement) Rules-2008 as amendedfrom time to time.

7.2 The applicant shall obtain membership of common Haz. Waste incinerator for disposal of incinerablewaste

7.3 The applicant shall provide temporary storage facilities for each type of Haz. Waste as per HazardousWaste (Management & Handling & trans boundary Movement) Rules-2008 as ameramended from time totime

GENERAL CONDITION:

Adequate plantation shall be carried out all along the periphery of the industrial premises in such a waythat the density of plantation is atleast 1000 1000 trees trees perper acre of land and a green belt of 3 meters width isdeveloped.

2
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9
The applicant shall have to submit the returns in prescribed form regarding water consumption and shall
have to make payment of water cess to the Board under the Water Cess Act- 1977.

10
In case of change of ownership/management the name and address of the ne ers /partners/
directors/ proprietor should immediately be intimated to the Board.

11

12

13

14

The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gaseous emission or sewage waste from the proposed industrial
plant. The applicant is required to make applications to this Board for this purpose in the prescribed
forms under the provisions of the Water Act-1974. the Air Act-1981 and the Environment (Protection)Act-1986

The concentration of Noise in ambient air within the premises of industrial unit shall not exceed followinglevels:

Between 6 A.M. and 10 P.M.: 75 dB(A)
Between 10 P.M. and 6 A.M.: 70 dB(A)

Applicant is required to comply with the manufacturing. Storage and Import of Hazardous Chemicals
Rules-1989 framed under the Environment (Protection) Act-1986.

If it is established by any competent authority that the damage is caused due to their industrial activities
to any person or his property in that case they are obliged to pay the compensation as determined bythe competent authority.

For and on behalf of

GUJARAT POLLUTION CONTROL BOARD

TWMILEN

D.M-T 1919
(D.M.Thaker)

ENVIRONMENTAL ENGINEER

3
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2. Vadodara Municipal Corporation

Sr ULB 

Processing 
Capacity of 

Bio 
Methanation 
Plant (TPD) 

Input 
Wet 

Waste 
(TPD) 

Yield of 
Bio Gas 
(m³/Ton) 

Slurry 
Produced 

(KLD) 

Slurry 
Management 

Performance of Bio 
Digester 

2 Vadodara 350 350 72 262.50

FOM 
(Fermented 

Organic 
Manure) used 

as soil 
conditioner 

Bio-digester functioning 
satisfactorily with 
consistent biogas 

production and manure 
recovery 
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VADODARA MUNICIPAL CORPORATION 
Khanderao Market Building      P.B.X.  :2433116, 2433118 
Rajmahel Road          2433388, 2433666 
Vadodara 390 001.     FAX NO.: (0265) 2433060 

Solid Waste Management 
Vadodara Municipal Corporation 
Date: 13/03/2026 

SELF DECLARATION 
To Whomsoever It May Concern 

Vadodara Municipal Corporation hereby declares that a Bio-Methanation Plant has been 
established for scientific processing of biodegradable municipal solid waste generated within the 
jurisdiction of Vadodara city. The plant processes segregated organic waste through anaerobic 
digestion technology for generation of biogas and stabilized organic manure. 

Table 1 Plant Details 
Particular Details 

Plant Capacity 350 Metric Ton per Day (TPD) 

Type of Waste Segregated Biodegradable Municipal Solid Waste 

Technology Biomethanation 

End Products Biogas, Fermented organic manure  

Waste Processing and Biogas Generation: Based on plant design parameters and operational 
estimates, the facility processes biodegradable waste to produce biogas through microbial digestion. 

Table 2 Processing Details 
Parameter Value 

Waste Processing Capacity 350 TPD 

Average Biogas Production 15 Ton per Day (TPD) 

Equivalent Biogas Volume Approx. 12,000 – 13,000 m³ per day 

Average Biogas Yield Approximately 70 – 80 m³ per MT of processed waste 

Methane Content Approximately 70-80 % 

The generated biogas is utilized for energy recovery such as electricity generation or 
Bio-CNG production, depending on operational requirements. As per biomethanation plant 
operational standards, the quantity of biogas generated depends on the organic fraction of waste, 
moisture content, and operational conditions of the digestion process. The above production 
values are based on plant design capacity and operational parameters. This declaration is issued by 
Vadodara Municipal Corporation based on available design data and operational estimates of the 
Bio-Methanation plant. 

Head of the Department 
Solid Waste Management Department 

Vadodara Municipal Corporation 
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Background 
Reliance is setting up Compressed Bio-gas (CBG) unit at Vadodara Manufacturing Division (VMD), 

P. 0. Petrochemicals, 391346. 

MOU of Organic Municipal Solid Waste (MSW) from Vadodara Municipal 
corporation (VMC) for Compressed Bio-gas plant of Reliance at Vadodara 

Reliance is intending to use Organic fraction from Municipality Solid Waste (MSW) as one of the 
feedstocks for the proposed CBG unit. 

Feed requirement is 350 MT per day of organic sold waste - Leftover food and other kinds of food 
byproducts, yard trimmings, fallen leaves, branches, weeds and other horticulture debris, cut flowers, 

pet food etc. 

To meet the feed requirement for CBG unit, Reliance and VMC would enter into agreement for 

purchase of source segregated Organic MSW. 

1 

To have sustainable & economically viable model for Vadodara Municipal Corporation (VMC) as well 

as for Reliance, following terms and conditions are agreed upon. 

2 

Memorandum of Understanding: 

3 

Delivery location: Organic Municipality Solid Waste shal be collected from source/Transfer 

point of Vadodara Municipal corporation. Reliance Vadodara Manufacturing Division (VMD), P 

O. Petrochemicals, 391346 is the delivery location to use as feed stock. 

Contract start date: Delivery period to start from 1st May 24 

Contract duration: Contract to be valid for a period of 10 years from the date of first supplies 

and extendable by another 10 years based on mutual agreement. 

4. Contractual quantity: Quantity will be 350 MT per day. 

Tolerarce in daily supply quantity will be 350 MT +/-50 MT 

Tolerance in monthly supply quantity will be 10500 MT +/ -1500 MT 

Quantity ramp up plan for first 6 months (Aptil'24- Sept'24) to be mutually discussed and agreed 

Cases related to shortfall in daily & monthly supply quantity to be mutually discussed and 

resolved through appropriate mechanism. 

Reliance shall have first right of use for any surplus organic MSW that gets generated beyond 

contractual quantity of 350 MT per day. 

5. Contract price, payment & quality: Reliance will pay 80 INR per MT for quantity of Organic 

MSW delivered at above location. 

Payment will be made in (30 days) after receipt of Invoice from Corporation. Inorganic 

portion shall be adjusted which is delivered in return trips. 

b. Incremental transportation cost for diverting to Reliance VMD-CBG site instead of VMC 

site (due to change in distance) will be borne by Reliance and will be paid to VMC tipping 

contractor directly. 
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This orice is applicable for Organic MSW quality as below: 

Sr. 
No. 

Sr. No. 

2 

3 

Total Moisture. wt% 
Total Solid, wt% 

Organic content in total solids, wt% 
Non-organic content in total solids, wt% 

Parameter 

If total solid content and organic content in total solids is lower than above value, then proportionate reduction in price to be applicable. Similarly. if total solid content and organic content in total solid is higher than above value then proportionate increase in price to be annlicable. Refer below table for example on price applicability: 
Parameter 

Organic content in total solids, wt% 
Total Soild, Wt% 

Price, INR/ MT 

132 Dated 02.01.2024. 

Base 
Case 

80.0 

8. Force Major clause: 

30.0 
80.0 

70 max 
30% min 
80 min. 

Value 

20 maX. 

Case 1 

80.0 
20.0 

53.3 

Case 2 

70.0 

30.0 
70 

Case 3 

80.0 

9. Insurance for works, workmen compensation and of third party: 

40.0 
106.7 

Case 4 

90.0 

Quality of Organic MSW supplied will be measured on representative sample of daily supplied 
quantity and will be shared on (T+2) basis. For example, for total MSW received on 1st Jan, 
quality analysis will be shared on 3rd Jan, Weighbridge at Reliance shal| be used for 
measurement and have security camera along with register to capture record. Inorganic portion 
received end returned in outward trip is balanced in the weighment of organic waste receipt at 
VMD site. 

30.0 

6. Suppiy mechanism: As per the Vadodara Municipal Corporation General Body Resolution No 

90 

Vadodara Municipal Corporation (VMC) will continue curent system of collection and 
transportation of MSW. 

Disposal of non-organic MSW Any non-organic MSW like plastic, metals, textile waste etc. 
that is received along with organic MSW and segregated at Reliance premises shall be loaded 
in return trips of vehicles. 

For the Scenario, which is beyond control of Reliance CBG plant, MSVW needs to be stopped. 
At that time material shall be stored to VMC designated site. Subsequently on normalization 
off takes shall be taken to VMD CBG site. 

Kelance Chemicals and Materials Limited (RCML) shall insure at his cost all his staff and workers 
*ganst accidents as per the Workmen's Compensation Act. The RCML shall obtain this policy within 
U days from the date of letter of intent and submita copy to VMG. Before commencing the execution 
o the work, the RCML shall insure all works in progress with an open cover all risk comprehensive 
iSurance policy or any other form of policy as may be applicable for an amount not less than the 
Ontact price against any damages, loss Or Injury or due to fire, accidents thefts and all other risks 
iuding flood, storm wares, strikes, earth quakes, riots, malicious damage, etc. which may occur 
0any property (including any employee, representative of VMC or other agency) or arising out of 
e execution of the works or temporary works or in the carrying out of the contract and such policy 
Sial be endorsed in favour of VMC and a copy of the policy should be submitted to VMC time to 

e �uring whole contract period. All such insurance policies shall cover a period up to the end of 
erécts labilities oeried VMC shall not be liable for only in respect of any damages or compensation 
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payable by law in respect of or inconsequence of any accident or injury to any workman or other 

person in the employment of the contract. 

V. 

VI. 

Responsibility related to Labour laws and other laws. 

The RCML shall during the whole contract period including period of and Operation & 

Maintenance strict/y follow and act as per the provisions of payment of wages act, The 

Industrial Dispute Act-1947, all labour/ workmen related laws. The RCML shall responsible 

for service condition and to pay salary and such allowances to the workers and officers time 

to time prescribed by competent Government Authority. Any breach of law related to 
workmen/Labour the ROML shall be responsible to pay and compensate the cost and the 

amount, the VMC (Vadodara Municipal Corporation) shall not responsible in any matter 

related to workmen/officers engaged to carryout work including Operation and Maintenance. 

The workers, labours, officers etc. engaged by the RCML to carry out this Work including and 

Operation and Maintenance are solely of the RCML therefore the VMC shall not be 

responsible to pay any compensation to the workers, labours, officers etc. engaged by the 
RCML to carry out this wNork including and Operation and Maintenance. 

The contract is inclusive of Operation & Maintenance including manpower therefore RCML 

shall strictly follow all labour laws EPF, ESIC, ID act 1947 and applicable labour laws 

including labour payment as per minimum labour wages. 

The VMC (Vadodara Municipal Corporation) shall not be responsible in any manner to pay 

any payment arise out of any legal proceeding or award Of court, tribunal etc. under Payment 

of Wages Act, The Industrial Dispute Act-1947, all| labour/ workmen related laws related to 

the workers. labours, officers etc. engaged by the RCML to carry out this work including and 

Operation and Maintenance. The RCML shall liable to pay any payment arise out of any legal 

proceeding or award of court, tribunal etc. 

The workers, labours, officers etc. engaged by the RCML to carry out this work including 

and Operation and Maintenance are solely of the RCML therefore they all shall not 

considered as regular employee of the VMC (Vadodara Municipal Corporation) and no claim 

in this regard lies against the VMC (Vadodara Municipal Corporation) by any of the workers, 

labours, officers etc. engaged by the RCML to carry out this work including and Operation 

and Maintenance. 

The workers, labours, officers etc. engaged by the RCML to carry out this work including and 

Operation and Maintenance are solely of the RCML therefore they shall not entitled to get 

any ldentity Card from the VMC (Vadodara Municipal Corporation). 

Amendment in any law mentioned above shall be applicable to this contract. 

10. Fraud and Corruption 

In case of Fraud and Corruption by RCML, VMC shall retain all rights to lodge Police Complaint/ FIR 

against RCML under various provisions of Indian Penal Code and any other penal law inforce 

including Information Technology act and Prevention of Corruption act. 

11. Weighbridge 

RCML shall supply and install a robust weighbridge with accurate measurement capabilities suitable 

for weighing incoming and outgoing materials at the VMD CBG Plant. The weighbridge should be 

calibrated regularly to ensure precise measurements. VMC shall raise invoice as per the RCML 

weighbridge. 
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12.CCTV System: 
RCML shall install a comprehonsive Closod-Circuit Television (CCTV) system covering key areas of 
the VMD CBG Plant, including but not limited to entry/exit points, prOcessing areas, and storage 
facilities, The CCTV system shall provide high-resolution video, recording capabilities, remote 

access and comply with privacy and data protection laws. 

13, Register: 
Contractor shall set up ES digital register or and logbook other system or ERP to record all incoming 

and outgoing materials, vehicles, personnel and other relevant activities at the VMD CBG Plant The 

register shall be accessible to authorized personnel. 

14. Miscellaneous: 

The Vehicles carrying out the Municipal Garbage VWaste are of the contractor (M/s. Reliance 

are or of contractor (Reliance India Itd.), they must have insurance of vehicle and third party 
insurance of life loss, Own damage insurance driver or worker and assistant worker or 

vehicle. 
Vadodara Municipal Corporation (VMC) Shall not liable in any manner regarding this transfer 
of Municipal Garbage transfer. VMC shall not be held liable or responsible in any manner for 
any incidents, damages, losses, claims, or liabilities related to the transfer of Municipal 
Garbage Waste carried out by the RCML. RCML shall bear sole responsibility for ensuring 
compliance with all legal, regulatory, and insurance requirements pertaining to the transfer 
operations. 

Dixitkurfar Patel 
(Vice President) 
Reliance Chemicals and Minerals Ltd 

Shri 
Head of Department - SWM 

Vadgdara Municipal Corporation 
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GUJARAT POLLUTION 
CONTROL BOARD

PARYAVARA
N BHAVAN, SECTOR 10-А

,

GANDHINAG
AR - 382010,

GPCB

No: GPCB/MSW-94(8)/ &60092

(T) 079-232321
52

24 APR 2025
BY R.P.A.D

Date: 24/04/2025

AUTHORIZATION UNDER THE SOLID WASTE MANAGEMENT RULES, 2016 [SEE RULE 16 (1) (e)

To.

The Municipal Commissioner,

Vadodara Municipal Corporation,
Ta: - Vadodara, Dist: -Vadodara.

Subject: Authorization under the Solid Waste Management Rules, 2016.
Ref: Your application Dated 16/10/2024.

The Gujarat Pollution Control Board, after examining the proposal, hereby authorizes Vadodara

Municipal Corporation having their administrative office at Vadodara to set up and operate Waste

Processing, Recycling, Treatment and Disposal facility at Survey no-346, Jambuva NH-8 Village-

Makarpura, Tal - Vadodara, Dist.- Vadodara.

The Authorization is hereby granted to operate the facility for Processing, Recycling,

Treatment and Disposal of inert Solid Waste.

The authorization shall be subject to the terms and conditions stated belo
w, special conditions,

general conditions attached to this Authorization letter and the standards laid dow
n in Schedules I and II

under these rules.

The Gujarat Pollution Control Board may, at any time, revoke any of the conditions applicable

under the authorization and shall communicate the same in writing.

Any violation of the provision of The Solid Waste Management Rules, 2016 shall attract the penal

provision of the Environment (Protection) Act, 1986 (29 of 1986).

The validity of this Authorization shall be valid up to 02/07/2029. Renewal of Authorization shall

be sought on or before the expiry of validity.

SPECIAL CONDITIONS:

1. Vadodara Municipal Corporation shall submit Time Bound Action Plan (regarding solid waste management)

and progress report of Time Bound Action Plan every three months.

2. Vadodara Municipal Corporation shall provide processing/treatment facility for solid waste an
d to obtain

СТЕ/ССА from this Board (as applicable).

3. Vadodara Municipal Corporation shall develop sanitary landfill facility (SLF) and obtain EC/CTE/CCA (if

4.
applicable).

water and Ambient Air Quality as
Vadodara Municipal Corporation shall submit base line data for ground

per Solid Waste Management Rules- 2016 and submit analysis report of the ground water and Ambient air

quality every three months in comparative format with base line data.

5. Vadodara Municipal Corporation shall comply the guideline and SOP published by CPCB for effective

implementation of various provisions of Solid Waste Management Rules- 2016.

D.M
-Th

ake

Enclosure: General Conditions

COPY TO:

(D. M. THAKER)
MEMBER SECRETARY

Regional Officer, GPCB, Vadodara For information & necessary action in accordance with

Provision of Solid Waste Management Rules, 2016.

014 Clean Gujarat Green Gujarat
Website: https://gpcb.gujarat.gov.in
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3. Gandhinagar Municipal

Corporation

Sr ULB 

Processing 
Capacity of 

Bio 
Methanation 
Plant (TPD) 

Input 
Wet 

Waste 
(TPD) 

Yield of 
Bio Gas 
(m³/Ton) 

Slurry 
Produced 

(KLD) 

Slurry 
Management 

Performance of Bio 
Digester 

3 Gandhinagar 2.3 1 65 2.07 

Treatment 
through ETP 
and recycled 

within the 
plant 

Bio-digester is 
operational; slurry is 
treated and recycled 

within the plant 
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Date:11/03/2026 
To, 
The Concerned Authority, 
Gandhinagar Muncipal Corporation 

Subject: Declaration regarding non-applicability of CTO for Biogas Plant 

Respected Sir/Madam, 

This is to inform that M/s Biofics Private Limited is operating and maintaining a 2.3 TPD  Biogas Plant at 
the following location: 

Plant Location: Sector 30, Gandhinagar, Gujarat India. 

The plant processes biodegradable organic waste through anaerobic digestion for generation of biogas. 
The average waste processing capacity of the plant is less than 5 Tons per Day (TPD). 

As per the applicable guidelines of the Gujarat Pollution Control Board, waste processing units having 
capacity below 5 TPD are not required to obtain Consent to Operate (CTO). Therefore, the CTO from 
GPCB is not applicable for this facility. 

For reference, the operational details of waste processed and biogas generated are provided below: 

Sr. 
No. 

Year 
Total Organic Waste 
Processed (MT/Year) 

Average Waste 
Processing Capacity 

(TPD) 

Total Biogas 
Generated (m³/Year) 

1 
1/01/2025 to 
31/12/2025 

306839 Kg/Year  2.3  tpd 23,553 m³/Year 

Sr. No. Gas composition Purity % 
1 Methane percentage (CH4), 

minimum  
95.0 % 

2 Only Carbon Dioxide percentage 
(CO2), maximum  

4% 

3 Carbon Dioxide (CO2) + Nitrogen 
(N2) + Oxygen (O2) percentage 
maximum  

0.5% 

4 Oxygen (O2) percentage 
maximum  

0.5% 

5 Total sulphur (including H2S) 
mg/m3, maximum  

20 mg/m3 

6 Moisture mg/m3, maximum 5 mg/m3 
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From the above operational data, it can be observed that the waste processing capacity of the plant 
remains below 5 TPD, and therefore the requirement of obtaining CTO from GPCB does not apply to this 
plant. 

Thanking you. 

Yours faithfully, 

For Biofics Private Limited 

Authorized Signatory   

Name: Suraj Jha  
              Designation: Authorized Signatory 
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4. Junagadh Municipal Corporation

Sr ULB 

Processing 
Capacity of Bio 

Methanation 
Plant (TPD) 

Input 
Wet 

Waste 
(TPD) 

Yield of 
Bio Gas 
(m³/Ton) 

Slurry 
Produced 

(KLD) 

Slurry 
Management 

Performance of 
Bio Digester 

4 Junagadh 15 15 70 11.40 

Digested slurry 
is being given 

to the local 
farmers 

Bio-digester 
performing 

efficiently with 
good biogas yield 
and proper slurry 

utilization 
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APORPo 

SJuNAGADH, 

JUNAGADH MUNICIPAL CORPORATION 
" Swami Vivekanand Bhavan "Azad Chowk, 

Junagadh-362001 
Phone No. 0285-2622089 Fax No. 0285-2651510 
E-Mail -municipalcorporationjund@yahoo.co. in 

SELF DECLARATION 

To Whomsoever It May Concern 

Junagadh Municipal Corporation (JuMC) hereby declares that JuMC has awarded 
a work order to M/s. Gram Vikas Trust-Vadodara for the work of setting up a 
biommethanation plant on DBOT (Design, Built, Operate and Transfer) basis by 
using Bio Degradable waste of 15 TPD capacity at the dumping site under 
Junagadh Municipal Corporation on Survey No.328, village: Plasva, Ta:Junagadh, 
Distrcit: Junagadh on vide dated 05-02-2020.Physical work is completed on vide 
dated 14-05-2021. Hence, plant is being operated and maintained by said agency 
since 2021. As per the O&M agency report, followings are the observations; 

Authorized Sighatory 
Name: Alpesh Chavda 

(Type text] 

As per the operational performance and records of the said plant, 
approximately 70-75 cubic meters (m) of biogas is generated from 1 
Metric Ton (MT) of biodegradable waste processed at the facility. 

Designation: Executive Engineer 

Date: 11/03/2026 
Place: Junagadh 

aBAN DEVELOPA 

• The higher biogas yield observed at the JUMC biomethanation plant is 
attributed to the specific plant design, operational conditions, and 
characteristics of the biodegradable waste processed at the facility. 

This declaration is issued by Junagadh Municipal Corporation based on the 
available.operational records of the plant. 

Date:-11-03-2026 

Organization: Municipal Corporation Junagadh 

Page 360 
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Original Application No. 606/2018 

Performance Reports of RDF plants 

(Vadodara, Surat, Vapi, Dabhoi and, Bhavnagar)  
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1. Vadodara Municipal Corporation

Sr. 

No. 

Name of 

ULB 

Capacity of 

Plant (MT) 

ii) Sources of

waste for

making RDF 

iii) RDF

Produced

(TPD) 

iv) Residue /

Reject

management 

vi) Utilization

of RDF

1 Vadodara 1000.00 

Material 

recovery 

facilities 

350.00 
Sent to SLF 

Sent to cement 

kilns as alternate 

fuel 
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2. Surat Municipal Corporation  

 

Sr. 

No. 

 

Name 

of 

ULB 

Capacity 

of Plant 

(MT) 

ii) Sources of 

waste for 

making RDF 

iii) RDF 

Produced 

(TPD) 

iv) Residue / 

Reject 

management 

vi) Utilization of 

RDF 

1 Surat 1000.00 

Secondary 

transfer station 

(RTS) & Material 

recovery facility 

(MRFs) 

689.53 
Disposed in 

Landfill cell 

Utilization as 

alternative fuel in 

industries like 

cement factories, 

boiler industries, 

etc. 
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GPCB

GUJARAT POLLUTION CONTROL BOARD

No: GPCB/MSW-83(7)/ 90

PARYAVARAN BHAVAN, SECTOR 10-А,

GANDHINAGAR -382010,

28 AUC 2025

(T) 079-23232152

BY R.P.A.D

Date:26/08/2025

AUTHORIZATION UNDER THE SOLID WASTE MANAGEMENT RULES, 2016 [SEE RULE

16 (1) (c)

To,

The Municipal Commissioner,

Surat Municipal Corporation,
Ta: - Surat, Dist.: - Surat.

Subject: Authorization under the Solid Waste Management Rules, 2016.

Ref: Your application Dated 21/07/2023.

The Gujarat Pollution Control Board, after examining the proposal hereby authorizes Surat

Nagarpalika having their administrative office at Surat to set up and operate Waste Processing.

Recycling, Treatment and Disposal facility (for Daily generated Solid Waste @2500-3000MT)

Survey No no.111/A-P, village - Khajod, Dist. - Surat.

at

The authorization shall be subject to the terms and conditions stated below, special conditions,

general conditions attached to this Authorization letter and the standards laid down in Schedules I and

II under these rules.

The Gujarat Pollution Control Board may, at any time, revoke any of the conditions applicable
under the authorization and shall communicate the same in writing.

Any violation of the provision of The Solid Waste Management Rules, 2016 shall attract the

penal provision of the Environment (Protection) Act, 1986 (29 of 1986).

The validity of this Authorization shall be till 20/03/2027(two years). Renewal of Authorization

shall be sought on or before the expiry of validity.

SPECIAL CONDITIONS:

1. Surat Municipal Corporation shall submit progress report of action plan submitted for compliance

of provisions of Solid Waste Management Rules,2016 every three months to the Gujarat Pollution

Control Board and shall complete the same at the earliest.

2. Surat Municipal Corporation shall development & Committee SLF and Waste to Energy plant for

the better compliance of Solid Waste Rules-2016.

3. Surat Municipal Corporation shall complete time to time with direct
ions given by the Hon'ble

NGT in the matter O.A-247/24 & O.A-606/18.

D.
 M.

TN
ac
en

(D. M. THAKER)

MEMBER SECRETARY

Enclosure: General Conditions

COPY ТО:

Regional Officer, GPCB, Surat. for information & necessary action in accordance with

Provision of Solid Waste Management Rules, 2016.

Clean Gujarat Green Gujarat

Website: https://gpcb.gujarat.gov.in
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જયેશ ચૌહાણ
ઈ.ચા.કાર્યપાલક ઈજનેર (સિવિલ)

સી.ઈ.સ્પે.સેલ

સુરત મહાનગરપાલિકા

DNG/ENV/OUT/NO.22

DATE. 22/9/23น,

પ્રાદેશિક અધિકારીશ્રી,

ગુજરાત પ્રદુષણ નિયંત્રણ બોર્ડ,
પ્લેોટ નં. ૧૧-૧૨/૨,૩|
જીઆઈડીસી-પાંડેસરા ।

સુરત-૩૯૪૨૨૧।

વિષયઃ સુરત શહેરમાં ઉત્પન્ન થતા ઘનકચરાના નિકાલ તથા વ્યવસ્થાપન અર્થે ખજોદ ફાયનલ ડિસ્પોઝલ
સાઈટ માટે સોલીડ વેસ્ટ મેનેજમેન્ટ રૂલ્સ-૨૦૧૬ અંતર્ગત ઓથોરાઈઝેશનના રન્યુઅલ બાબત.

મહાશય,।

સવિનય ઉપરોકક્ત વિષય હેઠળ જણાવવાનું કે, સુરત શહેરમાં ઉત્પન્ત થતા ઘનકચરાના નિકાલ
વ્યવસ્થાપન તથા કલોઝર અર્થે ખજોદ ફાયનલ ડીસ્પોઝલ સાઈટ ખાતે સોલીડ વેસ્ટ મેનેજમેન્ટ રૂલ્સ
૨૦૧૬ અંતર્ગત પાંચ વર્ષ માટે SWM-Authorization ના રીન્યુઅલની અરજી  નિયત ફોર્મ–૧ તથા।
તેને સંલગ્ન માહિતી આ સાથે સામેલ કરેલ છે. જે સ્વીકારવા વિનંતી.

eTor
ઈ.ચાકાર્યપાલક ઈજનેર (સિવિલ)

Lon

સી.ઈ.સ્પે.સેલ

સુરત મહાનગરપાલિકા।

બિડાણઃ (૧) અરજી ફોર્મ તથા જરૂરી મીહતી.
(૨) રૂા.ર૫૦૦૦/- નો ડિીમાન્ડ ડ્રાફટ નંબર– ૯૦૮૬૯૬, અને તા.૧૧/૦૭/૨૦૨૩

ડ્રેનેજ વિભાગ, સુરત મહાનગરપાલિકા,
જુની વેસ્ટ ઝોન ઓફિસ, તાડવાડી,
રાંદેર રોડ,

સુરત – ૩૯૫ ૦૦૯

■ (૨૬૧) ૨૭૮ ૦૦૫૭, ૨૭૮ ૦૧૭૧ મેશટેન્શન ૨૦૧
(૨૬૧) ૨૪૫ ૧૯૩૫, ૨૪૨ ૨૧૧૦

xen.drg.smc@gmail.com

Visit us at www.suratmunicipal.gov.in
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3. Vapi Municipal Corporation

Sr. 

No. 

Name 

of ULB 

Capacity of 

Plant (MT) 

ii) Sources of

waste for

making RDF 

iii) RDF

Produced

(TPD) 

iv) Residue /

Reject

management 

vi) 

Utilization of 

RDF 

1 Vapi 120.00 MRF facility 13.00 
Dispose to 

Dumpsite 

Sold to 

Cement 

Industry 
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4. Dabhoi Nagarpalika

Sr. 

No. 

Name 

of ULB 

Capacity 

of Plant 

(MT) 

ii) Sources of

waste for

making RDF 

iii) RDF

Produced

(TPD) 

iv) Residue /

Reject

management 

vi) Utilization of

RDF 

1 Dabhoi 2.00 
Dry Waste 

from MRF 
1.40 Sent to Dumpsite

Boiler/Cement 

industries J k cement 

,Limbada Dist 

Chittorgarh Rajasthan 
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TEST REPORT 

SOLID FUEL SAMPLE ANALYSIS REPORT   
Name Of Client Matru Energy Services CorporaƟon 
Address FF/36 Earth Icon New Vip Road Vadodara-390019 
Sampling Date 05/01/2026 Sampling Point RDF (Refuse Derived Fuel) 
Sample Receipt Date 05/01/2026 Sample DescripƟon Solid Fuel 
Sample Analyzed and 
CompleƟon Date 

05/01/2026 to 
06/01/2026 

Sample Collectd By AES Team 

QuanƟty/No.of Samples Approx.500gm/1 No. Protocol/Purpose As per Work Order 

Packing/Seal Packed/Sealed Sample ID AES/2026/01/37 
 

RESULT TABLE 

r. 
No Parameters Unit Resul

t 

Rdf Standard as Guidelines on 
Usage of RDF published by MoHUA Test Method 

RDF  
Grade-III 

RDF  
Grade-II 

RDF  
Grade-I 

1 
Moisture at 

105°C % 12.60 <20% <15% <10% 
APHA 24th EdiƟon,2017,Part-

2000,SecƟon:2540 G 

2 
Gross Calorific 

Value (GCV) 
Kcal/kg 4842 >4000kcal/kg >4750kcal/kg >5500kcal/kg IS 10158: 1982 

3 Chlorine % <0.01 <1.0% <0.7% <0.5% 

SOP 
No.AES/SOP/SFR/07(Issue 

No.:01,Issue 
Date:07/11/2025) 

4 Sulphur % 0.016 <1.5% <1.5% <1.5% 

SOP 
No.AES/SOP/SFR/07(Issue 

No.:01,Issue 
Date:07/11/2025) 

5 Ash Contenet 
at 805°C 

% 8.7 <15% <10% <10% Is 10158: 1982 
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5. Bhavnagar Municipal Corporation  
 

Sr. 

No. 

 

Name of 

ULB 

Capacity of 

Plant (MT) 

ii) Sources of 

waste for 

making RDF 

iii) RDF 

Produced 

(TPD) 

iv) Residue / 

Reject 

management 

vi) Utilization 

of RDF 

1 Bhavnagar 100.00 MRF 32.00 SENT TO SLF 

SENT TO 

CEMENT 

FACTORY 
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Original Application No. 606/2018 

Performance Reports of Waste to 

Energy plants 

(Ahmedabad Municipal Corporation & Jamnagar Municipal Corporation)  
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1. Ahmedabad Municipal

Corporation 

Sr. 

No. 

Name of 

ULB 

a) Plant

capacity

(MT) 

b) Daily

inputs of

feed 

(TPD) 

c) 

Sources 

of waste 

d) Output

(Energy)

MW 

e) Residue / Rejects

management

f) Fly ash and Bottom

Ash management

1 Ahmedabad 1000.00 925.00 

Dry 

Waste 

(RDF) 

13.00 

Inert substance like Fly
ash and Bottom ash
is used in construction
of Dholera Expressway

& remaining is disposed
in SLF

Sent to SLF
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Gt{.l.l

PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

Ity t(.f.A.rr.

hr cxcrcisc of thc powcr conlerrcd undor scction-25 of the Watcr (Prcvcntion and Control of

I,ollution) Act-1974, undcr scction-21 ol'the Air (Prcvcntion and Control of t'olhitibn) Act-1981 and

Authorizalion undcr rulc 6(2) of'1hc llazardous & olhor wastcs (Managcmcnt and 'l'rans boundary

Movcmcnl) I{ulcs'2016, framcd undcl thc liP AcGl986.

An<l whcrcas Board has rcccivcd on linc application Inward No: 311035 datcd 01/05/2024 ofthc

consolidatcd conscnt and authorization (CC & A) of this Iloard undcr thc provisions / rulcs ofthc aforesaid

Acls Conscnt & Authorization is hcrcby grantcd as undcr:

CONSIN'I'S AND AUTIIORISATION:
(Undcr thc provisions /rulcs oflhc afbresaid cnvironmcntal acts)

To;
M/s. .Iindat Urban Wastc Managcmcnt (Ahmcdabad) Ltd,
Plot/Block/Survcy No: I15/P,
Paiki Moujo Shahwadi Villagc,
Ahmcrhbud - 3tl2 405.

l. Conscnl ()rdcr No: AWII- 135433 l)a1c ofissuc: OSl07l2O24.

2. Conscrrts shall bc valid up to 31t03n029 for usc of ou1lo1 for thc dischargc of tradc c{flucnt &

emission duc to opcration olinduslrial planl for manufacturc of frc following itcms/products.

[-Sr.'N.,lr.
I

I
l-
I

C

Product Capacity

l5 MW
.l

Power (lilcctricity) gcncration by using, MSW I 100 1'l'I)

3.

3.1

3.2

Induslry shall comply with thc Solid Wastc Managcment Rules-2016.

Industry shall obtain Noc from GGWA as por ordcr of IIon. National Grcen 'l'ribunal for tho

withdrawal of ground watcr.
Unit shall strictly obcy/compty thc orders by Ilon'btc Iligh Court of Gujarat in WPPIL 93 of
2021 liom limc to timc.
tlnil shall not carry out any kind ol produclion xcliyity covorcd undcr liIA - Notitication *- 2006

willx;ut obtaining prior I)C from compctcnt authority.
Ijnil shall not install any ncw planl machinory, U'II' plant, flnc gas stack, and protcss stacks in

thc prcmiscs without ohtaining prior EC, CTI'I, & CCA from thc Board.

Appiicant shall provide cc'l'v camcra with 24*7 survcillancc monitoring at loast 15 day rccord

sloragc on thc boundary wall, towards Sabarmati Rivcr and monitored continuously hy thc

managemcnl of thG applicant.
In no case any typc of hazardous waste shall bc procurcd for rcusc/nccycling or shall he

rcuserl/rccyrlcd/ ulilizcd a.s raw malcrial or for product manufacturing as raw matcrial or fucl-

Managcmcnt of Solid Waste gcncratcd from power gcneration activity from MSW shall br: as Pcr

Solid Waste Managcmcnt Itulcs-2016 (solid wastc as dcfincd in Rulc-3 (46)) and hns to comply

with rhc guidolines publishctl. from lime 1o timc by thc ccntral l'ollution Control Board, New

3.5

4.4

3.5

3.6

3.7

3.8

Dclhi.

Pagc 1 o! 8
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3.g Applicant shall comply with the provisions of the Plastic wastc Managcmcnt Rulcs 2016'

construction and Dcmolition wastc Managcmcnt Rulcs - 2016 and E- waslc Managcmcnt

Rulcs- 2016 along with ils subscqucnt amcndmcnts and thc gridclincs publishcd from tirnc to

timc by thc Ccntral lrollution Control lloard, Ncw l)clhi (ifapplicablc)/ conccrncd authoritics.

3.10 The wa^ctc gcncrator/ applicant shall cnsurc no littcring of MSW during transportation &

handling and cnsurc delivcra ofwastc in accordancc with thc collcction end scgrcgalion system to

bc notificd by thc municipal authority.
'l'hc applicant shall cnsure no mixing of any Bio Mcdical wastc with municipal solid wastc.

Thc applicant shall prcscribc wastc collcction schcdulc for collcction of mrtnicipal solid waste

from thc gcncrator.

3.13 The applicant shall cstablish and maintain storagc facilitics in such a mlnncr' as thcy do not

crcatc unhygicnic and unssnitalT conditions around it.
3.14 l'he applicant shall providc storrgc arca so dcsigncd that wastc storcd arc nol cxposcd to open

atmosphcrc and shall be acsthctically acccptablc rnd uscr fricndly'

3.15 Thc applicant shall cnsurr thrt manual handling of wastc is not carricd out al any stage of thc

proposctl powcr gcncration activity.
3.16 Thc applicant shall cnsurc that vchiclcs uscd for transportation of wastc shall bc covcrcd.

3.17 Thc applicant shall cnsurc about safcty of workcrc and rcgular hcalth chcckup of workcrs shall

bc carricd out.
3.18 Thc opcrator of thc solid wastc proccssing and trcatmcnt facility shatl dcsign and sct up thc

facility as pcr thc tcchnical guidclincs issucd by lhe Ccntrsl Pollution Control llorrd in this

rcgard from timc to timc and the manual on solid wastc managcmcnt prcparcd by thc Ministry of

Urban DcvcloPmcnt'

3.1 I
3.12

4,

4.1

4.2

3.19 Thc
and

3.21

3.22

3.23

per thc guidclincs issucd by thc ccntral Pollution control Board from timc 1o timc and the

Manual on Municipal solid wastc Managcmcnt publishcd by thc Ministry of urban

l)evclopment and updatcd from timc 1o timc.

3.20 Thc facility shatl provide octr)MS with cmission sourcc conncctcd with scrvcr systcm of GPCB

and CPCB.
Thc facility shall providc systcm for control of bad odour within radius of3 km'

Thc facility shall rcccivc MSW in dcdiiatcd Gl'S mountcd vchiclcs from AMC'

Thc applicant shall bc complctcly rcsponsiblc for any illcgal disposat of MSW' storagc of lcgacy

wastc and any unhygicnic cnvironmcntal conditions crcatcd duc to handling & proccssing ofthc

MSW.
3.24 Unit shall providc APCM to thc Boilcr as per guidclincs of GPCB'

opcrator ofthc solid wastc proccssing and trcatmcnt facility shall bc rcsponsiblc for the safc

sound opcrations ofthc solid wastc proccssing and or trcatment fecilitics as

4.4

4.3

watcr Source: Treatcd wsstc wrtcr from new Pirana sewagc Trcatment Plant (STP)'

'lle total quantity of water consumption shall be 4008 KLD including 1008 rccyclcd waler. water

consumption for industrial purposc shall not excccd 3998 KLD (2990 KLD watcr r"cccivcd from ncw

Pirane Scwagc Treatmcnt Plant and 1008 KID rccyclcd watcr)'

Water consumption for domcstic purposc shall bc l0 KLD and domcstic waste walcr shall bc disposed

offthrough septic tank & soak Pit.
Ljnit shall receivc scwagc from S'IP of AMC which shall bc furthcr treated in provided watcr

'l'rcatmcnt Plant and stored in clcar watcr tank

onc part of this clcar watcr tank, shall bc uscd as scrvicc watcr for general purposc, clcaning and

washing etc and rcmaining water shall bc fcd to l)ual mcdia filtcr lollowcd by tJIr and lto system to

rcducc Flardncss and 'lDS. RO pcrmcatc shall bc partly rcuscd for cooling towcr make up and

rcmaining shall bc fccd to I). M plan1. D.M watcr shall bc rcuscd for Iloilcr feed aftcr pl I correction.

d

4.5
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PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

4.6 All r.cjcct from filtcrs, [Jlr & watcr frorn lihor prcss etc. shall bc scnl back to cqualization lank. Rcjccts

lrom ItO and MIIBR ihall bc rcuscd for ash quenching, dusl supprcssion ctc. Goncratcd industrial

waslcwalcr shall bc trcalcd in l')'t.t' and rcuscd within planl prcmiscs.

4.7 t]nil shall provitlc fix pipolinc with llow mcter lor thc inlcl and outlct of I j'l'P, rcusc linc, inlct of D.M

filtcr & outlct of'llO. I{ccords ol'thc samc shall bc maintaincd by thc unit.

4.8 'l'hcrc shall not bc any kind of wastowalor discharge outsidc thc prcmiscs & unit shall mainlain 7,cro

l,iquid l)ischargc.

4.9 'l'hc opcralor of the solid wasle proccssing and treatncnl facilily shall providc lcachatc oollcction and

trcatmcnl syslcm in ordor to confonn standards spccificd in scction llll of schodulc II of 'l"he Solid

Wastc Managcmcnt Rulcs-2016. 'l'hc said slandards arc as bolow:

l3 Coppcr (as Cu), mg/I, mu.
t4 7.inc (as 7,n), mg/I. nrax

Nickcl (as Ni), mgr'|. nrax

Cyanidc (as CN), tug/|, rlzx.

Chloridc (as Cl), mg/I" max.

l.luoridc (as I;), mg/|, nrax

Phcnolic oompounds (as Cr,l lsOl t) mg/1, max

C()NDI'fIONS 'I'IIE AIR ACT:

5.1 Iollowing shall bc uscd as licl.

l5

0.2

17

l8

5.

lY i'

l'ucl
Muiricipal s"tia rVa.i"

Quantity
I 100 ]T,t) Tl

Standards
(Modc of Disposal: Land disposal)S. No I'aranrclor

I Suspcndcd solids, mg/1, max 200

21002.

100

5.5 1o 9.0

Arrmonical niu'ogcn (as N.1. trtg/I, max.

J

4

5

6 c)

7

I)issolvcd solids (inorganic) rng/1, max.

pll valuo

'lirtal Kjcldahl nitrogcn (as N), rng/I, max.

Chcrnical oxygen dcmatrd, mg/1, max.

lliochcmical oxygcn dcmand (3 days at 2

nrax.(mg/l)

0.2Arscnic (as As), mg/l, max8

Mercury (as IIg), mg/I. maxI
l0 Lead (as Pb), mg/I, rnax

Cadmium (as Cd), mg/I, maxll
'l'otal Chromium (as Cr), mg/|, max.l2

t6

600

l9

Clean Gujarat Green Gujarat
Website : https//gpcb.guiarat.gov.in
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5.2

Stack
No..

Stack
hcight

60m

bclow

Stack
,ttachcd to

Stcam

lloilcr
(Cap. 65

l'PIr)

Notc: All valucs corrcctcd to I l0lo oxygcn on a

5.3 'l'hc fluc gas cmission through slack shall conl'orm to thc following standards:

APCM

Ilag fi lter
I Alkali
scrubbcr

'l'hc applicant shall install & opcrat€ air pollution contr'ol systcm in ordcr to achicvc norms prcscribed

Paramctcr

i'".ti"rtuto

IICI

so2

CO

'l'otal Organic

Carbon

tm

NOx (NO and

NO2 cxprcsscd

as NO2 )
'l'otal dioxins
and furans

Cd r- 'l'h -t thcir

compounds

IIg and its

compounds

Sb+Asr Pb t-

Cr+Col Cu
l-Mn lNi I V
t- thcir

"o-!ou4l
dry basis.

'l'hcre shall bc no proccss cmission from thc powcr gcncration activity & othcr ancillary opcrations.

'l'hcre shall bc no odorous gascous cmission causing odor nuisancc or firgitivc crnission. Adequatc

measurcs shall bc takon lor thc sarnc.

5.4

5.5

I'agc 4 of8

50 mg/t,lm3

50 mgA,lmr

ioo rgftlt"'

lbo mgNrn3

50 mg/Nml

20 rrg/Nm3

a mgAlmr

+oti mgAJrrr'

0.1 ng
'l'riQ/Nm 3

llmission standard

Standard rcfcrs 1o half
hourly avcragc value

Standard rcfcrs 1o half
hourly avcragc valuc

Standard rcl-crs to half
hourly avcragc valuc

Standard rcfcrs to half
hourly avcragc valuc

Standard rclors to daily
avcrage valuc

Standard rclcrs to half
hourly avcragc value

Standard rcfcrs to half
hourly avcragc value

Standard rcfcrs to half
hourly avcragc value

Standard rcfcrs to 6-8

hours sampling. Please

rofcr guidclincs for 17

conccrncd congcncrs for
toxic cqu ivalcncc values to

arrivc at tolal loxic
cquivalcncc.

0.05 mg/Nrn" Standard rcfcrs to
sampling timc anywhcre

bclwccn 30 minutcs and 8

hours-

0.05 mg/Nm' Standard rcfcrs to

sampling timc anywhere

bctwccn 30 minutcs and 8

hours.

Standard rcfcrs to
sampling timc

anywhorc betwccn

30 minutcs and 8

hours.

0.5 mgA.,l
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PARYAVARAN BHAVAN, SECTO 10-A

GANDHINAGAR - 382010,

tdTTjl (T) 079-23232152

5.6 Applicant shall comply with thc National Ambicnl Air Quality Slandards nolificd by Central Pollution

Control lloard, New Delhi timc to timc undcr thc provision ofthc Iinvironmcnl (Protcction) Act-1986

for all thc paramcters. Thc conccntration of all parameters in thc ambicnt air within thc premises of the

industry and at a distance of l0 mcters from thc source (olhcr than thc stack/vcnt) shall not exceed than

thc permissiblc limit as menlioncd below:

Conccntration in Ambicnt Air

-

Sr.
No.

l'ollutant

Sulphur Dioxide
(SO2), pglm3

Nitrogen Dioxidc
(NO2), pg/m

Particulatc Maflcr
(sizc loss than l0
Fm) or
I'M l0pg/m3
Particulate Mattcr
(size lcss than 2.5

microns) or
PM2.5 pflm3

Timc
Weightcd
averagc

Annual*

24 hours*+

Annual*
24 hours+t

Annual+

24 hours*+

Annual+

,i;;J;;

8 hours **

Industrial,
Rcsidential, Rural

and Other Arca
50

80

40

80

60

100

40

60

100

180

0.5

1.0

2

4

100

400

Ecologically sensitivc

arca (notified by
Ccntral Govt.)

20

80

30

80

60

100

40

60

100

180

0.5

2

I

J

5

6.

7

8

4

Ozone (O3)

Pelm3
l,ead (l'b) pglm3

Carbon Monoxidc
(CO) mg/m3

n*-onia (Ntij )
Fg/m3

24 hours**

8 hours *+

ito***
 .irnuat*

24 hours* *

Annual*

1.0

2

4

100

400

)9

10.

Ilcnzcne (C6I16)

pilr,:'3

Ilonz.o (a) Pyrenc

(llaP) . -

particulatc phasc

9!!Ylc/14 -Arscnic (As)

ng/m3 '

Nickcl (Ni) ng/m3 Annual*

5

IAnnual*

Annual* 6

12. 20

6

20

* lnnual lrithmetic medn of minimum 104 measuremenls i a yedr taken twice a week 24 hourly at

uniform interttal.

Clean Gujarat Green Gujarat
' Website : httpsr//gpcb.guiarat.gov.in
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5.7

5.8

6.

6.1

6.2

6.3

6.5

6.6

6.7

6.8

*+ 24 hourly/ 8 howly values should be met 98oZ of the time in a yeaL However, 2ol of the time, it rruy

exceed but not on two consecutive days.lnnual Arithmelic mean of minimum 104 measwements in a

yesr tokgn tteice a week al uniform intemal-

1'hc applicanl shall providc portholcs, laddcr, platlorm ctc a1 chimney(s) for monitoring t}e air

emissions and thc samc shall bo opcn lor inspcction toland for usc of Board's staff. 'l'hc chimney(s)

vcnts attachcd to various sources of cmission shall be dcsigncd by numbers such as S-1, S-2, etc. and

these shall be paintcd/displaycd to facilitate idcntification.

The industry shall takc adcquate measures for control of noisc lcvcls from its Own sourccs witlin the

premiscs so as to maintain ambicnt air quality standards of noisc publishcd by CPCB as less than

75dB(A) during day timc and 70dll(A) during night timc. I)aytimc is reckoncd in bctwccn 6 AM to l0

PM and night timc is rcckoncd bctwcen l0 PM to 6AM'

Authoriz:tion undcr Rulcs 6(2) of Hazardous and othcr Wastcs [Managcmcnt &

Transboundary Movcmcntl Rules - 2016. [Form -2]

Number of authorization; AWII- 135433 Datc of issuc: 0510712lJ24.

M/s. Jindal Urban Wastc Managcmcnt (Ahmcdabad) Ltd is hereby grantcd an authorization to

opcratc facility for following hazardous waslcs on thc prcmises situated at l'lot/Block/Survcy No:

115/P, l'aiki Moujc Shahwadi Villagc, Ahmcdabad.

Wastc
Quantity Schcdulc

Catcgory
I'acilitv

Collection, Storagc,'l'ransportation, and

reusc as lubricant in plant/ machincry or sale

to authorized recyclcr.

Bag l;iltcr Ash

Spcnt ion cxchange

rcsins from I)M Plant

0.65

M't'/ycar

0.09

M'ITycar

I-5.1

r-33.1

I-35.1

t-15.2

Collection, Storagc 'l'ransportation to
authorized recycler. '

Collcction, Storagc,'l'ransportation and

disposcd for co-proccssing at aulhorized

Cemcnt plant.

Collccted, Storagc,'l'ransportation and

disposcd offat authorizcd 'l'SI)l; sitc.

and
ETP sludgc I-35.3

The authorization is grantcd 10 opcratc a facility for collcction, stomge, transportation and ultimate

disposal ofllazardous wastcs as abovc.

The authorizalion is subjcct to lhc conditions statcd bclow and such othcr conditions as may be

specificd in thc rules ftom timc to time under thc linvironment (Protection) Act-1986. The

authorization shall bc in forcc for a pcriod up to 3ll0t?O29.
Any unauthoriz.ed changc in pcrsonnel, equipmcnl or working conditions as mentioned in the

authorization ordcr by thc persons authorizpd shall constitute a breach ofthis authorization'

An application for the rcncwal ofan aulhorization shall bc madc as laid down in rule 5 (7) (ii).

Industry shall havc to managc wastc oil; discardcd containcrs ctc as per the 
rylc.s 

2919 and shall apply

for Authorization/submit dctails for all the appticable wastc as pcr the Rules 2016 within l5 days.,

The person Authoriz,cd shall not rcnt, lcnd, scll, transfer or othcrwise transport thc hazardous and other

wastes cxcept what is pcrmittcd through this authorization.

Unit shall comply any othcr conditions as pcr thc Guidctincs issucd by thc Ministry of linvironment,

Forest and Climatc Changc or Ccntral I'ollution Control lloard from time to timc' \

^g

Collectcd, Storagc,'l'ransportation
disposcd offat authoriz,cd 'l'SI)l: sitc.

6.4

Sr.
No.

t
Uscd Oil, Wastc &
residue

I)iscardcd conlaincrs/

Barrcls/Lincrs/
Contaminatcd with
I{az-ardous chcmicals

,

J

4.

2796

M'lTycar

1.50

M'l'/ycar
3.0

M'lTycar
5

6.9
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PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

6.10 'l-hc pcrson authoriz,ed shall implemcnt Emcrgency Responsc Proccdure (liRI') for which this

authorization is being grantcd considering all site specific possiblc sccnarios such as spillages,

lcakagcs, firc ctc. and thcir possible impabts and also carry out mock drill in this regard at regulax

intcrval of timc.

6.1 I 'ttc pcrson authorized shall comply with the provisions outlincd in thc Ccnlral Pollution Control Board

guidelincs on "lmplementing t,iabilitics for ljnvironmental Damages duc to Ilandling and Disposal of
Ilazardous Wasls and Penalty''.

6.12 Rccords of wastc generation, its managcmenl and annual rcturn shall bc submittcd in Gujarat Pollution

Control lloard in Form-4 by 30th day ofJune of cvery year for the prcccding pcriod April to March.

6.13 'l'hc waslc gcncrator shall bc totally rcsponsiblc for collcction, storagc, transportation and ultimate

disposal ofthc wastc gencratcd.

6.14 Ijmply drums and containcrs of toxic and hazardous matcrial shall bc lroatcd as pcr thc guidelines

published for "Managcmcnt & llandling of discarded conlaincrs". I(ccord of thc samc shall be

maintaincd and forwardcd to Gujaral Pollution Control Board rcgularly.

6.15 Unil shall lakc all concrctc mcasures to show tangiblc rcsults in wastc gcncration, waste

rcduction/avoidancc, rcusc and rccyclc. Action takcn in this rcgard shall bc submittcd wilhin 03 months

and also along with lionn - 4.

5.16 Industry shall have to display the rclcvant information with rcgard to hazardous waste as indicated in

thc I [on. Suprcmc Court's ordcr in W.P. No: 657 dated 14ti Octobcr 2003'

6.17 'l-hc occupicrs of facilitics shall not store thc hazardous and othcr wastcs for a pcriod not exceeding

nincty days. Prior permission ofthc Board shall bc obtained for extension ofthc storage period.

'Ihc occupicr shall maintain thc rccords of gencration, sale, storagc, transport, rccycling, co processing

and disposal ofhazardous wastc and make availablc during thc inspcction

7 CO

7.1 Any changc in pcrsonncl, cquipmcnt or working condilions as mcntioncd in thc oonscnts order/form

should immcdialcly bc intirnalcd to this lloard.

7.2 Wrcncvcr duc to aocidcnl or othcr unforcsccn aot or evcr, such cmissions occur or is apprchended to

ocour in cxccss of standards laid down such information shall bc lorthwitl rcportcd to Board,

conccrncd Policc Slation, Olficc of l)irectorate of llcalth Scrvice, Dcpartment of ]lxplosives,

Inspcctoratc olliactorics and local body.

7.3 In casc ofany accidcnt, dplails ofthc same shall bc submillcd in Ironn - I I to Gujarat Pollution Control

Board.

7.4

7.5

As pcr "Public Liability Insurancc Act '91" company shall gc1 insurancc policy' ifapplicable.

ln casc of failurs of pollution oonllol equipmcnts, the production process connccted to it shall be

stopped. Remcdial action/mcasurcs shall be implcme'nted immcdialcly to bring cntire situation normal.
'l'hc cnvirontncnlal managcment unit/ccll shall bo sctup to cnsurc implemcntation and monitoring of
environrncntal safcguards and othcr condition stipulated by statutory authoritics. 'l'hc environmental

managcmcnt ccll/unit shall dircctly rcport to thc chicfexccutivc ofthc organization and shall work as a

focal point lor intcrnalizing cnvironmental issucs. .lhesc cclls/units also coordinatc thc cxercise of
cnvironmcntal audit and prcparation of cnvironmcnlal statcmcnts.
1l'he cnvironmcntal audit.(if applioablc) shall bo canicd ou1 ycarly. 'l'hc cnvironmcntal statements

pcrtaining lo:thc prcvious yoar shall bc submitlcd to r"his lloard latcsl by 301h ScpXcmbcr cvcry year.

7.6

a

7.i
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7.8 Unit shall abidc to directions, guidelines, circulars issued by llon'ble NG'l', llon'blc Court, MoEF,

CPCB and GPCI).

7.g In casc of changc of owncrship/management thc narlc and addrcss of thc new

owncrVpartncrVdircctors/proprictor shall immcdiately bc intimatcd to the board'

7.10 Industrial shall have to display thc relevant information wilh rcgard to hazardous wastc as indicatdd in

the IIon. Supremc court ordcr in W.P no'657 of 1995 datcd 14th October 2003'

7.11 Disposal systcm for storm watcr shall be proVidcd separatcly. In no circumstanccs storm watcr shall be

mixcd with thc industrial cfllucnt.

7.12 Industry shall havc to display on-line data oulside thc main l'actory gate with rcgard to quantity and

nature of hazardous chcmicals bcing handlcd in the plant, including wastewatcr and air cmissions and

solid hazardous waslcs gcneralcd within the factory premiscs.

7.13 In casc, at any poinl of timc, it is found that the industry has submitted any lalsc or misleading

information or data or documcnt which is material to take decision on thc application, The Board

reservcs thc right to rcvicw andlor rcvoke the consent/authorization.

7,14 'lhe lloard rcscrvcs thc right to rcview and/or revoke the consent and/or makc variations in the

conditions, which thc Board decms, fit in accordance with Scction 27 ofthe Act'

7.15 'Ihe industry shall strictly abidc to the assurance/undertaking submitted during proccssing of the

application.

7,16'fhcBoardmayrcvokcorsuspcndtheconscnt,ifimplemenlationofanyoflhcaboveconditionsisnot
found satisfactory.

7.17 'l'he opcrator ofthc solid waslc proccssing and trcatrncnt facility shall submit annual rcport in Irorm III
each ycar by 30th April 1o tho (iujarat Pollution Control l]oard'

I'or and on bchalf of
Gujarat Pollution Control Board

--+ /3 P*Jt

NO: GPCB/ABD/CCA,[r[I-388/ID: 12120/

ISSTIED TO:
IWs. Jindal Urban Wastc Managcmcnt (Ahmedabad) Ltd'
PlotlBlock/Survcy No: 1 15/P'

Paiki Moujc Shahwadi Villagc'
Ahmedabad - 382 405.

(J. B. PandYa)

Unit hcad- Ahmcdabad Eas(
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JITF
ECOPOLIS

TEGRATED WASTE MANAGEMENT

JINDAL URBAN WASTE MANAGEMENT (AHMEDABAD) LIMITED
Plant Address: RSN No.-115/P, Behind 400KY Torrent Sub-Station,

Shahwadi Village, Ahmedabad, Gujarat-382405

Ref.: JUWMAL/GPCB/12112025-056

To,

The Regional Officer,
Gujarat Pollution Control Board,
Plot No. 3501, Phase-IV GIDC Vatva,
Ahmedabad-382445.

Subject

Date: 12.11.2025

Submission of Compliance report of CTO for period of April 25 to Sep
25.

Reference : AWH-135433 Date of issue: 05/07/2024.

Dear Sir,

We are submitting Compliance report of CTO for period of April 25 to Sep 25. The
report is enclosed herewith.

Thank you.

Naste M
anan

For, Jindal Urban Waste Management (Ahmedabad) Limited.

Ti
nd
al

 U
rl

Jin pa

Lid

(Ahmd) 
1

Ahmedabad
AUTHORIZED SIGNATORY

Enclosures:

1. Compliance report of CTO for period of April 25 to Sep 25.

Cc to:-

Head Office-Ahmedabad (East)
Sector-10, Paryavaran Bhavan

Gujarat Pollution Control Board,

(Gandhinagar)

P
27-11-2025

GUJARAT POLLU
TION CONTROL

 BOARD

Ahmedab
ad (East)

Corp. Office: Jindal ITF Centre, 28 Shivaji Marg, New Delhi-110015; Tel. No.: 011-66463983/84
Regd. Office: A-1, UPSIDC Industrial Area, Nandgaon Road, Kosi Kalan, Distt. Mathura (U.P) - 281403

Tel No.: 05662-232426, 232001-03; Fax No.: 05662-232577
CIN: U40100UP2016PLC086129; E-mail Id: info@jindalecopolis.com

Website: www.jindalecopolis.com
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ITF
ECOPOLIS

TEGRATED WASTE MANAGEMENT

JINDAL URBAN WASTE MANAGEMENT (AHMEDABAD) LIMITEDPlant Address: RSN No.-115/P, Behind 400KV Torrent Sub-Station,
Shahwadi Village, Ahmedabad, Gujarat-382405

Ref.: JUWMAL/GPCB/12112025/055

To,

The Regional Officer,
Gujarat Pollution Control Board,
Plot No. 3501, Phase-IV GIDC Vatva,
Ahmedabad-382445.

Date: 12.11.2025

Subject Submission of Compliance report of SWM authorization for periodof April 25 to Sep 25.

Reference
SWM Rule 2016 Vide Authorization no. GPCB/MSW-C-117/808906Dated: 18.04.2024.

Dear Sir,

We are submitting Compliance report of SWM authorization for period of April 25 toSep 25. The report is enclosed herewith.

Thank you.

MaFor, Jindal Urban Waste Management (Ahmedabad) Limited.

5nd
al

 U
rb

an (Ahmd) L

HREAL

AUTHORIZED SIGNATObad

Enclosures:

1. Compliance report of SWM authorization for period of April 25 to Sep 25.

Cc to:-

Head Office-Ahmedabad (East)
Sector-10, Paryavaran Bhavan
Gujarat Pollution Control Board,
(Gandhinagar)

27-11-
2025

GUJARAT
 POLLUT

ION CON
TROL BO

ARD

.Ahme
dabad

 (East)

Corp. Office: Jindal ITF Centre, 28 Shivaji Marg, New Delhi-110015, Tel. No.: 011-66463983/84Regd. Office: A-1, UPSIDC Industrial Area, Nandgaon Road, Kosi Kalan, Distt. Mathura (U.P) 281403Tel No.: 05662-232426, 232001-03; Fax No.. 05662-232577
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Sr.

No.

Conditi

on No.

1 3.1

2 3.2

3 3.3

3.4

5 3.5

6 3.6

7 3.7

8

9

10

3.8

3.9

3.10

Compliance of CCA

Condition

Industry shall comply with the Solid Waste Management
Rules-2016.

Industry shall obtain NOC from CGWA as per order of

Hon. National Green Tribunal for the withdrawal of

Unit shall strictly obey/comply the orders by Hon'ble ligh
Court of Gujarat in WPPIL 98 of 2021 from time to time.

Unit shall not carry out any kind of production activity
covered under EIA - Notification - 2006 without

obtaining prior EC from competent authority.

Unit shall not install any new plant machinary, ETP Plant,
flue gas stack and process stacks in the premises

without obtaining prior EC, CTE, & CTO from the board.

Applicant shall provide CCTV camera with 24*7

surveillance monitoring at least 15 day record storage

on the boundary wall, towards Sabarmati River and

monitored continuously by the management of the

applicant.

In no case an any type of hazardous waste shall be

procured for reuse/recycling or shall be

reused/recycled/ utilized as raw material or for product

Management of Solid Waste generated from power

generation activity from MSW shall be as Per Solid

Waste Management Rules-2016 (solid waste as defined

in Rule-3 (46)) and has to comply with the guidelines
published from time to time by the Central Pollution

Control Board, New Delhi.

Applicant shall comply with the provisions of the Plastic

Waste Management Rules 2016, Construction and

Demolition Waste Management Rules 2016 and E-

Waste Management Rules- 2016 along with its

subsequent amendments and the guidelines published

from time to time by the Central Pollution Control

The waste generator/ applicant shall ensure no littering

of MSW during transportation & handling and ensure

delivery of waste in accordance with the collection and

segregation system to be notified by the municipal

Status

Complied,

We are Comply Solid Waste Management Rules-2016

Not Complied,

We have used STP-treated water for industrial purpose:

Noted,

we are strictly obey/comply the orders by Hon'ble ligh
Court of Gujarat in WPPIL 98 of 2021 from time to time

Noted,

we will not carry out any kind of production activity

covered under EIA - Notification - 2006 without

obtaining prior EC from competent authority.

Noted

Complied,

We have provided CCTV camera with 24*7 surveillance

monitoring at least 15-day record storage on the

boundary wall, towards Sabarmati River.

Here enclosed photographs of camera view as an

Noted,

We are not use any type of hazardous waste as raw

material or fuel for product manufacturing..
Noted,

We are the management responsible for handling Solid

Waste generated from power generation activities

utilizing Municipal Solid Waste (MSW), in accordance

with the Solid Waste Management Rules, 2016 (as

defined in Rule 3(46)). We commit to complying with the

guidelines published by the Central Pollution Control

Noted,

We comply with the provisions of the Plastic Waste

Management Rules, 2016, Construction and Demolition

Waste Management Rules, 2016, and E-Waste

Management Rules, 2016, including any amendments

and guidelines issued by the Central Pollution Control

Transporatation of MSW is in AMC Scope.
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11 3.11

12 3.12

13 3.13

14 3.14

15 3.15

16 3.16

17 3.17

18 3.18

19 3.19

The applicant shall ensure no mixing of any Bio Medical
Waste with municipal solid waste.

The applicant shall prescribe waste collection schedule

for collection of municipal solid waste from the

The applicant shall establish and maintain storage

facilities in such a manner, as they do not

ercate unhygienic and unsanitary conditions around it.

The applicant shall provide storage area so designed

that waste stored are not exposed to open atmosphere
and shall be aesthetically acceptable and user friendly.

The applicant shall ensure that manual handling of

waste is not carried out at any stage of the proposed
power generation activity.

The applicant shall ensure that vehicles used for

transportation of waste shall be covered.

The applicant shall ensure about safety of workers and

regular health checkup of workers shall

be carried out.

The operator of the solid waste processing and

treatment facility shall design and set up the facility as

per the technical guidelines issued by the Central

Pollution Control Board in this regard from time to time

and the manual on solid waste management prepared

The operator of the solid waste processing and

treatment facility shall be responsible for the safe and

environmentally sound operations of the solid waste

processing and or treatment facilities as per the

guidelines issued by the Central Pollution Control Board

from time to time and the Manual on Municipal Solid

Waste Management published by the Ministry of Urban

Complied,

We are ensuring to not mixing of any Bio Medical Wast

with municipal solid waste.

Transporatation of MSW is in AMC Scope.

Complied,

We have complied with the regulatory requirements by
establishing a storage pit with a capacity of 40,000 MT

for Municipal Solid Waste (MSW), which is properly
maintained as per the prescribed norms.
Complied,

We have provided a specially designed storage area tha

is aesthetically pleasing, user-friendly, and fully
enclosed, thereby preventing the exposure of stored

waste to the open atmosphere, as per regulatory
requirements.

Complied,

We have implemented a fully automated process,
controlled from a centralized control room, which

eliminates the need for manual handling of waste at any

stage of the power generation activity, thereby ensuring
a safe and environmentally compliant operation.

Complied,
We ensure that, which vehicle recevied in our plant they

should be covered.

Complied,

We regularly organize health check-up seminars at our

plant. Here enclosed photographs
of healh check up seminar as enclosure-D.

Complied,

We are set our facility as per the technical guidelines
issued by the Central Pollution Control Board.

Noted,

We are operating the solid waste processing and

treatment facility in a safe and environmentally sound
manner, in strict compliance with the guidelines issued
by the Central Pollution Control Board and the Manual

on Municipal Solid Waste Management published by the

Ministry of Urban Development, as updated from time
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Complied,

We have successfully installed and operationalized an

20 3.20
The facility shall provide OCEMS with emission source

|connected with server system of GPCB and CPCB.

OCEMS for emission source, which transmits real-time

data to the server systems of the Gujarat Pollution

Control Board (GPCB) and the Central Pollution Control

Board (CPCB), as required.

21 3.21

22 3.22

23 3.23

24 3.24

4.0

4.1
24

25

26

27

4.2

4.3

4.4

4.5

The facility shall provide system for control of bad
odour within radius of 3 km.

Partly Complied,

We have partially complied with the requirement by
installing an odor control system in our MSW pit.

The facility shall receive MSW in dedicated GPS

mounted vehicles from AMC.

The applicant shall be completely responsible for any

illegal disposal of MSW, storage of legacy waste and any
unhygicnic environmental conditions created due to

handling & processing of the MSw.

Unit shall provide APCM to the Boiler as per guidelines
of GPCB.

CONDITIONS UNDER THE WATER ACT:

Water Source: Treated waste water from new Pirana

Sewage Treatment Plant (STP).

The total quantity of water consumption shall be 4008

KL.D including 1008 recycled water. Water

consumption for industrial purpose shall not exceed
3998 KLI) (2990 KLD water received from new Pirana

Sewage Treatment Plant and 1008 KLD recycled water).
Water consumption for domestic purpose shall be 10
KLD and domestic waste water shall be disposed off
through septic tank & soak pit.

Unit shall receive sewage from STP of AMC which shall
be further treated in provided Water Treatment Plant
and stored in clear water tank.

One part of this clear water tank, shall be used as

service water for general purpose, cleaning and washing
etc and remaining water shall be fed to Dual media filter
followed by UF and RO system to redūce Hardness and

TDS. RO permeate shall be partly reused for cooling
tower make up and remaining shall be feed to D. M

plant. D.M water shall be reused for Boiler feed after pH

Complied,

We are received MSW in dedicated GPS mounted

vehicles from AMС.

Noted,

Complied,

We have installed appropriate Air Pollution Control
Measures (APCM) in accordance with the Waste to

Energy plant requirements, and we consistently achieve
the prescribed norms as per the Consent to Operate

(CTO).

Complied,
Our water Source are STP treated water.

Complied,

Our average water consumption is 3000 KLD.

Complied,

Our average domestic water consumption is 3000 KLD.

Complied,

We treat the received treated sewage from AMC's STP

at our WTP plant and store it in a clear water tank.

Here enclosed photographs of WTP plant as enclosure-

Complied,

We are used one part of clear water tank for general
purpose, cleaning and washing etc and remaining water

used fed to Dual media filter followed by UF and RO

system to reduce Hardness and TDS. RO permeate used
partly reused for cooling tower make up and remaining

used feed to D. M plant. D.M water used for Boiler feed
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28 4.6

All reject from filters, UF & water from filter press etc.

shall be sent back to equalization tank. Rejects

from RO and MBBR shall be reused for ash quenching,

dust suppression etc. Generated industrial wastewater

shall be treated in ETP and reused within plant premises.

Complied,

All reject from filters, UF & water from filter press etc.

we are send back to equalization tank. Rejects from RO

and MBBR are reused for ash quenching, dust

suppression etc. Generated industrial wastewater are

reused within plant premises.

29

30

TC

4.7

4.8

4.9

5.0

32 5.1

There shall not be any kind of wastewater discharge

outside the premises & unit shall maintain Zero

Liquid Discharge.

The operator of the solid waste processing and

treatment facility shall provide leachate collection and

treatment system in order to conform standards

specified in section [B] of schedule II of The Solid Waste

Management Rules-2016. The said standards are as

CONDITIONS UNDER THE AIR ACТ:

Following shall be used as fuel.

The applicant shall install & operate air pollution control

system in order to achieve norms prescribed

below

Complied,

We have provided fix pipeline with flow meter for the

inlet and outlet of inlet of D.M filter & outlet of RO.

Records of the same are maintained in plant.

Complied,

We don't discharge any wastewater outside the

premises. We are maintaining Zero Liquid Discharge.

We have dispatched the leachate to Shree Shakthisol, a

GPCB-approved vendor for disposal. This action has

been taken after obtaining the necessary approval from

the Gujarat Pollution Control Board (GPCВ).

Complied,

We are using MSW as fuel.

Complied,

33 5.2

We have installed bag filter and scrubber as APCM for

achieve prescribed norms in CТО.

Here enclosed photographs of bag filter and scrubber as

enclosure-E.

Complied,
34 5.3

We have achieve prescribed norms which mention in

Noted,

35 5.4
There shall be no process emission from the power

generation activity & other ancillary operations.

The flue gas emission through stack shall conform to the

following standards: standards mentioned in page no. 4

36 5.5

37 5.6

There shall be no odorous gaseous emission causing

odor nuisance or fugitive emission. Adequate measures

shall be taken for the same.

Applicant shall comply with the National Ambient Air

Quality Standards notified by Central Pollution Control

Board, New Delhi time to time under the provision of

the Environment (Protection) Act-1986 for all the

parameters. The concentration of all parameters in the

ambient air within the premises of the industry and at a

distance of 10 meters from the source (other than the

stack/vent) shall not exceed than the permissible limit

We confirm that there are no process emissions from

our power generation activities and other ancillary

Complied,

We confirm that our facility does not emit any odorous

gaseous emissions that could cause odor nuisance or

fugitive emissions, and we have implemented adequate

odor control system to prevent such occurrences.

Here enclosed photographs of odor control system as

Complied,

We are complied with the National Ambient Air Quality

Standards notified by Central Pollution Control Board,
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38 5.7

39 5.8

6

40 6.1

41 6.2

42 6.3

The applicant shall provide portholes, ladder, platform

etc at chimney(s) for monitoring the air emissions and

the same shall be open for inspection toland for use of

Board's staff. The chimney(s) vents attached to various

sources of emission shall be designed by numbers such

as S-1, S-2, etc. and these shall be painted/displayed to
facilitate identification.

Complied,

We have installed portholes, ladders, and platforms on

the chimney(s) to facilitate monitoring of air emissions,

with these access points available for inspection by the

Board's staff. Furthermore, the chimney vent connectec

to the Boiler is uniquely identified as Stack-1 and clearly

labeled for easy recognition.

Here enclosed photographs portholes, ladders, and

We have take adequate measures for control of noise

The industry shall take adequate measures for control of Complied,

noise levels from its Own sources within the premises so

as to maintain ambient Air quality standards of noise

published by CPCB as less than 75dB(A) during day time

and 70dB(A) during night time. Daytime is reckoned in

between 6 AM to 10 PM and night time is reckoned

between 10 PM to 6AM.

zation under Rules 6(2) of Hazardous and other Wastes

Number of authorization; AWH-135433 Date of issue:

M/s. Jindal Urban Waste Management (Ahmedabad)

Ltd is hereby granted an authorization to operate facility

for following hazardous wastes on the promises situated

at Plot/Block/Survey No: 115/P, Paiki Mouje Shahwadi

Village, Ahmedabad. hazardous wastes mentioned in

The authorization is granted to operate a facility for

collection, storage, transportation and ultimate

disposal of Hazardous wastes as above.

The authorization is subject to the conditions stated

levels from its Own sources within the premises so as to

maintain ambient Air quality standards of noise

published by CPCB as less than 75dB(A) during day time

and 70dB(A) during night time.

Here enclosed noise monitoring reports conducted by

Management & Transboundary Movement] Rules-2016.
Noted

Noted

Noted

43 6.4

below and such other conditions as may be

specified in the rules from time to time under the

Environment (Protection) Act-1986.The authorization

shall be in force for a period up to 31/03/2029.

Noted

44 6.5

45 6.6

46 6.7

Any unauthorized change in personnel, equipment or

working conditions as mentioned in the authorization

order by the persons authorized shall constitute a

An application for the renewal of an authorization shall

be made as laid down in rule 5 (7)

Industry shall have to manage waste oil, discarded

containers etc as per the Rules 2016 and shall apply for

Authorization/submit details for all the applicable waste

Noted

Noted,

We acknowledge that we will apply for renewal of

authorization in accordance with Rule 5(7) prior to the

expiry of our current authorization.

Noted,

47 6.8

The person Authorized shall not rent, lend, sell, transfer

or otherwise transport the hazardous and other wastes

except what is permitted through this authorization.

Noted,

48 6.9

Unit shall comply any other conditions as per the

Guidelines issued by the Ministry of Environment, Forest

and Climate Change or Central Pollution Control Board

Noted,
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49 6.10

The person authorized shall implement Emergency

Response Procedure (ERP) for which this authorization is

being granted considering all site specific possible

scenarios such as spillages, leakages, fire etc, and their

possible impacts and also carry out mock drill in this

regard at regular interval of time.

Complied

We confirm that we have implemented a

comprehensive Emergency Response Procedure (ERP)

that addresses site-specific scenarios, including spillage:

leakages, and fires, and their potential impacts, and we

conduct regular mock drills to ensure preparedness and

compliance.

50 6.11

The person authorized shall comply with the provisions

outlined in the Central Pollution Control Board

guidelines on "Implementing Liabilities for
Noted,

Environmental Damages due to Handling and Disposal of

51 6.12

Records of waste generation, its management and

annual return shall be submitted in Gujarat Pollution

Control Board in Form-4 by 30th day of June of every

year for the preceding period April to March.

Noted,

7-

6.13 number of authorization; AWH-135433 Date of issue: Noted,

Complied

53 6.14

54 6.15

55 6.16

56 6.17

Empty drums and containers of toxic and hazardous

material shall be treated as per the guidelines published

for "Management & landling of discarded containers".

Record of the same shall be maintained and forwarded

to Gujarat Pollution Control Board regularly.

Unit shall take all concrete measures to show tangible

results in waste generation, waste reduction/avoidance,

reuse and recycle. Action taken in this regard shall be

submitted within 03 months and also along with Form-4.

Industry shall have to display the relevant information

with regard to hazardous waste as indicated in the Hon,

Supreme Court's order in W.P. No: 657 dated 14th

October 2003.

The occupiers of facilities shall not store the hazardous

and other wastes for a period not exceeding ninety days.

Prior permission of the Board shall be obtained for

extension of the storage period. The occupier shall

maintain the records of generation, sale, storage,

transport, recycling, co processing and disposal of

GENERAL CONDITIONS:

We maintain a record of empty drums and containers o

toxic and hazardous materials, and we will submit the

same to the Gujarat Pollution Control Board (GPCB) in

the prescribed Form-4, as required.

Here enclosed last 2 months record as enclosure-l.

will Comply

Complied,

We have displayed the relevant information with regard

to hazardous waste as indicated in the Hon, Supreme
Court's order in W.P. No: 657 dated 14th October 2003.

Here we enclosed photographs of display board as

Complied,

We have maintained the records of generation, sale,

storage, transport, recycling, co processing and disposal

of hazardous waste.

Here we enclosed last 2 months record as enclosure-L.

7.0

57 7.1

Any change in personnel, equipment or working

conditions as mentioned in the consents order/form

should immediately be intimated to this Board.

Noted

Whenever due to accident or other unforeseen act or

58 7.2

ever, such emissions occur or is apprehended to occur in

excess of standards laid down such information shall be

forthwith reported to Board, concerned Police Station,

Office of Directorate of Health Service. Department of

Noted
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59 7.3

60 7.4

61 7.5

62 7.6

In case of any accident, details of the same shall be

submitted in Form 11 to Gujarat Pollution Control

Board.

As per "Public Liability Insurance Act 91" company shall

get insurance policy, if applicable.

In case of failure of pollution control equipments, the

production process connected to it shall be stopped.

Remedial action/measures shall be implemented

The environmental management unit/cell shall be setup

to ensure implementation and monitoring of

environmental safeguards and other condition

stipulated by statutory authorities. The environmental

management cell/unit shall directly report to the chief

executive of the organization and shall work as a focal

point for internalizing environmental issues. These

cells/units also coordinate the exercise of

Noted

Complied,

Noted

We have arranged for group health insurance and grou

term life insurance for our employees.

Complied,

We have established a dedicated Environment, Health,

and Safety (EHS) team, responsible for ensuring the

implementation and monitoring of environmental

safeguards and compliance with conditions stipulated b

statutory authorities.

63 7.7

The environmental audit (if applicable) shall be carried

out yearly. The environmental statements pertaining to

the previous year shall be submitted to this Board latest

by 30th September every year.

Noted

Clean Gujarat Green Gujarat Website:

64 7.8
Unit shall abide to directions, guidelines, circulars issued

by Hon'ble NGT, Hon'ble Court, MoEF, CPCB and GPСВ.
Noted

65 7.9

In case of change of ownership/management the name

and address of the new

owners/partners/directors/proprietor shall immediately
be intimated to the board.

Noted

Complied,

66 7.10

67 7.11

68 7.12

Industrial shall have to display the relevant information

with regard to hazardous waste as indicated in

the Hon. Supreme court order in W.P no.657 of 1995

dated 14th October 2003.

Disposal system for storm water shall be provided

separately. In no circumstances storm water shall be

mixed with the industrial effluent.

Industry shall have to display on-line data outside the

main factory gate with regard to quantity and nature of

hazardous chemicals being handled in the plant,

including wastewater and air emissions and

solid hazardous wastes generated within the factory

We have displayed the relevant information with regard

to hazardous waste as indicated in the Hon, Supreme

Court's order in W.P. No: 657 dated 14th October 2003.

Here we enclosed photographs of display board as

Complied,

We have provided separately storm water line for stron

water disposal.

Complied,

We have display on-line data outside the main factory

gate with regard to air emissions within the factory

premises.

Here we enclosed photographs of display board as
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69 7.13

In case, at any point of time, it is found that the industry

has submitted any false or misleading information or

data or document which is material to take decision on

the application, The Board reserves the right to review

and/or revoke the consent/authorization.

Noted

70 7.14

The Board reserves the right to review and/or revoke

the consent and/or make variations in the conditions,

which the Board deems, fit in accordance with Section

Noted

71 7.15
The industry shall strictly abide to the

assurance/undertaking submitted during processing of
Noted

72 7.16
The Board may revoke or suspend the consent, if

implementation of any of the above conditions is not
Noted

The operator of the solid waste processing and
73 7.17 Notedtreatment facility shall submit annual report in Form III

each year by 30th April to the Gujarat Pollution Control

Waste
 Manage ment (Ahmedabad)

na
n

Ltd pebademhA riu

164 / 905

4981



Eco Earth Technolog Éco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company

(GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)
MOEF&CC/CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986

Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,
Ankleshwarwar - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907. 9409133000

Report No EET225826000332

Test Report / Certificate

Hazardous / Solid Waste Analysis

Date of Report ☐ 17.01.2026

SAMPLE DETAILS

पर
ीक
्ष
ण औ
र

शोधन

TC-17080

1 Name & Address of Company
M/s Jindal Urban Waste Management (Ahmedabad) Ltd
Behind Torrent Power Substation 400kv, RSN-115/P, Shahwadi,
Ahmedabad- 382405, Gujarat, India

2 Sample ID HAZ/2026/800007 3 Client Representative Sarika Ladani
4 Sampling Date 06.01.2026 5 Sample Collected By EET Team

Analysis Commenced On 07.01.2026 7 Analysis Completed on
8 Packing Condition & Quantity Sealed & 2 Kg Approx. 9 Test Requirement

17.01.2026

Hazardous Waste Analysis
10 Sample Name Raw Leachate 11 Sample Category Grab
12 Type of Sample Raw Leachate
13
12

Environment Condition During Testing 26.8°C

TEST RESULT

Sr.
Parameter

No. Unit (SI) Results

pH@26.9°C 6.25
2 Color Hazen 232
3 Dissolved Solids(inorganic) mg/L 6254

Test Method

APHA 23rd Edition 4500 H+ B

APHA 23rd Edition 2120 В
APHA 23rd Edition 2540 C

4 Total Suspended Solids mg/L 6542 APHA 23rd Edition, 2540 D
5

Total Alkalinity (as CaСО3) mg/L 241 APHA 23rd Edition 2320 Ba

7

Total Hardness (as CaCOЗ)
Calcium (as Ca)

mg/L 17700 APHA 23rd Edition 2340 C
mg/L 5160 APHA 23rd Edition 3500 Са В

8 Magnesium (as Mg) mg/L 6523 APHA 23rd Edition 3500-Mg B
9 Sulphate (as SO4) mg/L 1152 АРНА 23rd Edition 4500 SO4 E
10 Chloride (as CI) mg/L 1256 АPHA 23rd Edition 4500 CI B
11
11 Sodium as Na mg/L 45.32 APHA 23rd Edition 3500 Na B
12 Potassium as K mg/L 15 2115.21 APHA 23rd Edition 3500 KD
13 Nitrate Nitrogen mg/L 4.14 APHA 23rd Edition 4500 NO3 B
14 Iron as Fe mg/L 2.36 АРНА 23rd Edition 3500 Fe B
15 Lead as Pb mg/L BDL(<0.001) АРНA 23rd Edition 3111B
16 Copperper as Cu mg/L BDL(<0.001) APHA 23rd Edition; 3111 B
17 Zinc as ZrZn mg/L BDL(<0.001) APHA 23rd Edition; 3111 B
18 Chemical Oxygen Demand mg/L 93240 АРНА 23rd Edition, 5220 B
19 BOD mg/L 24215.36 IS: 3025(Part-44) :2009
20 Nickel as Ni mg/L BDL(<0.001) APHA 23rd Edition 3111B
21 Cadmium Cd mg/L BDL(<0.001) APHA 23rd Edition; 3111 B
22 Chromium as Cr mg/L BDL(<0.001) APHA 23rd Edition; 3111 B
23 Mercury as Hg mg/L BDL(<0.001 AРHA 23rd Edition; 3111 B
24 Arsenic as As mg/L BDL(<0.001) АРHA 23rd Edition; 3111 B
25

26

27

28

Ammonia as Nitrogen (NH3-N)
Phosphate as PCPO4

Silica as SiCSi02
Oil & Greas

mg/L 1643.02 APHA 23rd Edition; 4500 NH3 B, C

mg/L 0.62 APHA 23rd Edition; 4500 PC
mg/L 2.41 АPHA 23rd Edition, 2012; 4500 SiO2 C

mg/L 3DL(<0.001)

The Enviropreneur NABL Approved Lab (T-4196)

APHA 23rd Edition2012: 5520 B
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Eco Earth Technorog Éco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company
(GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)

MoEF&CC /CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986

Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind Estate,
Ankleshwar - 393 002, Dist. Bharuch, Gujarat, India.:  +91 9601758907, 9409133000

शोधन

भा
रत 

H
I
N
D
I
A

TC-17080

Test Report / Certificate

Hazardous / Solid Waste Analysis

Report No ☐ EET225826000332 Date of Report 17.01.2026

29 Phenol mg/L BDL(<0.001) APHA 23rd Edition 5530 D

30 Cyanide as CN mg/L BDL(<0.001)
31 Fluorides as F mg/L 0.71

APHA 23rdEdition,  2017,4500 CN C, F

APHA 22nd Edition; 4500 FD

For, Eco Earth Technologies

PMD

Prepared by

Note:

Ruttesn6Wec902

Reviewed & Authorized by
(Dechnical Manager)

1). Sampling done by the testing laboratory and test conducted on samples as received from client.
2). Result relates to particular sample received for testing.
3). Reports may be reproduced, if required, but only in full and only with written approval of the laboratory.
4). Re analysis sample will be done, if requested within in 15 days from the date of reporting of sample if the sample are not consumed during analysis.

in 

5). ND = Not Detected, BDL = Below Detection Limit.

End of the Test Report

Page 2 of 2
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Eco Earth Technoloo Éco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Сertified Company

(GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)
MOEF&CC/CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT. ACТ, 1986
Plot No 3202/4/2/1 T-1 Multilevel Shed Near Advance Paint GIDC Ind Estate
Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,

war - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000Ankleshwar 

Test Report/ Certificate

Chemical Analysis of Bottom Ash

भारत

बोर्ड

TC-17080

Report No EET2258260000335 Date of Report 17.01.2026

SAMPLE DETAILS

1. Name & Address of Industry

M/s Jindal Urban Waste Management (Ahmedabad) Ltd
Behind Torrent Power Substation 400kv, RSN-115/P, Shahwadi,
Ahmedabad- 382405, Gujarat, India

2. Sample ID CL/2026/1000010 3. Sample Typе Bottom Ash

4. Sample Receive Date 06.01.2026 5. Batch Qty NA

6.

8.

Analysis Commenced On

Packing Condition and Quantity

07.01.2026 7. Analysis Completed On 17.01.2026

2000 gms

9. Sample Details Bottom ash sample_06.01.2026

TEST RESULT

Sr.
Parameters Unit Result

No.

1
pH@25°C

11.25

2
Ignitibility

No Ignitability

3 Non-Reactive
Reactivity

Test Method

Haz Waste Management Series
HAZWAMS/2010-2011

Haz Waste Management Series
HAZWAMS/2010-2011HAZWAMS/2010-2011

Haz Waste Management Series
HAZWAMS/2010-2011

4 Non-Corrosive
Corrosivity

Haz Waste Management Series
HAZWAMS/2010-2011

5 Arsenic mg/kg BDL (<0.001) APHA (3120 B) 23rd Edition
6 Barium ma/ka

mg/kg BDL (<0.001) APHA (3120 B) 23rd Edition
7 Cadmium mg/kg BDL (<0.001)BDL(<0.0011

APHA (3120 B) 23rd Edition
8 Chromium mg/kg BDL (<0.001) APHA (3120 B) 23rd Edition
9 Chromium (IV) mg/kg BDL (<0.001) APHA (3120 B) 23rd Edition

Lead mg/kg BDL (<0.001 APHA (3120 B) 23rd Edition
11 Mercury mg/kg BDL (<0.001 APHA (3120 B) 23rd Edition
12 Selenium ma/ka

mg/kg BDL (<0.001) APHА (3120 B) 23rd Edition
13 Manganese mg/kg BDL (<0.001BDL 0 001

APHA (3120 B) 23rd EditionАРНА (3120 B) 23rd Edition

14 Copper mg/kg BDL (<0.001 APHA (3120 B) 23rd Edition
15 Nicket mg/kg BDL (<0.001 APHA (3120 В) 23d Edition
16 enadium mg/kg BDL (<0.001 APHA (3120 B) 23rd Edition
17 Iron mg/kg BDL (<0.001)
18 Zinc hlka

mg/kg BDL (<0.001)
APHA (3500 Fe B) 23rd Edition
APHA (3120 B) 23rd Edition

1019 Nitrate
rato BD0.001

mg/kg BDL (<0.001)

20 Sulphide mg/kg 0.85

21 Fluoride mg/kg 0.011

dEditio
APHA (4500 NO3 B) 23rd Edition
APHA (4500 SO² F) 23rd Edition
APHA (4500 F-D) 23rd Edition

22 Pesticides mg/kg BDL (<0.001)

Measurement of
23 Absent

Toxicity
24 Hexavalent Chromiumalent Chr

mg/kg/kg BDL (<0.001)
25 Alkyl Mercury BDL (<0.001)
26 Silver mg/kg BDL (<0.001

USEPA 3510 & 8141 A, 8181A
Haz Waste Management Series

HAZWAMS/2010-2011
PHA : (3500 Cr) 23rd EditidAPHA: (3500 Cr) 23rd Edition

APHA: (3500 Hg A) 23rd Edition
APHA (3120 B) 23rd Edition

The Enviropreneur
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Eco Earth Technoloo Éco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company

(GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)

MOEF&CC/CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986

Plot No. 3202/A/2/1,  T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,

Ankleshwar - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000

Test Report / Certificate

Chemical Analysis of Bottom Ash

अंशाधिन प्र

औ
र

य
ि
 प
रा

भारत

TC-17080

Report No EET2258260000335 ☐ Date of Report 17.01.2026

PHYSICAL COMPOSITION

Sr.
No Composition
No.

Unit (SI) Result Test Method

1 Molten slags % 1.02 Physical Segregation
2 Masonry 70 69.87 Physical Segregation
3 Glass % 1.85 Physical Segregation
4 Ceramics % 12.36 Physical Segregation
5 Iron Metal % 4.25 Physical Segregation
6 Non-Ferrous Metal % 2.36 Physical Segregation
7

%0

Cloth % 7.51 Physical Segregation

CHEMICAL COMPOSITION

Sr.

No.
Composition Unit (SI) Result Test Method

1 SiO2 82.36 IS 1727
2 Al2O3 % 1.32 IS 1727

Cod
CaO

이% 2.15 IS 172770

MgO % 0.45 IS 1727

Fe2O3 % 1.25 IS 1727

TiO2 % 0.0445 IS 1727

MnO % 0.13 IS 1727

8 SO3 % 0.45 IS 1727

CI-

%0

% 0.59 IS 4032

10 Alkali % 0.054 IS 1727

11 Loss % 10.87 IS 1727

TOXICITY AND RADIOACTIVITY ANALYSIS

Sr. No. Composition Unit (SI) Result Exposure Index Test Method

Lead mg/L BDL (<0.001) 0.98 APHA (3120 B) 23rd Edition

2
miur

Cadmium mg/ BDL (<0.001) 0.04 APHA (3120 B) 23rd Edition

3 Chromium mg/L BDL (<0.001) 0.54 3rd Edition
АРНА (3120 B) 23rd Edition

4 Nickle mg/L BDL (<0.001) <0.1 APHA (3120 B) 23rd Edition

Beryllium mg/L BDL (<0.001 0.52 APHA (3120 B) 23rd Edition

Silver mg/L BDL (<0.001) 0.45 APHA (3120 B) 23rd Edition

MercuryMercury mg/L BDL (<0.001) <0.1 APHA (3120 B) 23rd Edition

Arsenic mg/ BDL (<0.001
BD0001

1.21 APHA (3120 B) 23rd Edition
9 Hexavalent Chromium mg/ BDL (<0.001 <0.1 APHA (3120 B) 23rd Edition

10 Alkyl Mercury mg/ BDL (<0.001 <0.1 APHA (3120 B) 23rd Edition

11 Benzopyrene mg/L BDL (<0.001) <0.002 APHA (3120 B) 23rd Edition

Brol

Prepared by

Note 1). Sampling done by the  testing laboratory and test conducted on samples as received from client.
2). Result relates lo particular sample received for testing.
3). Reports may be reproduced, if required, but only in full  and only with written approval of the laboratory.
4).  Re analysis sample will be done, if requested within in 15 days from the dalte of reporting of sample if the sample are not consumed during analysis.4). Re analysis sample will  be done, if requested within in  15 days trom the dale of reporting of sample
5). ND = Not Detected, BDL = Below Detection Limit.

LLI AReviewed & Authorized by

EC
O TéchnicalTechnical Manager)

E

For, Eco Earth Technologies

th Techlesy 96101/2026

End of the Test Report

Page 2 of 2
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Eco Earth Technolog/ Eco Earth
Technologies

Report No EET225826000198

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company

(GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)
EE&C CPCR RECOGNIZED LARORATORY UNDER ENVIRONMENT (PROTECTION ACT 19S

MoEF&CC/CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986
200IVO F Multitunl Shad Man Aie aint GIne lod Eetate

Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,
393 002 Dist Bharuch Guiarat India +91 9601758907. 9409133000Ankleshwar - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000

पर
ीक
्ष
ण  औ
र

TC-17080

Test Report/ Certificate

Chemical Analysis Of Water /Waste water

Date of Report

SAMPLE DETAILS

M/s Jindal Urban Waste Management (Ahmedabad) Ltd

13.01.2026

1 Name & Address of Company Behind Torrent Power Substation 400kv, RSN-115/P, Shahwadi,

Ahmedabad- 382405, Gujarat, India
2 Sample ID WW/2026/500081 3 Client Representative Sarika Ladani
4 Sampling Date 06.01.2026 5 Test Requirement

Analysis Commenced on 07.01.2026 Analysis Completed on
8 Sample Location Leachate Reject Water 9 Sample Collected Bу

Waste Water Analysis
13.01.2026

EET Team
10 ETP/STP Status: 11 Sample Category Grab

12 Sampling Procedure IS 3025 (Part 1) 13 Packing Condition & Quantity Sealed & 2 Lit
14 Environment Condition During Testing 26.8°C

TEST RESULT

Sr.
Parameter Unit (SI) Results

No.

pH@26.9°C 7.4
2 Dissolved Solids(inorganic) mg/L 4512

3 Total Suspended Solids mg/L 108

Test Method

APHA 23rd Edition 4500 H+ B

APHA 23rd Edition 2540 C

APHA 23rd Edition, 2540 D
4 Chloride (as CI) mg/L 1542.36 APHA 23rd Edition 4500 CI B
5 Total Kjeldahl Nitrogen (As N) mg/L 125.36125.36 APHA 23rd Edition 4500 NO3 В
6 Lead as Рb mg/L BDL(<0.001 APHA 23rd Edition 3111B
7 Copper as Cu mg/L BDL(<0.001) APHA 23rd Edition; 3111 B
8 Zinc as Zn mg/L BDL(<0.001) APHA 23rd Edition; 3111 B

Chemical Oxygen Demand mg/L 5880

10 BOD mg/L 1495.25
11 Nickel as Ni mg/L BDL(<0.001)

APHA 23rd Edition, 5220 В

IS: 3025(Part-44) :2009
APHAHA 23rd Edition 3111B

12
12 Cadmium Cd mg/L BDL(<0.001) APHA 23rdd Edition; 3111 В
13 Chromium as Cr mg/L BDL(<0.001) APHA 23rd Editio 3111 B
14 Mercury as Hg mg/L BDL(<0.001)
15 AArsenic as As mg/L BDL(<0.001)
16 Ammmmonical Nitrogen mg/L 460.14
17 Phenolic Compound mg/L BDL(<0.001)
18 Cyanide as CN mg/L BDL(<0.001)
19 Fluorides as F mg/L 0.27

Pm

Prepared by

Note: 1). Sampling done by the testing laboratory and test conducted on samples as received from client.
2). Result relates to particular sample received for testing.

e

3). Reports may be reproduced, if required, but only in full and only with written approval of the laboratory.
4). Re analysis sample will be done, if requested within in 15 days from the date of reporting of sample if the sample are not consumed during analysis.
5). ND = Not Detected, BDL = Below Detection Limit.

APHA 2323rd Edition; 3111 B

APHA A 223rd Edition; 3111 B
APHA 23rd Edition; 4500 NHЗ В, С

APHA 23rd Edition 5530 D

APHA 23rdEdition, 2017,4500 CN C, F

APHA 22nd Edition; 4500 FD

For, Eco Earth Technologies

th Tedeles
y

1012026

E
a
r

Reviewed & Authorized by
Ankleshw Technical Manager)

End of the Test Report

NABL Approved Lab (T-4196) ecoearth.technologies@gmail.comThe Enviropreneur
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Ec

Earth Techndłogi Éco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company
(GPCB RECOGNIZED SCHEDULED - - II ENVIRONMENTAL AUDITOR)
OFFECE COOR ED LARODATOPY UNDEO CHIDOMENT PROTSCTIONLACT 10

l20 1ho tha at ID nd Fetato
Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,

393 002 Dist Bharuch Guiarat India +91 9601758907 9409133000Ankleshwar - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000

Test Report/ Certificate

Flue Gas Stack Emission

परी
क्ष

ण

भारत

TC-17080

Report NO EET2258260000338 Date of Report 10.01.2026

SAMPLE DETAILS

1 Name & Address of Industry
M/s Jindal Urban Waste Management (Ahmedabad) Ltd
Behind Torrent Power Substation 400kv, RSN-115/P, Shahwadi,
Ahmedabad- 382405, Gujarat, India

2 Sample ID STM/2026/300032 3 Client Representative Sarika Ladani

4 Sampling Date 05.01.2026 5 Sample Location Steam Boiler (65 TPH)
Stack

Sampling start Time 02:18 PM 7
8

10

Analysis Commenced On

Sampling Procedure

06.01.2025
Sampling Duration

Analysis Completed On

30 Min

10.01.2026

IS 11255 (Part 3):2008 11
12 Test Requirement Air Analysis of Flue Gas Stack

Sample Collected By

Emission of Steam Boiler (65 TPH) FGCS Outlet

EET Team

13 Description of Sample Sampling Bottle Sealed Filter Paper Sealed Bladder Packed
14 Environment Condition During Testing 26.8 °C

STACK DETAILS

Unit
Sr. No. Parameter Description(SI)

1 Source Steam Boiler (65 TPH) FGCS Outlet
2 Height m 60
3 Diameter 3.16
4 Temperature 116.9
5 Velocity m/s

6 Types of Fuel
Stack attached to

8 Air Pollution Control Measure

8.24

Municipal Solid Waste

Steam Boiler (65 TPH) (FGCS Outlet)
Bag Filter Followed by Alkali Scrubber

TEST RESULT

Sr.
Parameter

No. Unit (SI) Result

1 Suspended Particulate Matter mg/Nm³3 15.63

2 Sulphur Dioxide (SO2) mg/Nm³ 38.54 200

3 Oxides of Nitrogen (NOX) mg/Nm³ 45.36 400

4 Carbon Monoxide mg/Nm³ 12.54 100

5 Hydrogen fluoride (HF) mg/Nm³ 1.85 4

Hydrogen chloride (HCL)
7 Total Organic carbon (TOC)

mg/Nm³

mg/Nm³

7.54 50

Permissible Limit/
GPCB Norms

50

Test Method

IS 11255 (Part 1): 1985
(Reaffirmed 2014)

IS 11255 (Part2): 1985
(Reaffirmed 2014)

IS 11255 (Part 7): 2005
(Reaffirmed 2012)

Instrument Manual Method

Method No: 207, Method of Air Sampling
by lamed

and Analysis by James. P Lodge, Jr
LUSERA 26USEPA 26

4.15 20 USEPA 25A
8 Arsenic (As) & its Compounds mg/Nm3 BDL (<0.001) 0.5 USEPA 29

10

11

Cadmium (Cd) &
its Compounds

Thorium (Th) &its Compounds
Chromium (Cr) &its

Compounds
12 Cobalt (Co) &its Compounds

mg/Nm³ BDL (<0.001) 0.05 USEPA 29

mg/Nm³ BDL (<0.001) 0.05 USEPA 29

mg/Nm³ BDL (<0.001) 0.5 USEPA 29

mg/Nm³ BDL (<0.001) 0.5 USEPA 29

어

Tepage or2

Ankleshwar N

E
c

0

ecoearth.technologies@gmail.co
NABL Approved Lab (T-4196)The Enviropreneur
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Eco Earth Techno/o Éco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company

(GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)
MoEF&CC/CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986MOFE&CC /CPCR RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION ACT 1986

02206iVGH I Mltil Shod int ie lnd Eetata
Plot No. 3202/A/2/1,  T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,

303.002 Diet Bharich Guiarat India +91 9601758907 9409133000Ankleshwar - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000

पर
ीक
्ष
ण

भारत

बोर्ड

TC-17080

Test Report/ Certificate

Flue Gas Stack Emission

Report No EET2258260000338 Date of Report 10.01.2026

13 Copper (cu)&its Compounds mg/Nm³ BDL (<0.001) 0.5 USEPA 29
14 Lead (pb) &its Compounds mg/Nm³ BDL (<0.001) 0.5 USEPA 29

15 Manganese (Mn) &
mg/Nm³ BDL (<0.001) 0.5 USEPA 29

its Compounds
16 Nickel (Ni) &its Compounds mg/Nm³ BDL (<0.001) 0.5 USEPA 29

17 Vanadium (V) &
its Compounds

mg/Nm³ BDL (<0.001) 0.5 USEPA 29

Antimony/Sh 8iн
18 Antimony (Sb) &its mg/Nm³ BDL (<0.001) 0.5 USEPA 29

Compounds
19 Mercury &its Compounds mg/Nm³ BDL (<0.001) 0.05 USEPA 29

For, Eco Earth Technologies

PMP

Prepared by

Note: 1). Sampling done by the testing laboratory and test conducted on samples as received from client.
2). Result relates to particular sample received for testing.

arth T
ech

es

Ankles  Reviewed & Authorized by
Tochnical Mar
Technical Manager)E

Resuitrelates 
3). Reports may be reproduced, if required, but only in full and only with written approval of the laboratory.
4). 4). Re Re analysis analysis sample sample will  will  be be done, done, if if  requested requested within within in in 15 15 days days from from the the date date of of reporting reporting of of sample sample if if the the ssample are not consumed during analysis.
5). ND = Not Detected, BDL = Below Detection Limit.

End of the Test Report

Page 2 of 2

The Enviropreneur NABL Approved Lab (T-4196) Θ ecoearth.technologies@gmail.com
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Eco Eartn Technologies Eco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company

(GPCB RECOGNIZEDRECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)
e оECOCNIE I ARORATORY LUNDER ENVIRONMENT (PROTECTION ACT 198

MoEF&CC/CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986
20/ Multilouel Shad Maar Advance Paint GIDC Ind Estate

Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,
393 002 Dist Bharuch Guiarat India:+91 9601758907. 9409133000Ankleshwar -393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000 TC-17080

Report No EET2258260000286

Test Report/ Certificate

Ambient Air Quality Monitoring

Date of Report 10.01.2026

SAMPLE DETAILS

1 Name & Address of Industry
M/s Jindal Urban Waste Management (Ahmedabad) Ltd
Behind Torrent Power Substation 400kv, RSN-115/P, Shahwadi,
Ahmedabad- 382405, Gujarat, India

2 Sample ID AAQM/2026/200091 33 Client Representative Sarika Ladani

4 Sampling Date 05.01.2026 5 Sample Location Near Chimney Area

6 Sampling start Time 12:24 PM 7 Sampling Duration 24 Hrs

8 Analysis Commenced on 06.01.2026 9 Analysis Completed on
10 Wind Direction NE to SW 11 Sample Collected By

10.01.2026

EET Team

12 Sampling Procedure IS 5182 (Part -5): 1975 (Reaffirmed 2014)
13 Test Requirement Air Analysis of Ambient Air Quality Monitoring Near Chimney area
14 Description of Sample Sampling Bottle Sealed Filter Paper Packed

15 Environment Condition During Testing 26.8 °C

TEST RESULT

Sr. Unit Permissible Limit/
Parameter Result Test Method

No. (SI) GPCB Norms

1 Particulate Matter (PM10) µg/m³ 68.21

2 Particulate Matter (PM2.5) ug/m³ 38.36

3 Sulphur Dioxide (SO2) µg/m³ 21.25

4 Oxides of Nitrogen (NOx) µg/m³ 19.74

pm
Prepared by

Note: 1). Sampling done by the testing laboratory and test conducted on samples as received from client.

IS 5182 (Part 23): 2006(Reaffirmed 2012)
CPCB Guideline - NAAQMS/36/2012-13

IS 5182 (Part2): 2001 (Reaffirmed 2012)
IS 5182 (Part 6): 2006 (Reaffirmed 2012)

For, Eco Earth Technologies

Tecteil
th

Reviewed & Authorized by
Anklesnwa (Technical Manager)

2). Result relates to particuiar sample received for testing.
3). Reports may be reproduced, if required, but only in full and only with written approval of the laboratory.
4). Re analysis sample will be done, if requested within in 15 days from the date of reporting of sample if the sample are not consumed during analysis.

Roanalvels if if 

5). ND = Not t Detected, BDL = Below Detection Limit.
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80

The Enviropreneur

End of the Test Report

NABL Approved Lab (T-4196) ☑ ecoearth.technologies@gmail.com
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Eco Earth Technologies Éco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 & ISO 14001:2015 Certified Company
- (GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)

e epee PECOCNIZEР IАРOРАТОРУ Uиосо сиромМENT /PROTEСTIONI ACT 109e
MoEF&CC /CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986
Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,

Ankleshwar - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000
393 002 Dist Bharich Guiarat India :  +919601758907. 9409133000

क्
षण

 औ
र 
अ

मारत

TC-17080

Report No EET2258250000288

Test Report / Certificate

Ambient Air Quality Monitoring

Date of Report 10.01.2026

SAMPLE DETAILS

1 Name & Address of Company
M/s Jindal Urban Waste Management (Ahmedabad) Ltd
Behind Torrent Power Substation 400kv, RSN-115/P, Shahwadi,

Ahmedabad- 382405, Gujarat, India
2 Sample ID AAQM/2026/200093 3 Client Representative Sarika Ladani

4 Sampling Date 05.01.2026 5 Sample Location Near Garden area

Sampling start Time 12:38 PM 7 Sampling Duration 24 Hrs

8 Analysis Commenced on 06.01.2026 9 Analysis Completed on 10.01.2026

10 Wind Direction NE to SW 11 Sample Collected By EET Team

12 Sampling Procedure IS 5182 (Part -5): 1975 (Reaffirmed 2014)

13 Test Requirement Air Analysis of Ambient Air Quality Monitoring Near Garden area
14 Description of Sample Sampling Bottle Sealed Filter Paper Packed

15 Environment Condition During Testing 26.8 °C

TEST RESULT

Sr.
Parameter Unit (SI) Result

No.

Particulate Matter (PM10) ug/m³ 55.54

2 Particulate Matter (PM2.5) ug/m³ 25.21

3 Sulphur Dioxide (SO2) ug/m 18.25

4 Oxides of Nitrogen (NOx) µg/m3 15.45

Pe

Prepared by

Note: 1). Sampling done by the testing laboratory and test conducted on samples as received from client.
2). Result relates to particular sample received for testing.

Test Method

IS 5182 (Part 23): 2006(Reaffirmed 2012)
CPCB Guideline - NAAQMS/36/2012-13

IS 5182 (Part2): 2001 (Reaffirmed 2012)
IS 5182 (Part 6): 2006 (Reaffirmed 2012)

C
o
 E
a
r
t
h

For, Eco Earth Technologies

тесlyHeuutesy
0/01/2096

Rovibwed & AuthorReviewed & Authorized by
Ankleshw (Technical Manager)

2)ead on
3). Reports may be reproduced, if required, but only in full  and only with written approval of the laboratory.
4). Re analysis sample will be done, if requested within in 15 days from the date of reporting of sample if the sample are not consumed during analysis.if 

5). ND = Not Detected, BDL = Below Detection Limit.

Permissible Limit/

GPCB Norms

100

60

80
80

End of the Test Report

NABL Approved Lab (T-4196) ecoearth.technologies@gmail.comThe Enviropreneur
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Eco Earth lechologies Ecoco Earth
Technologies

ECO EARTH TECHNOLOGIES
(Analytical Laboratory Division)

ISO 9001:2015, ISO 45001:2018 45001:2018 && ISO 14001:2015 Certified Company

औ
र

पर
ाव 

Bo
ar
d

(GPCB RECOGNIZED SCHEDULED - II ENVIRONMENTAL AUDITOR)RECOGNIZED SCHEDULED- ILENVIBONMENTAIL AUDITOR)

сe MENY IрOTEеTION ACT 109e
MOEF&CC /CPCB RECOGNIZED LABORATORY UNDER ENVIRONMENT (PROTECTION) ACT, 1986

Plot No. 3202/A/2/1, T-1, Multilevel Shed, Near Advance Paint, GIDC Ind. Estate,
91 0901258907 9409133000Ankleshwar - 393 002, Dist. Bharuch, Gujarat, India.: +91 9601758907, 9409133000

भारत

बोर्ड

TC-17080

Report No EET2258260000287

Test Report/ Certificate

Ambient Air Quality Monitoring

Date of Report 10.01.2026

SAMPLE DETAILS

1 Name & Address of Company

M/s Jindal Urban Waste Management (Ahmedabad) Ltd
Behind Torrent Power Substation 400kv, RSN-115/P, Shahwadi,
Ahmedabad- 382405, Gujarat, India

2 Sample ID AAQM/2026/200092 3 Client Representative | Sarika Ladani

4 Sampling Date 05.01.2026 5 Sample Location Near Compressor house

6 Sampling start Time 01:07 PM 7

8 Analysis Commenced on 06.01.2026 9

10 Wind Direction NE to SW 11

Sampling Duration

Analysis Completed on

Sample Collected By

24 Hrs
10.01.2026
EET Team

12 Sampling Procedure IS 5182 (Part -5): 1975 (Reaffirmed 2014)

13 Test Requirement Air Analysis of Ambient Air Quality Monitoring Near Compressor house

14 Description of Sample Sampling Bottle Sealed Filter Paper Packed

15 Environment Condition During Testing 26.8 °C

TEST RESULT

Sr.
Parameter Unit (SI) Result

Permissible Limit/ Test Method
No. GPCB Norms

1 Particulate Matter (PM10) ug/m³ 57.25

2 Particulate Matter (PM2.5) µg/m³ 29.65

3२ Sulphur Dioxide (SO2) ug/m³ 19.87

4 Oxides of Nitrogen (NOX) µg/m³ 16.25

Prre

Prepared by

Note: 1). Sampling done by the testing laboratory and test conducted on samples as received from client.to 2). Result relates to particular sample received for testing.
3). Reports may be reproduced, if required, but only in full and only,but only in full  and only with written approval of the laboratory.if 

IS 5182 (Part 23): 2006(Reaffirmed 2012)
CPCB Guideline - NAAQMS/36/2012-13
IS 5182 (Part2): 2001 (Reaffirmed 2012)
IS 5182 (Part 6): 2006 (Reaffirmed 2012)

For, Eco Earth Technologies

TecBeutesy
Ea
rt
h

0

0012026
Reviewed & Authorized by

Technical Manager)

4).  Re analysis sample will  be done, if requested within in 15 days from  the date of reporting of sample if the sample are not consumed during analysis.4).  Re allalysis saiple wil-Balow Datoction Limit
5). ND = Not Detected, BDL = Below Detection Limit.

100

60

80
80

End of the Test Report

NABL Approved Lab (T-4196) ecoearth.technologies@gmail.comThe Enviropreneur
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2. Jamnagar Municipal Corporation

Sr. 

No. 

Name of 

ULB 

a) Plant

capacity

(MT) 

b) Daily

inputs of

feed (TPD)

c) Sources

of waste

d) Output

(Energy)

MW 

e) Residue /

Rejects

management 

f) Fly ash and

Bottom Ash

management

1 Jamnagar 600.00 100.00 
Dry 0.00 Sent to Dumpsite Nil 
Waste

175 / 905
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 0 1 0
Phone (079) 23226295
Fax (079) 23232156
Website www.gpcb gov tn

BY R.P.A.D.
In exercise of the power conferred under section-25 of the Water (Prevention

and Control of Pollution) Act-1974, under section-2l of the Air (Prevention and
Control of Pollution)-198l and Authorization under rule 3(c) & 5(5) of the
Hazardous and other Wastes (Management and Trans boundary Movement)
Rules'2O16 framed under the Environment (Protection) Act-1986.

And whereas Board has received consolidated consent application inward
No.205418 dated.04l04l2022of Consolidated Consent and Authorization (CC & A-
Fresh) of this Board under the provisions/rules of the aforesaid acts. Consents &
Authorization are hereby granted as under:
CONSENTS AND AUTHORISATION:
(Under the provisions /rules of the aforesaid environmental acts)
Mis. Goodw,atts Wte Jamnagar Private Ltd (44894),
S.No. 4 6/ i, 46 I 2 I p- 1,47,48,49 I 1,49 I 2.5 0 I 1,5 0 I 2,53,
Village-Navagam (Ghed)-3 6 I 008,
Tal & Dist: Jamanagar.

1 Consent Order No.: AWH-I19584 of Issue: 2310612022
2 The consents shall be valid up to 0310412027 for use of outlet for the

discharge of trade effluent & emission due to operation of industrial plant for
manufacture of the

3 Specific Condition;-
3.1. Applicant shall proved CCTV camera with24*7 surveillance monitoring

atleast 15 day record storage on the boundary wall towards .Rangmati
River and monitoring continuously by the management of the applicant.

3.2. Applicant shall not start any construction activities or project related
activity without getting Environment Clearance Certificate from the
Ministry of Environment, Forests & Climate Change, New Delhi/ State

Level Environment Impact Assessment Authority, Gujarat under
Environment Impact Assessment Notification dated 1410912006. (if
applicable)

3.3. In no case any type of hazardous waste shall be procured for
reuse/recycling or shall be reused/recycled/ utilized as raw material or for
product manufacturing as raw material or fuel.

3.4. Management of Solid Waste generated from industrial activitfes.qhall be as

per Solid Waste Management Rules-2016 (solid waste as defined in Rule-3
(46) and has to comply with the guidelines published time to time by the
Central Pollution Control Board, New Delhi.

M/s. Goodwatts Wte jarnnagar Private Ltd (44894), Page 1 of 8

Clean Gujarat Green Gujarat

, "QuantitySr. No Product
1 Power (Electricity by using RDF, MSW and

Agro waste)
7.5 MW

ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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3.5. Applicant shall comply w.ith the provisions of the plastic waste
Management Rules'2016 and has to comply with the guidelines published
time to time by the Central Pollution control Board, New Delhi. (if
applicable).

3.6. Applicant shall comply with the provisions of the E-Waste Management
Rules'2016 and has to comply with the guidelines published time to time
by the Central Pollution Controi Board, New Delhi.

3.7. Applicant shall comply with the provisions of the Construction and
Demolition waste Management Rules-2016 and has to comply with the
guidelines published time to time by the Central Pollution Control Board,
New Delhi.

4.3

CONDITIONS LTNDER WATER ACT,I974:
Source of water: - JMC STPA{armadawaterlground water.
The quantity of the water consumption for industrial pulpose shall not
exceed 770 KLPD.
No ground water shall be abstracted from bore well without permission
from Central Ground Water Authority
The quantity of water consurnption for domestic purpose shall.not.exceed
7.5 KLPD.
The quantity of wastewater generation from the manufacture process &
other ancillary industrial operation shall not exceed 114 KLPD, out of
which 76 KL/Day shall be utilize for gardening and Plantation purpose
within premises and 38 KLlDay shall be utilized for bottom ash
quenching.
The quantity of the domestic wastewater (Sewage) shall not exceed 6
KLPD.
Sewage shall be disposed of through Septic tank/soak pit system.
The treated effluent shall comply with following norrns for the discharge

4

4.1
4.2

4.4

4.5

4.6

4.7
4.8

for withinj.n u(,[ruB/ pranrrilrrurl p ur IJL

PARAMETERS GPCB NORMS
pH 6.5 To 8.5
Temperature 40uc
Colour (pt.co.scale) in units 100 units
Suspended Solids 100 mg/l
Oil and Grease 10 me/l
BOD (5 days at20L'C) 30 mgil
COD 100 mgll
Chlorides 600 me/l
Sulphates 1000 mgil
Total dissolved Solids 2100 ms/l,
Ammonical Nitrogen 50 mg/l
Percentage sodium 60%

M/s. Goodwatts Wte Jamnagar Private Ltd (44894), Page 2 of 8
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A. Gandhinagar-382 01 0

Phone (079) 23226295
Fax (079) 23232156
Website www.gPcb.gorr.tn

t' All effluent shall be made to remove color & unpleasant as far as
practicable.

4.9 Treated effluent conforming to the above norrns shall be discharge for
gardening within premises is compliance to CPCB Guideline.

4.I0 Industry shall provided fix pipeline network along with flow meter for the
discharge for plantation and gardening pu{pose for treated effluent &
maintain its records.

4.ll Applicant shall provide flow meter on inlet & outlet of plant as well as
shali maintain records for the same.

4.I2 Applicant shall provided flow metre on different out let of rejected water
and shall have to maintain records and also link with the CPCB site for
prescribed parameters like pH, TDS, TOC etc.

5 CONDITIONS TINDER AIR ACT 1981:
5.1 The fol shall be used as fuel.

5.2 The applicant shall install & operate air pollution control system in order
to achieve nofins prescribed herewith.

5.3 The Flue gas emission through stack attached to following,utilities shall
conform to the standards

Steam
Boiler
(cap.40
rPH)

l\{/s. Goodwatts Wte Jamnagar Private Ltd (44894). Page 3 of I

.l

I

Clean Gujarat Green Gujarat

Sr. No. 
i Fuel Quantity
Pre processed RDF+
MSW +

i Agro Briquettes

1 150 MTA{onth+
250 }q4TAi4onth*
150 MTAvIonth

Stack
No.

Stack
attached to

Stack
height

APCM Parameter Permissible
Limit

45
Meter

Bag
Filter+
ESP

Total
Organic
Carbon
FIF
NO.(NO and
NO2
expressed as

No2)

Total
Dioxine and
Furan

PM
Soz
HCL
CO

50 mgA.{mi
200 mgA.lm3
50 mg/Trlm3
100 mgA.lm3
50 mgA.lm3

20 mgAlm3

4 mgA.{m3
400 mgA{m3

0.1ngTEQAIM3

ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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Cd+Th+Their
Compounds
Hg and its
compounds
Sb+As+Pb+
Cr*Co+Cu+
Mn+Ni+V+
their
Compounds

O.OltrrgN*'

0.05 mgA'{m3

0.5 mgA{m3

5.4 There shall be no process emission from the manufacturing process as well

5.5
as any other ancillary oPeration.

There shall be ,ro odo.ors gaseous emission causing odour iiuisance or

fugitivd emission. Adequate measures shall be taken there

Ap'pticant shall comply with the National Ambient Air Quality Standards

,otin.a by Central Poil,rtion Control Board, New Delhi time to time under

the provision of the Environment (Protection) Act-1986 for all the

parameters. The concentration of all parameters in the ambiont air within

ihe premises of the industry and a distance of 10 meters from the source

(other than the stack/vent) shall not exceed than the permissible limit'

Standards are as per Annexure-Il.
The applicant shall provide portholes, ladder, plattbrm etc at chimney(s)

for mo.ritoring the air emissions and the same shall be open for inspection

toland for use of Board's staff. The chimney(s) vents attacheci to various

sources of emission shall be designed by numbers such as S-1, S-2, etc.

and these shall be painted/displayed to facilitate identification.
The industry shall take adequate measures for control of noise levels from

its Own sources within the premises so as to maintain ambient air quality

standards in respect of noise to less than 75dB(A) during day time

and70dB (A) during night time. Dal'time is reckoned in between 6a.m.

5.5

5.7

5.8

and1Op.m. and nighttime is reckoned between 10 p.m. and 6 a.m'

6 ORIZA PER
& 2016

6.t

Form-2 [See rule 6 (2)l
F"r- f". g*"t 

"f 
*thorization for occupier or operator handling Hazardous

waste
M/s. Goodwatts Wte Jamnagar Private Ltd (44894),,is hereby granted an

authorization to operate facility for following hazardous wastes on the

premises situated at Plot No.S.No.4 6ll,46l2lp-1,4J, 48, 4911, 4912, 5011,

5012 53 V Nr 1008 Tal & Dist: J

FacilityQuantity
MT/Year

ScheduleSr.

No.
Waste

Collection, Storage,

Transportation and !9q!9_ 3L
r-4.1 0.65

MTA{ear
1 Used oil, waste

& residue

M/s. Goodwatts Wte Jamnagar Private Ltd (44894)'

G

Page 4 of 8
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector- 1 0-A. Ga nd h inaga r-382 0 1 0

Phone (079) 23226295
Fax : (079) 23232156
Website : www.gpcb gov lr-l

The authorization shall be vaiid up to 0310412027.

The authorrzationis subject to the conditions stated below and such other

conditions as may be specified in the rules from time to time under the

Environment (Protection) Act- 1 986

The authorization is granted to operate a facility for collection, storage

within factory premises transportation and ultimate disposal of Hazardous

wastes ut p.t iondition no.6.i to the industry having valid CCA of this

Board

N{/s. Goodwatts Wte Jar.nnagar Private Ltd (44894)' Page 5 of 8

6.2
6.3

6.4

7

7

C TI
1 The applicant shall comply with the provisions of the Environment

(Protection) Act-1986 and the rules made there under.

The authorrzation or its renewal shall be produced for inspection at the

request of an ofhcer authorized by the Gujarat Pollution Control Board'

ThL persons authorized shali not rent, lend, sell, and transfer or otherwise

transport the hazardous wastes without obtaining prior permissiofl of the

Gujarat Pollution Control Board.

Any unauthorized change in personnel, equipment or working conditions

as mentioned in the authorization order by the persons authorized shall

constitute a beach of this auti",orization.

1.2

7.3

7.4

Clean Gujarat Green Gujarat

containing oil lubricant in Plant/machinery
or sale to authorized

2 Discarded
containers/
BarrelslLiners/
Contaminated
with Hazardous
chemicals.

r-34.1 0.09
MT/Year

Collection, Storage,

Transportation to authorized
recycler

a
J Bag Filter Ash I-35.I 2796

MTiYear
Collection, Storage,
Transportation and disPosed

for co-processing at

authorized Cement

4. Spent ion
exchange resins
from DM Plant

1-35.2 1.50
MT/Year

Collected, Storage,

Transportation and disPosed

off at secured landfill site of
IWs Saurashtra Enviro

ects Pvt Ltd.

5 Neutralization
Tank sludge

r-35.3 aJ

MT/Year
Collected, Storage,

Transportation and disPosed

off at secured landfiil site of
M/s Saurashtra Enviro

ects Pvt Ltd.

ISO - 9001 - 2008 & ISO - 14001 - 2OO4 Certified Organisation
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7.5 The person authorized shall implement Emergency Response Procedure
(ERP) for which this authorization is being granted considering all site
specific possible scenarios such as spillages, leakages, fire etc. and their
possible impacts and also carry out mock drill in this regard at regular
interval of time;

7.6 The person authorized shall comply with the provisions outlined in the
Central Pollution Control Board guidelines on "Implementing Liabilities
for Environmental Damages due to Handling and Disposal of, Hazardous
Wastes and Penalty"

7.7 It is the duty of the authorized person to take prior permission of the
Gujarat Pollution Control Board to close down the facility.

7.8 An application for the renerval of an a.uthorization shall be made as laid
down in rules 6(2) under Hazardous Waste and Other Waste Rules, 2016.

7.9 The imported hazardous and other wastes shall be fully insurbii for transit
as well as for any accidental occurrence and its clean-up operation.

7.I0 The record of consumption and fate of the imported hazardous and other
wastes shall be maintained.

7.ll The hazardous and other wastes which gets generated during recycling or
reuse or recovery or pre-processing or utilization of importedhazardous or
other wastes shall be treated and disposed of as per specific conditions of
authorization-

7.12 The importer or exporter shall bear the cost of import or export and
mitigation of damages if any.

l.l3 Any other conditions for compliance as per the Guidelines isgyed by the
Ministry of Environment, Forest and Climate Change or Central Pollution
Control Board from time to time.

7.I4 The waste generator shall be totally responsible for (i.e. collection, storage,
transportation and ultimate disposal) the wastes generated.

7.15 Records of waste generation, its management and annual return shall be
submitted to Gujarat Pollution Control Board in Form-4 by-,3Oth day of
June of every year for the preceding period April to March.

7.16 In case of any accident, details of the same shall be submitted on Form-
11 to Gujarat Pollution Control Board.

7.17 As per "Public Liability Insurance Act-91" company shall get
Insurance Policy, if applicable.

7.18 Empty drums and containers of toxic and hazard material shall be treated
as per guideline published for "Management & Handling of discarded
containers". Records of the same shall be maintained and forwarded to
Gujarat Pollution Control Board regularly.

7.I9 In case of transport af hazardous wastes to a facility for (i.e. treatment,
storage and disposal) existing in a State other than the ,State' where
hazardous wastes are generated, the occupier shall obtain 'No Objection
Certificate' from the State Pollution Control Board or Committee of the

tr4/s. Goodwatts Wte Jamnagar Private Ltd (44894), Page 6 of 8
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-1 0-A, Gandhinagar-382 0 1 0
Phone (079) 23226295
Fax : (079) 23232156
Website www gpcb gov rrr

concerned State of Union Territory Administration where the facility
exists.

7.20 Unit shall take all concrete measures to show tangible results in waste
generation, reduction, avoidance, reuse and recycle. Actions taken in this
regard shall be submitted within three months and also along with Form-4.

7.2I Industry shall have to display the relevant information with regards to
hazardous waste as indicated in the Hon. Supreme Court's Order in W.P.
No.657 of 1995 dated 14th October,2003.

7.22 Industry shall have to display on-line data outside the main factory gate

with regard to quantity and nature of hazardous chemicals being,handled in
the plant, including wastewater and air emissions and solid hazardous
wastes generated within the factory premises.

8 GENERAL CONDITIONS: -
8.1 Any change in personnel, equipment or working conditions as mentioned

in the consents form/order should immediately be intimated to this Board.
8.2 Applicant shall also comply with the general conditions giveri in annexwe

I.
8.3 Whenever due to accident or other unforeseen act or ever, such emissions

occur or is apprehended to occur in excess of standards laid down such
information shall be forthu.ith reported to Board, concerned Police Station,
Office of Directorate of Health Service, Department of..Explosives.
Inspectorate of Factories and local body.

8.4 In case of failure of pollution control equipments, the production process

connected to it shall be stopped. Remedial actions/measures shall be

implemented immediately to bring entire situation normal.
8.5 The Environmental Management Unit/Cell shali be setup to ensure

irnplementation on and rnonitoring of environmental safeguards and other
conditions stipulated by statutory authorities. The Environmental
Managernent CellAJnit shall directly report to the Chief Executive of the
organization and shall work as a fbcal point for intemalizing
environmental issues. These cells/units also coordinate the exercise of
environmental audit and preparation of environmental statements.

8.6 The Environmental audit shall be carried out yearly and the environmental
statements pertaining to the previous year shall be submitting to this State

Board latest by 3Oth September every year.
8.7 The Board reserves the right to review and/or revoke the consent and/or

make variations in the conditions, which the Board deems, fit in
accordance with Section2l of the Act.

8.8 In case of change of ownership/management the name and address of the
new owners/ partners/directors/proprietor should immeciiately be intimated
to the Board.

M/s. Good*atts $rte Jarnnagar Private Ltd (448qrl), PageT of8

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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8.9 Industry shall have to display the relevant information with regard to
hazardous waste as indicated in the Hon. Supreme order in w.p. no. 657 of
1995 dated 14th October 2003.

8.10 If it is established by any competent authority that the damage is caused

due to their industrial activities to any person or his property .in that case

they are obliged to pay the compensation as determined by the competent
authority.

For and on behalfof
Gujarat Pollution Control Board

si tr-\.j lAau
(Dip

Environment Engineer

NO : PC/ CCA-JMN -147 l(2)lID-448941
Issued To:
M/s. Goodwatts Wte Jamnagar Private Ltd (44894),
S.No.461 1, 46 I 2 I p-L,47,48,49 I 1,49 I 2 "5 0 I 1,50 I 2,53,
Village-Navagam (Ghed)-3 6 I 008,
Tal & Dist: Jamanagar.

Date:-

N{/s. Good,,vatts Wte Jamnagar Private Ltd (44894), Page 8 of 8
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 1O-A,

GANDHINAGAR - 382010,

(T) 079-23232152

BY SPEED POST
NOTICE OF DIRECTIONS UNDER SECTION (5) OF THE ENYIRONMENT(PROTECTION) ACT.I986 *O'. 

Y1TH RULE 4Q) @)OT' TITE ENVIRONMENTPROTECTION RULES.1986 AND SOLID WASTT MANAGEMENT RULES-2016FRAMED UNDER THE ENVIRONMENT (PROTEC,IOry ACT.1986.
WHEREAS' you are responsible for Management and Handring of the Sorid waste generatedfrom your Jurisdiction, u. p". The solid waste Management Rules_2016.
AND WHEREAS' The Solid waste Management Rules-20r6 pubrished by Government ofIndia vide notification no S.o. 1357 (E)dated sth aprii 2016 is appricabre to you.

fl'rrffi7}Hr1s' 
Board had alreadv issued Show Cause Notices to you on dated 16/05/2025

AND WHEREAS' you have not complied with the above notices issued by the Board and isstill under the violation of the Sorid waste Management Rules_2016.

AND WHEREAS, site located at Sr. No. 4611, 46/2/p-1, 47,.4!, 4g/r, 4g/2, 50/r, 50/2,53,
:;W1;,i,.?:;:i?l,:t*;:l ll:rli:l*#lif.":#:1ff::l ** rererence,. c.mp,aini

l) Board has granted consent for. waste to Energy prant. However, during visit it was

:i[ffi:jf: 
unit is engaged in pre-proce.riie/rhr"oding without priorpermission

" #:,Tffi:::,ffi"#TJffe 
is being sent to cemenr industry without obtaining

3) Unit has not furnished any record/dr
processed/shredded waste. 

lcuments w'r'to disposal details of the said

4) 
}ffi: 

inspection' unpleasant odor is sensed near unprocessed and processed waste

5) Unit has not provided fixed deodorant spraying system near unprocessed andprocessed waste stora ge area.
6) You have failed to operate waste to Energy plant since ll/03/2o25and creatingnuisance in surroundings due to imprope,iunu*"-"rt of municipal solid waste.AND Now' THEREF,RE' I' D' M' Thaker, Member Secretary of the Gujarat polutioncontrol Board propose to issue following directions in exercise ;i;;;. iJi.gut.a by they:;:;;Z?rchairman of the Board vide office order No. crcnz r"rar _Gen _28 /473s36. dated:

1' 
:'::ril 

complv with Solid waste Management Rures 2016 &condition given in

Clean Gujarat Green Gujarat
'//ebsite : https://gpcb.gujarat.gov.in
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2. you shall be directed to take necessary precautions to minimize nuisance of odour,

flies, rodents, bird menace and fire hazardas described under schedule-Il (A) and odour

from sites shall be managed as per guidelines of CPCB issued from time to time of the

Solid Waste Management Rules, 2016.

3. you shall be directed to submit clarification for not operating Waste to Energy Plant

since I1.03.2025.

you are hereby also directed to reply within 15 days from the date of issue of this notice, failing

which, it shall be presumed that you have nothing to say in this matter and proposed direction

will be issued against you under the Environment (Protection) Act- 1986 and the Rules framed

there under.

For & On behalf o/
Gujarat polrution ,Sy/,

.\'5''
D. M. Thaker

Member Secretary

No: GPCB/lvISw- 227 fiD-448941

Issued To,

I\{/s. Gfi-rlwatts WTE Jamnagar Private Limited,
\-4.No. 46lr., 46t2tp-1, 47, 48, 4gtt,4gtz, sotl,5012,53,

Yillage: Navagam (Ghed)-36100E'
Tal & Dist: Jamnilgar.

Date: I 12026
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Sr. No. Particulars

Qty of
Unprocessed
Waste going to

Landfill Site (MT)

Total 200,911.28

1

Unprocessed Waste dumped
by ULBs whose plants are
commissioned after last
affidavit

26,795.78

2 Unprocessed Waste dumped
by rest of the ULBs 174,115.50
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Processing Plant Commissioned After 01.09.2025

Sr No Zone Name ULB Name
Plant

Completed
 (%)

Date of Plant
Commissioned Approved

Capacity (TPD)
Total project
cost (Rs.In Cr)

Approved
Capacity (TPD)

Total project cost
(Rs.In Cr)

WET WASTE PROCESSING
PLANT CAPACITY

DRY WASTE PROCESSING
PLANT CAPACITY

No. of days from last
Affidavit when

unprocessed waste was
going to legacy waste

site

Quantity of
unprocessed
waste as per
Last Affidavit

(TPD)

Total unprocessed
waste dumped at
legacy waste site

(MT)

No. of days from
Processing Plants
are commissioned
till 15/03/2026

Quantity of
unprocessed waste
going to legacy waste
site due to gap in D-2-D

collection (TPD)

Total unprocessed
waste dumped at

legacy waste site due
to gap in D-2-D
collection (MT)

Total
Unprocessed

Waste dumped at
legacy waste site

(MT)

1 Bhavnagar Keshod 100 05/01/2026 29.12 3.35 21.18 1.80
2 Bhavnagar Damnagar 100 23/02/2026 8.00 0.92 10.00 0.85
3 Rajkot Jetpur 100 16/02/2026 40.00 4.64 29.00 2.50
4 SURAT Anklesvar 100 05/12/2025 7.06 0.82 7.00 0.60
5 SURAT Umargam 100 10/10/2025 4.00 0.46 8.00 0.68
6 SURAT Pardi 100 04/12/2025 4.00 0.75 9.00 0.77
7 Gandhinagar Kalol 100 10/03/2026 43.30 5.21 33.00 2.81
8 Ahmedabad Patdi 100 25/09/2025 2.00 0.23 16.00 1.36
9 Ahmedabad Botad 100 20/02/2026 40.64 4.68 34.00 2.89

10 Ahmedabad Dhandhuka 100 31/12/2025 17.00 1.96 17.00 1.45
11 Ahmedabad Dhrangadhra 100 25/01/2026 6.20 0.71 7.80 0.66
12 Ahmedabad Kapadvanj 100 05/01/2026 2.00 0.23 10.00 0.85
13 Ahmedabad Thasra 100 28/02/2026 19.00 2.19 0.00 0.00
14 Ahmedabad Mahemdabad 100 31/01/2026 4.00 0.46 3.00 0.25
15 Ahmedabad Mahudha 100 24/01/2026 7.00 0.81 16.00 1.36
16 Ahmedabad Dholka 100 05/03/2026 19.00 2.21 24.00 2.04
17 Ahmedabad Kheda 100 10/03/2026 6.00 0.69 4.20 0.36
18 Ahmedabad Bareja 100 10/03/2026 5.00 0.57 3.20 0.27
19 Vadodara Anklav 100 03/03/2026 1.00 0.12 4.00 0.34

Mahesana 100 15/12/2025

126 16.39 2065.14 69 1.76 121.44 2186.58

175 2.16 378.00 20 0.98 19.60 397.60

168 0.00 0.00 27 2.40 64.80 64.80

95 37.60 3572.00 100 2.49 249.00 3821.00

39 2.50 97.50 156 1.26 196.56 294.06

94 4.20 394.80 101 1.20 121.20 516.00

190 13.00 2470.00 5 2.78 13.90 2483.90

24 8.00 192.00 171 1.23 210.33 402.33

172 32.50 5590.00 23 2.38 54.74 5644.74

121 1.20 145.20 74 1.04 76.96 222.16

146 11.00 1606.00 49 2.01 98.49 1704.49

126 15.00 1890.00 69 1.62 111.78 2001.78

180 0.30 54.00 15 1.20 18.00 72.00

152 7.40 1124.80 43 1.16 49.88 1174.68

145 0.20 29.00 50 0.96 48.00 77.00

185 9.40 1739.00 10 2.02 20.20 1759.20

190 3.50 665.00 5 1.11 5.55 670.55

190 2.80 532.00 5 1.03 5.15 537.15

183 3.00 549.00 12 0.98 11.76 560.76

105 21.00 2205.00 90 0.00 0.00 2205.0020 Mahesana 64.00 7.36 61.00 5.18
Total 328.32 38.34 317.38 27.00 2806 191.15 25,298.44 1094 29.61 1497.34 26,795.78
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Sr No Name of ULB

Number of
legacy

waste dump
sites

Total Legacy waste
Reported  (MT)

Total Legacy
Waste

Remediated (MT)

Present
Quantity of

Legay Waste
(MT)

Daily legacy waste
being added as

unprocessed
waste (MT)

Total Land
Occupied By

Legacy Waste
(Acre)

Total Land
Reclaimed in

(Acre)

Geo Codes of Legacy Waste Site

Latitude Longitude

1 Ahmedabad 1 12500000 12500000 0 0.00 45.00 45.00 22.97950 72.56390
2 Surat 1 2519450 2519450 0 0.00 86.00 86.00 21.10020 72.80399
3 Rajkot 1 2079000 1824770 254,230 0.00 40.00 23.00 22.37286 70.85962
4 Vadodara 1 800000 800000 0 0.00 19.00 19.00 22.27776 73.16969
5 Gandhinagar 1 185000 185000 0 0.00 10.00 10.00 23.25107 72.67936

6 Bhavnagar 1 500000 500000 0 0.00 48.00 48.00 23.21300 72.65590
7 Jamnagar 1 178000 142850 35,150 0.00 3.70 2.50 22.48032 70.10606
8 Junagadh 1 586508 491028 95,480 0.43 14.00 11.00 21.45521 70.43738
9 Anand 1 460811 460811 0 0.00 12.35 12.35 22.57930 72.94610

10 Nadiad 1 289275 289275 0 0.00 10.35 10.35 22.71671 72.85026
11 Surendranagar 2 394198 356392 37,806 0.85 15.00 10.00 22.70420 71.68010
12 Mahesana 1 375500 375500 0 0.00 8.00 8.00 23.58906 72.39584
13 Morbi 1 559757 559757 0 0.00 9.00 9.00 22.81510 70.83240
14 Porbandar 1 489500 489500 0 0.00 15.00 15.00 21.60083 69.64770
15 Gandhidham 1 463305 463305 0 0.00 10.00 10.00 23.06620 70.14230
16 Vapi 1 159600 159600 0 0.00 4.00 4.00 20.36520 73.88440
17 Navsari 1 140000 140000 0 0.00 6.00 6.00 20.95693 72.90406
18 Bareja 1 13700 13700 0 1.03 2.72 2.72 22.84467 72.58697
19 Bavla 1 32790 32790 0 5.68 10.00 10.00 22.80324 72.33670
20 Dhandhuka 1 13000 13000 0 1.04 2.50 2.50 22.35424 71.98228
21 Dholka 1 29500 29500 0 2.02 2.50 2.50 22.73859 72.46138
22 Sanand 1 84686 84686 0 15.04 2.45 2.45 23.00276 72.36074
23 Viramgam 1 86467 86467 0 2.20 6.66 6.66 23.12663 72.06427
24 Barvala 1 2450 2450 0 1.04 2.50 2.50 22.15300 71.88501
25 Botad 1 116081 116081 0 2.38 4.00 4.00 22.17473 71.68709
26 Gadhada 1 17000 17000 0 1.51 10.00 10.00 21.96905 71.57035
27 Chakalasi 1 250 250 0 1.18 0.20 0.20 22.66403 72.96139
28 Dakor 1 3720 3720 0 3.04 0.74 0.74 22.76452 73.15917
29 Kanjari 1 6430 6430 0 1.09 1.50 1.50 22.61901 72.91386
30 Kapadwanj 1 53785 51975 1,810 1.62 3.00 1.20 23.02521 73.09749
31 Kathlal 1 250 250 0 3.98 0.20 0.20 22.89458 72.99596
32 Kheda 1 4670 4670 0 1.11 1.00 1.00 22.76589 72.71566
33 Mahemdabad 1 5040 5040 0 1.16 2.10 2.10 22.82529 72.74261
34 Mahudha 1 4228 4228 0 0.96 1.00 1.00 22.82470 72.94287
35 Thasra 1 5475 5475 0 1.20 2.50 2.50 22.81573 73.22412
36 Chotila 1 8924 8924 0 8.17 1.00 1.00 22.42463 71.18959
37 Limbdi 1 16200 16200 0 8.25 6.30 6.30 22.56599 71.76621
38 Dhrangadhra 1 87272 69422 17,850 2.01 6.50 3.50 22.99897 71.48855
39 Patdi 2 21939 21939 0 1.23 1.00 1.00 23.190098 71.807822

40 Thangadh 1 20027 20027 0 1.77 5.00 5.00 22.59363 71.24139
41 Deesa 1 266354 266354 0 6.02 9.00 9.00 24.22558 72.16744
42 Himmatnagar 1 95397 95397 0 3.78 2.50 2.50 23.57550 72.95390
43 Khedbrahma 1 1500 1500 0 1.98 3.00 3.00 24.02429 73.05757
44 Mansa_G 1 68855 68855 0 2.39 4.00 4.00 23.25445 72.37582
45 Talod 1 30251 30251 0 1.16 3.20 3.20 23.37219 72.96407
46 Bayad 1 19500 16570 2,930 2.72 2.00 1.20 23.20169 73.21776
47 Bhabhar 1 30359 30359 0 1.88 5.00 5.00 24.05950 71.59520
48 Chanasma 1 25496 23916 1,580 5.10 4.00 2.00 23.67554 72.10608
49 Dahegam 1 56837 56837 0 2.27 6.40 6.40 23.16381 72.82977
50 Dhanera 1 9600 7500 2,100 6.26 7.00 4.00 24.50278 71.99360
51 Harij 1 20000 14300 5,700 4.11 4.00 1.90 23.68770 71.88612
52 Idar 1 41000 41000 0 1.97 3.00 3.00 23.84659 72.99000
53 Kalol 1 271000 223723 47,277 2.78 6.24 1.00 23.24221 72.46438
54 Kheralu 1 13000 5000 8,000 4.65 2.30 0.00 23.87791 72.61367
55 Modasa 1 157254 157254 0 15.40 4.90 4.90 23.48746 73.29676
56 Palanpur 1 362000 316768 45,232 7.18 3.00 0.50 24.17871 72.45035
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Sr No Name of ULB

Number of
legacy

waste dump
sites

Total Legacy waste
Reported  (MT)

Total Legacy
Waste

Remediated (MT)

Present
Quantity of

Legay Waste
(MT)

Daily legacy waste
being added as

unprocessed
waste (MT)

Total Land
Occupied By

Legacy Waste
(Acre)

Total Land
Reclaimed in

(Acre)

Geo Codes of Legacy Waste Site

Latitude Longitude

57 PATAN_GU 1 295620 216960 78,660 3.29 20.00 13.33 23.82353 72.10162
58 Prantij 1 13349 13349 0 1.64 1.50 1.50 23.46060 72.83970
59 Radhanpur 1 24500 20000 4,500 7.31 12.00 10.00 23.81994 71.60163
60 Siddhpur 1 31000 31000 0 2.11 10.00 10.00 23.92379 72.40350
61 Thara 1 10118 10118 0 5.14 4.00 4.00 23.96930 71.82010
62 Tharad 1 86148 86148 0 1.98 7.14 7.14 24.40835 71.62116
63 Vadali 1 12109 12109 0 1.61 4.00 4.00 23.92643 73.01346
64 Vijapur 1 30451 23451 7,000 1.63 1.50 0.50 23.56073 72.75978
65 Visnagar 1 23630 23630 0 5.47 2.00 2.00 23.69000 72.55000
66 Kadi 1 104278 104278 0 1.93 4.00 4.00 23.31356 72.32407
67 Unjha 1 35450 35450 0 2.05 10.00 10.00 23.79088 72.42032
68 Vadnagar 1 8300 8300 0 1.79 2.00 2.00 23.80900 72.62320
69 Bharuch 1 251511 251511 0 7.94 4.00 4.00 21.62144 73.04615
70 Amod 1 7000 7000 0 9.23 1.00 1.00 21.99277 72.85201
71 Jambusar 1 16341 11153 5,188 16.48 2.00 1.00 22.01636 72.78830
72 Ankleswar 1 133500 133500 0 2.49 3.00 3.00 21.62476 72.97493
73 Rajpipla 1 12870 9491 3,379 13.49 2.00 1.00 21.87686 73.51024
74 Bilimora 1 5050 99 4,951 15.40 2.00 0.85 21.19107 72.83671
75 Gandevi 1 9746 9746 0 1.37 1.00 1.00 20.82278 72.99702
76 Kadodara 1 500 500 0 1.60 1.00 1.00 21.10801 73.09800
77 Tarsadi 1 8000 8000 0 14.57 2.00 2.00 21.46094 72.94346
78 Mandvi 1 35511 35511 0 7.83 2.00 2.00 21.26112 73.29952
79 Bardoli 1 62712 62712 0 4.20 3.00 3.00 21.10801 73.09800
80 Vyara 1 42730 42730 0 3.08 4.00 4.00 21.11690 73.39670
81 Songadh 1 15000 15000 0 1.45 1.00 1.00 21.17738 73.85547
82 Umargam 1 13047 13047 0 1.26 2.00 2.00 20.19724 72.76033
83 Valsad 1 145343 81695 63,648 43.06 7.00 2.10 20.62726 72.94096
84 Pardi 1 12192 12192 0 1.20 3.00 3.00 20.49310 72.94662
85 Dharampur 1 18070 18070 0 1.70 1.00 1.00 20.52197 73.17137
86 Anklav 1 1350 1210 140 0.98 4.00 0.00 22.37220 72.98810
87 Balasinor 1 15462 13412 2,050 2.04 8.60 7.50 22.97016 73.32939
88 Boriavi 1 22432 22432 0 1.18 1.00 1.00 22.61874 72.95252
89 Borsad 1 111360 111360 0 7.86 2.50 2.50 22.41626 72.89133
90 Chhota Udaipur 1 44705 44705 0 1.48 3.24 3.27 22.28428 74.02083
91 Dabhoi 1 29898 29898 0 1.80 2.71 2.71 22.72152 73.15256
92 Dahod 1 174000 174000 0 5.31 6.00 6.00 22.82250 74.27214
93 Devgadbaria 1 21400 21400 0 1.70 3.50 3.50 22.69875 73.89868
94 Godhra 1 48000 48000 0 31.23 7.00 7.00 22.74790 73.58729
95 Halol 1 131250 109250 22,000 3.90 10.00 6.40 22.49740 73.48260
96 Jhalod 1 42511 25511 17,000 1.72 4.00 1.00 23.10185 74.16179
97 1 66777 66777 0 1.33 3.24 3.24 22.59225 73.45606
98 Karjan 1 2239 2239 0 1.74 2.47 2.47 22.06358 73.10673
99 Khambhat 1 99200 99200 0 1.38 2.80 2.80 22.31876 72.60159

100 Lunawada 1 73899 73899 0 5.83 2.00 2.00 23.09018 73.61577
101 Ode 1 100 100 0 1.12 0.50 0.00 22.62309 73.12337
102 Padra 1 26222 26222 0 2.53 7.52 7.52 22.20123 73.11660
103 PETLAD 1 56378 56378 0 2.65 5.50 4.00 22.46702 72.81329
104 Santrampur 1 44047 44047 0 1.34 2.56 2.56 23.20122 73.89467
105 Savli 1 12893 12893 0 1.21 2.00 2.00 22.56178 73.22000
106 Shehera 1 65361 65361 0 1.38 2.56 2.56 22.93842 73.65342
107 Sojitra 1 108 108 0 1.03 1.23 1.23 22.53570 72.74247
108 Umreth 1 20260 20260 0 2.23 2.00 2.00 22.69320 73.10594
109 Vaghodiya 1 3785 0 3,785 9.40 0.50 0.00 22.32206 73.41815
110 Amreli 1 141990 141990 0 67.08 4.00 4.00 21.57860 71.21890
111 Babra 1 5497 5497 0 2.11 2.00 2.00 21.86036 71.31439
112 Bagasara 1 8815 8815 0 6.67 2.82 2.82 21.48945 70.92509

alol (Panch Maha
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Sr No Name of ULB

Number of
legacy

waste dump
sites

Total Legacy waste
Reported  (MT)

Total Legacy
Waste

Remediated (MT)

Present
Quantity of

Legay Waste
(MT)

Daily legacy waste
being added as

unprocessed
waste (MT)

Total Land
Occupied By

Legacy Waste
(Acre)

Total Land
Reclaimed in

(Acre)

Geo Codes of Legacy Waste Site

Latitude Longitude

113 Chalala 1 2130 2130 0 2.62 3.00 3.00 21.43759 71.16343
114 Damnagar 1 3764 3764 0 0.98 1.50 1.50 21.69458 71.53177
115 Jafrabad 1 275 275 0 1.18 2.00 2.00 20.85592 71.33983
116 Lathi 1 5820 5820 0 2.16 6.00 6.00 21.71459 71.38188
117 Rajula 1 17200 17200 0 5.53 5.00 5.00 21.04694 71.43800
118 Savarkundla 1 10826 10826 0 11.46 14.02 14.02 21.28843 71.29562
119 Gariadhar 1 10404 10404 0 5.53 10.00 10.00 21.51680 71.57410
120 Mahuva 1 89370 89370 0 5.45 2.50 2.50 21.08000 71.78000
121 Palitana 1 4534 4534 0 14.40 4.26 4.26 21.51575 71.84103
122 Sihor 1 80000 34660 45,340 15.40 5.00 2.50 21.72181 71.98120
123 Talaja 1 37320 37320 0 6.90 5.00 5.00 21.33091 72.01317
124 Vallabhipur 1 2229 2229 0 4.13 9.53 9.53 21.88990 71.88521
125 Kodinar 1 11900 11900 0 2.55 7.00 7.00 20.79555 70.76811
126 Sutrapada 1 10917 10917 0 8.33 6.00 6.00 20.84208 70.47578
127 Talala 1 3217 3217 0 4.68 1.20 1.20 21.06000 70.53980
128 Una 1 8892 8892 0 15.87 2.50 2.50 20.82550 71.04160
129 Veraval 1 329806 329806 0 49.84 9.00 9.00 20.90950 70.36210
130 Bantwa 1 2133 2133 0 2.74 0.50 0.50 21.49794 70.07437
131 Chorvad 1 1648 1648 0 2.66 10.00 10.00 21.00533 70.22417
132 Keshod 1 20024 20024 0 1.76 1.00 1.00 21.31368 70.28540
133 Manavadar 1 16207 16207 0 3.49 7.00 7.00 21.49341 70.12391
134 Mangrol 1 7160 7160 0 14.16 2.00 2.00 21.08990 70.13015
135 Vanthali 1 2736 2736 0 4.38 2.50 2.50 21.48780 70.31906
136 Visavadar 1 3218 3218 0 6.36 0.50 0.50 21.32117 70.74180
137 Dhari 1 0 0 24,500 7.12 0.50 0.00 21.33049 71.02527

138 Gondal 1 101201 101201 0 11.49 1.93 1.93 21.94144 70.79358
139 Jetpur 1 157307 125776 31,531 2.40 22.00 18.00 21.75640 70.65286
140 Dhoraji 1 20723 20723 0 9.87 2.00 2.00 21.74281 70.41498
141 Upleta 1 10505 10505 0 2.61 6.54 6.54 21.73199 70.29183
142 Jasdan 1 9860 9860 0 7.52 2.00 2.00 22.00907 71.22728
143 Bhayavadar 1 28607 28607 0 4.34 2.50 2.50 21.83811 70.23341
144 vankaner 1 26500 26500 0 4.67 1.00 1.00 22.62738 70.97638
145 Halvad 1 45387 40387 5,000 4.64 6.00 4.00 23.02273 71.19094
146 Maliya-Miyana 1 17350 15000 2,350 4.32 2.00 0.90 23.01480 71.18390
147 Tankara 1 17350 0 17,350 5.54 2.20 0.00 22.75128 70.74080
148 Dhrol 1 15400 15400 0 8.39 2.00 2.00 22.58252 70.41027
149 Jamjodhpur 1 49486 45659 3,827 4.86 2.00 0.70 21.87741 70.02169
150 Kalavad 1 18012 8512 9,500 10.74 1.00 1.00 22.21623 70.36020
151 Sikka 1 19665 10928 8,737 11.30 1.50 0.00 22.43727 69.83129
152 Okha 1 25423 2183 23,240 23.04 5.00 0.59 22.43991 69.04915
153 Dwarka 1 5000 5000 0 1.64 1.20 1.20 22.24214 68.99195
154 Khambhaliya 1 106000 18085 87,915 3.59 16.00 0.00 22.21648 69.71793
155 Salaya 1 6420 3210 3,210 4.29 0.50 0.00 22.30544 69.59026
156 Bhanvad 1 13120 120 13,000 6.07 2.00 0.00 21.95390 69.78770
157 Jamraval 1 550 400 150 4.61 1.00 0.50 21.90632 69.45966
158 Ranavav 1 1019 1019 0 7.10 1.00 1.00 21.67400 69.75990
159 Kutiyana 1 700 600 100 4.49 1.00 0.50 21.64450 69.98460
160 Bhuj 1 249997 219159 30,838 4.24 27.00 9.00 23.26655 69.69723
161 Anjar 1 172980 146602 26,378 2.44 5.80 1.12 23.11967 70.05204
162 Mandvi 1 152912 138655 14,257 2.04 2.00 1.40 22.84586 69.32626
163 Bhachau 1 2006 1075 931 15.17 2.50 1.00 23.28030 70.33890
164 Rapar 1 16800 16800 0 5.80 10.00 10.00 23.56630 70.64770
165 Mundra borai 1 59695 9695 50,000 12.81 3.00 1.00 22.84546 69.71668
166 Nakhatrana 1 1856 1856 0 3.46 0.50 0.50 23.36315 69.27148
167 Karamsad 1 26636 26636 0 0.00 2.00 2.00 22.53167 72.81638

168 Bopal-Guma 1 232000 232000 0 0.00 4.30 4.30 23.02040 72.58580
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Number of
legacy

waste dump
sites

Total Legacy waste
Reported  (MT)

Total Legacy
Waste

Remediated (MT)

Present
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Daily legacy waste
being added as

unprocessed
waste (MT)

Total Land
Occupied By

Legacy Waste
(Acre)

Total Land
Reclaimed in

(Acre)

Geo Codes of Legacy Waste Site

Latitude Longitude

169 Bodeli 1 0 0 51,106 12.35 0.53 0.00 22.26580 73.71871
170 Tarapur 1 0 0 16,876 14.40 0.68 0.00 22.48491 72.65746
171 Bechraji 1 0 0 38,500 13.33 0.45 0.00 23.49900 72.03690

173 298.08 Lakh
MT

286.67
Lakh MT

12.72
Lakh MT

923.36 MT 974.34 Acre 826.06
Acre
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1. Surat Municipal Corporation 
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Dy. Commissioner (D.) 
(H,ealth & Hospital) 

Surat Municipal Corporation 

I 

Mahianagar S,eva Sadan, 
Muglisara, Surat - 395 003. 
� exen.swm@surat municipal.erg 

Visit us at www.suratmunicipal.gov.in 

TO WHOMSOEVER IT MAY CONCERN t) N 6- J � N \J } 0 U-r) Lt C\ ti
'D c.d--� \, Io 2a) fl.a'2..�

1. Surat City:

o Achieved 100°/o door to do,or collection of municipal solid "vaste and 100 %

,vaste segregation at the household level. SMC has initiated the concept of ''One

Zone - One Agency'' under the provision of Swachl1 Bharat Mission.

o The Corporation has a closed body E-vehicle BOGCV (Battery Operated Garbage

Collection Vehicle) which is used for primary waste collection from roadside

dustbins, underground dustbins and nuisance sites in Surat city. 

0 100°/o scientific processing of wet dry, sanitary, and domestic l1azardous waste. 

o The city processes Approx 2400 to 2600 tons of solid waste per day through

scientific treatment facilities.

0 Under India Smart Cities Award-2020 Consent ,Surat MC acl1ieved below 

mentioned awards: 

■ 1st a,vard in ''Overall Winner'' 

• 1st award in ''Round one" round wise recognition. 

■ 2nd award in ''Urban Mobility Project Dynamic Scheduling of B,uses'' 

■ 2nd award in ''Built Environment Project Canal Corridor'' 

■ 3 rd award in ''Integrated and Sustainable Water Supp,ly System''. 

■ 3rd award in ''Sanitation Project Conservation through Treated

Wastewater''. 

o Also, Surat Corporation awarded ''4 Star rating'' under Climate Smart Cities

Assessment Framework .. 

o Best Perforrning City For showi11g great mornentum in Project lmpleme11tatio11

under Smart Cities Missio11. 

0 Surat becomes the ''2nd Best performing city in Municipal Perforn1ar1,ce

Index''- MPI released by Ministry of I-lousing and Urban Affairs, Govemme11t of
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Dy. Commissioner D. 
(Health & Hospital) 

Surat Municipal Corporation 

Mahanagar Seva Sadan, 

Mugllsara, Surat - 39S 003. 

"--"' exen.swm@surat municipal.org 
Visit us at www.suratmunicipal.gov.in 

IJ1dia on 4th Ma1·ch, 2021 and 5 th Best City- EoL Based on Ease of Living which

evaluates tl1e quality of life 

o Received I st Prize in 5 th Natio11al Water award for best water management in best

Urban local body. 

o Fastest Growing City Globally Oxford Econo1nic 's Global Cities 2030 Report

o 1 st Data Maturity Assessment Fra1nework Cycle 2 Among 100 Smart Cities 

o I st Climate Smart Cities Assessment Framework 2.0 Among 126 Cities 

o Achieved ODF++ certification under Swachh Bharat Mission.

o Achieved Water+ Certification for I 00% treatme11t a11d reuse of wastewater.

o Achieved 7-Star Garbage Free City rating under the Garbage Free City Protocol .

o Ranked top in the Super S,vachh League category of cities with population

above 10 lakh in Swachh Survekshan 2024. 

o Ranked No. I in (> IO lakh population) 2023-24 & Ranked No. 3 in (> IO Iakh

population) National Clean Air City in S,vachh Vayu Survekshan 2024-2025. 

o Around 2500 MT/Day (1500 MT Wet+ 1000 MT Dry) capacity of Centralized

Municipal Solid Waste Processing Plant has been commissioned at the Khajod 

Final Disposal site Plant is Operational 

o Construction & Demolition (C&D) ,vaste processing plant with capacity of

about 300 TPD is operational. 

o Plastic Waste Processing and Recycling Plant with capacity of about 200 TPD

is functional. 

o 6 TPD sanitary and domestic hazardous ,vaste processing plant is operational.

o l TPD E-Waste processing plant is operational.

o Surat Municipal Corporation has established 8 Mechanized Material Recovery

Facilities ) with a capacity of 260 metric tonnes per day for segregation

and recycling of dry waste.

o SMC has installed 50 TPD Bio-metbanation plant, 100 TPD Bio-CNG plant and

decentralized waste processing units for organic waste management.
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Dy. Commissioner (D.) 
(Health & Ho,spital) 

Surat Municipal Corporation 

Mahanagar Seva Sadan, 

Muglisara, Surat - 395 003. 
.

. 

• exe1n. wm@ urat mu,nicip ,.org

Visit. us at www.suratmunicip I.gov.in

Garde11 \Va te is proces cd l\1rough 80 no . Organic Wa te Con erter (OWC) 

111acl1ines i11stall.ed in city gardens. 

o Surat Mw1icipal Corporatio11 operate l\1echanized Drainage Cleaning · lachines

for effective cleat1i11g of city drains.

o Mecl1anized road s,veeping and nigl1t s,,,eeping carried out across the city to

n1aintain cleanliness. 

o Bio-mining o·f ivaste at landfill sites bas been implemented to make the city

landfill-free. 

o Strict impleme11tation of Solid Waste Management (SWM) and Plastic Waste

Management (PWM) Bye-Jaws. 

o Promotion of electric and CNG-based ,vaste collection veliicles to reduce
• • 

em1ss10,ns. 

o Achieved ODF++ Certificate (All households l1ave individual toilets and all public

toilets are equipped). 

o Centralized Public Grievance Redressal System ensuri11g 100°/o complaint

resolutio,n withi11 SLA timelines. 

o Modem 115 l\tlLD sewage recycling plant is fu11ctional treat water.

o Extensive use of treated ,vaste,, ater for industrial and landscap,ing purposes.

Dy. Commiss1 e .) (H. & Ho.) 
Surat Mun cipal Corporation 
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2. Rajkot Municipal Corporation  
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 Rajkot Municipal Corporation 

Solid Waste Management 
Room No.3, Third Floor, Dr. Ambedkar Bhavan, 

Dhebar Road, Rajkot-360 001  

 

Rajkot Municipal Corporation                             

 Achieved 100% door to door collection and waste segregation at household level. 

 100% of wet, dry, sanitary hazardous and domestic hazardous waste processing has been 

achieved. 

 Plastic Waste processing and recycling plants (MRFs) of 40 TPD. 

 E-Waste Plant (3RD PARTY ) with segregation of it and then it will supply to recycler. 

 During this quarter (Jan-March 2026) 25000 MT legacy waste was remediated. 

 Also, Mechanized drainage cleaning performs with Jetting Machine-18 no’s, Duct. Rickshaw- 

30 nos, and Dewatering Pump- 20 nos. 

 Achieved “Water +” (All households have individual toilets, and all public toilets are equipped). 

 100% Centralized Public Grievance is Resolved within SLA (Service level benchmark) Timeline. 

 SWM / PWM Byelaws are strictly implemented by ULB.  

 In Rajkot Corporation, Night sweeping is carried out using 18 mechanised sweeper machines. 

 City has achieved “3 Star” in Garbage Free Protocol of Year 2024 held by GoI. 

Dedicated Vehicle for Flower Waste Collection - Rajkot city has designated a special vehicle for 

collecting flower waste, which travels across the city to gather flowers. This initiative not only 

keeps the city clean but also ensures proper disposal of flower waste. The vehicle collects flower 

waste from various parts of the city and disposes of it appropriately. 

 E-Vehicle for E-Waste Collection - Rajkot city has introduced an e-vehicle for collecting e-waste, 

which visits households upon request. This initiative ensures proper disposal of e-waste and helps 

keep the city free from electronic waste. Residents can easily deposit their e-waste, and it will be 

disposed of properly. 
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Rajkot Municipal Corporation 
Solid Waste Management 

Room No.3, Third Floor, Dr. Ambedkar Bhavan, 
Dhebar Road, Rajkot-360 001

Rajkot City: 100% Door-to-Door Collection and Source Segregation Initiative - Rajkot city has 

taken a significant step towards achieving cleanliness by implementing 100% door to-door 

collection in all 18 wards. The city has deployed 585 vehicles to collect waste from households. 

- Fleet strength increased from 380 to 585 GPS-enabled tipper vans.

- GPS-based monitoring system implemented for all vehicles.

- More than 12,000 Points of Interest (POIs) monitored daily to ensure 100% coverage

Rajkot City's Waste Management Initiative - Rajkot city is set to enhance its waste management 

capabilities with the introduction of two Material Recovery Facilities (MRFs). 

- 2 MRFs, each with a capacity of 150 TPD, are scheduled to become operational in April.

- An additional 150 TPD facility is expected to be operational by May.

RRR Centers and RRR Rath Initiative - Rajkot Municipal Corporation has established 6 Reduce, 

Reuse, Recycle (RRR) centers and deployed mobile RRR Rath to collect waste from wards. 

-The collected items like shoes, toys, books, and clothes are then distributed to the

underprivileged. 

Rajkot Municipal Corporation's Waste Remediation EƯorts 

Rajkot Municipal Corporation (RMC) has made significant progress in waste remediation, with the 

following achievements: 

- Completed Remediation: 16.5 lakh MT of waste remediated

- Ongoing Remediation: 7.5 lakh MT of waste currently under remediation process

Public Sanitation and Toilets 

A total of 115 Public toilets existing in Rajkot city; 4 Aspirational Toilets were inaugurated on World 

Toilet Day, while 1 is currently under construction. 

The revised target for Pink Toilets is 8, which are presently at planning stage. 

200 / 905
5017



  
 Rajkot Municipal Corporation 

Solid Waste Management 
Room No.3, Third Floor, Dr. Ambedkar Bhavan, 

Dhebar Road, Rajkot-360 001  

 
Rajkot Municipal Corporation's C&D Waste Management Facility 

Facility Capacity: 50 TPD (Tons Per Day) C&D waste processing facility 

Collection Network: 6 strategically located collection centers across the city 

EƯicient Logistics: Dedicated vehicles for transportation of C&D waste from collection centers 

to processing facility 

Segregation: Initial segregation at collection centers to separate recyclable materials 

Processing: Advanced mechanical processing (crushing, sieving) to produce recycled aggregates 

Product Utilization: Recycled products used in construction projects, road development, and 

other municipal works  

Environmental Impact: Reduces landfill burden, conserves natural resources, and promotes 

sustainable urban development 

Date 13/3/2026 

 

 

                             Signature: 

Designation: Environmental Engineer 

Rajkot Municipal Corporation 
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3. Vadodara Municipal Corporation 

 

 

 

 

 

 

 

 

 

 

 

 

 

202 / 905
5019



VADODARA MUNICIPAL CORPORATION 
Khanderao Market Building   P.B.X.  :2433116, 2433118 
Rajmahel Road       2433388, 2433666 
Vadodara 390 001.      FAX NO.: (0265) 2433060 

Solid Waste Management 
Vadodara Municipal Corporation 
Date: 13/03/2026 

Vadodara City: 
o Achieved 100% door to door collection

o 100% of wet, dry, sanitary hazardous and domestic hazardous waste processing has 

been achieved.

o Under India Smart Cities Award-2020 Consent Vadodara Corporation “1st award 

achieved for Governance project GIS” category.

o Vadodara Corporation awarded “4 Star rating” under Climate Smart Cities 

Assessment Framework.

o C&D Waste Processing Plant established at Atladara with a design capacity of 250 

TPD.

o Plastic Waste processing and recycling plant of 200 TPD.

o Vadodara Municipal Corporation has 50 MT MRF facility.

o 350 TPD Capacity of Bio methanation plant at VMD-RIL and 5 TPD at Gajarwadi

o Waste Processing Facility at Makarpura SLF (R.S. No. 346) with a capacity of 

1500 TPD.

o In all VMC garden there are 12 nos. of OWC machine to process garden waste.

o 4 RRR centers and 4 mobile RRR units to collect reusable items and promote 

Reduce–Reuse–Recycle under Swachh Bharat Mission.

o In SS-2024, Vadodara Corporation achieved “Water+” and “3 star” rating 

certification.

o 100% Centralized Public Grievance is Resolved within SLA (Service level 

benchmark) Timeline.

o SWM / PWM Bye-laws are strictly implemented by ULB.

o Night sweeping is carried out.

Environment Engineer 
Solid Waste Management Department 

Vadodara Municipal Corporation 
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4. Petlad Nagarpalika 
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Petlad Town: 

o Achieved 100% door to door collection

o 98% of wet, dry, sanitary hazardous waste processing has been achieved.

o COVID-19 waste collected in separate yellow box and processing as per 

Ministry guideline. Distribute Triple layered Mask, Sanitizer bottle and 

aware to all citizen.

o 93% Centralized Public Grievance is Resolved within SLA (Service level 

benchmark) Time line.

o City segregated all C&D waste at Processing plant area and utilize in filling 

law lying area in city.

o “Mechanized Drainage Cleaning” by using Jetting Machine.

o Petlad Municipality also selected in Janaagrah City Governance Award 

2020 in the Best Municipality category in Decentralized Solid Waste 

Management .

o In Swachhta Survekshan-2020 city achieved first awards in “Innovation 

and Best Practices” Category population between (50,000 to 1 lakh) in 

west Zone.

o Also, Night sweeping is carried out in city area.

o SWM / PWM Bye-laws are strictly implemented by ULBs.

Chief officer  

        Petlad Nagar Palika 

13/03/2026PMP/ CO/P.P/ 2025-26
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5. Vyara Nagarpalika 
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       તા:૧૩/૦૩/૨૦૨૬ 
Vyara Town: 

o Achieved 100% door to door collection
o 97% of wet, dry & sanitary hazardous waste processing has been 

achieved and cleared dumpsite.
o Garbage Free City Protocol Vyara town achieved “1 (One) Star” award 

and now, apply for “3 Star” certificate”.
o “Mechanized Drainage Cleaning” by using Jetting Machine.
o For Construction and Demolition waste city has segregated waste in 

different categories and utilize for filling low lying area in city and other 
construction work.

o City Performing two types sweeping in residential area as well as in 
commercial area.

o Achieved ODF+ Certificate and applied for ODF++ certificate (All 
households have individual toilets and all public toilets are equipped).

o Achieved Water+ Certificate in Swachh Survekshan 2024 (All sewage and 
wastewater generated in the Town is safely collected, treated, and 
disposed of as per the prescribed standards).

o 90% Centralized Public Grievance is Resolved within SLA (Service level 
benchmark) Time line.

o Also, Night sweeping is carried out in city area.
o SWM / PWM Bye-laws are strictly implemented by ULBs.
o Completely solid waste is treated through most innovative eco-friendly 

various treatment plants.
o Vyara Town Selected “Semi-Finalist Skoch Order of Merit” award-2020 

for “Transformation of Dumpsite into resource recovery station based 
on zero waste – No landfill” category.

o Sorted plastic waste, including multilayered and other non-recyclable 
plastics, is processed to produce RDF pellets

o Completely zero waste- no discharge of any residual waste.
o Re-use single use plastic and sell it to agency and manufacturing various 

product like bench, chair etc.

 Chief officer 
      Vyara Nagarpalika 
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6. Bagasara Nagarpalika 
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                                                  તા.૧૩/૦3/૨૦૨૬  
 
 
 

 Bagsara City Town: 
 
1.  Achieved  90%  door to door collection and waste segregation at household 
level. 
2.City Performing Two Times Sweeping in Comercial And As well As In 
Residential Area. 
3. City has achieved "3 Star Certificate" in Garbage Free Protocol of Year 2020 
held by Gol. 
4. Achieved ODF++ status (2024-25) Apply For WATER +(2025-26), all 
households have individual toilets and all public toilets are equipped. 
5. "Mechanized Drainage Cleaning" by using Jetting Machine. 
6.City  all GVP (Garbage Vanurable Point) and doing plantation work  Under 
progress  for  make healthy environment. 
7.100% Centralized Public Grievance is Resolved within SLA (Service level 
benchmark) Time line. 
8. SWM/PWM Bye-laws are strictly implemented by ULBs. 
9. Bagasara Nagarpalika  Vermi Compost Plant (VCP) ,Dry West Plant( MRF), 
plant  Functional.  
10. Also, Night sweeping is carried out in city area. 
11. STP Capacity 5.9 MLD Fully Fuctional Now. 
12.Nirmal Gijarat Iconic Road Completed In (2024-2025). 
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